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I would like to take a minute to ex-
press my hope that with this 1econstitu-
tion ot the composition of the UGC and
the reformulation of the function and
scope of the UGC, a new chapter would
have been opened in the history of Uni-
versity education in this country. Lhe
University education in this country has
been expanding by leaps and bounds.
As a matter of fact the rate of growth
of University education in this country
in terms of the number of institutions,
number if Universities, number of Facul-
ties, strength of the Teaching Faculty
and the number of students has been
much faster than the rate of growth of
increase either in the national income
or agricultural production or industrial
production or in population. This
turn casts a very serious responsibility
on the country because along with this
very rapid expansion in number, there
has been certain deterioration also in
standards in a number of places. Partly
of course it is a matter of financial
constraints but finance alone does not
determine the standards of education in
our country. There are things like co-
ordination, exchange of personnel, ex-
perience, facilities for the different Uni-
versities to take advantage from one
another and the UGC, with the power
that it also has to make some financiak
grants and consisting as it does of edu-
cation experts of known calibre and
being in a position to draw upon other
educational experts for helping it, is in
a position to give directions and impetus
to the healthy development of Univer-
sity education in this country. It is with
that objective that the Commission was
set up and the Bill which T am pow
moving along with the amendments
which have been passed by the Tok
Sabha for acceptance, will, I hope, en-
able the UGC to discharge these func-
tions.

The question was proposed.

THE VICE-CHAIRMAN (SHRI AK-
BAR ALI KHAN): I have no doubt
that you have the blessings of the House
in the successful working of the measure
in which we are all very deeply inte-
rested.

THE VICE-CHAIRMAN (SHRJ AK-
BAR ALI KHAN): The question is:

“That the amendments made by the
Lok Sabha in the Bill be agreed to.”

The motion was adopted.

[RAJYA SABHA]
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DISCUSSION ON THE WORKING
OF THE MINISTRY OF DEFENCE

SHRI R. T. PARTHASARATHY
(Tamil Nadu): Mr. Vice-Chairman, I
am very grateful 1o you and to the
Government for having provided an
opportunity for the Defence Ministry
being discussed in this Flouse and this
being the first occasion, I deem it a
privilege when I am called upon by you
to make my initial remarks. The report
on Defence has been circulated to the
Members of the two Houses of Parlia-
ment and 1 read it twice over but I
consider that the report on Defence to
be dull, dreary and defenceless and I
shall come out with my reasons a little
later but the first thing [ would like to
impress upon the House is that the
foundation for a sound Defence policy
should be primarily the security of the
country. Only if our country is basi-
cally and inherently strong and self-
reliant, can we work out not only a
sound Defence policy but also a sound
foreign policy. Reliance on our own
strength should be the badse of our
pride. It has been accepted not only in
this country, but throughoat the history
in all the democratic countries of the
world, that there has been a close tie-
up and interlinking between the defence
and foreign policies of the democratic
countries, This has been an accepted
maxim or principle which the democra-
tic nations have followed in the past and
are following even today. The truth
has been overwhelmingly seen in the
actions of two prominent statesmen of
the world, Bismark of Germany and
Winston Churchill of Great Britain, In
their hours of trial and tribulation they
put up their country very high because
there was an interlinking of the foreign
and defence policies of their country.
And we know how, through the course
of history, they stood the test of times
and how great they became in various
fields of activity, particularly in the in-
ternational field. I would very much
like the Government of India to make
a happy blending, a useful blending.
of the defence and foreign policies of
our country and at the same time sce
that our country is made strong and self-
reliant. That is the first point that I
would like to make to begin with my
initial remarks.

In India cur position would be well
realised if we could make an honest
attempt to view the entire picture im-
partially. Our minds are overwhelming-
ly exercised by what I would call the
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Chinese menace ind the Pakistani en-
mity. While it i1s necessary for our
country to be pr«parzd to meet the ex-
ternal aggression from whichever guar-
ter it might com, 1t is a moot point—
and I make a very humble submission
in this direction —whether we should
surpass or equal all the others in the
matter of space and nuclear develop-
ment. I shall Jeal with this subject
at a little length. But you will pardon
me if 1 say that oday this has achieved
what I would cal a radical turn in one
quarter and a ccnservative turn in the
other. At the mament the launching of
the Chinese satellite, that too following
the nuclear explosions in China, has
raised a fear in this country that this
is directed agairst India, and a very
legitimate fear it is. We should draw
a distinction here and now between the
knowhow of space research and nuclear
explosions and the need to build up
deterrent forces tased on these. Let us
be quite candid that economically our
strength does not visualise in the imme-
diate foreseeable future an ability to
develop and sustiin the nuclear forces.
Only two countres in the world, the
United States of \merica and the Soviet
Union, are in a position to do both,
They can manufucture nuclear weapons
and also they have the delivery system
in both the countries. Though they a1re
in a position to du both, these two coun-
tries would not part with their scientific
knowledge in manufacturing nuclear and
deterrent weapors to other countries.
So, now how ar¢ you going to produce
these weapons? How are you going to
sustain these we: pons? What is going
to be our nuclesr policy? The posses-
sion of a few nuclear weapons alone
will not enable us to win a victory where
large areas of cur territory are con-
cerned. Therefore, if there should be
a threat from China which we expect
any moment anc which we are bound
to counter, the way China is working
not only in the near east but also in
the far east should be a lesson thrown
open to us and the reflection of the
Chinese working we have seen and we
are seeing today in the Naxalite activi-
ties and the aclivities of the fellow-
travellers. The Diefence Minister should
apply his mind bsically to this question
as to what Chira is aming at towards
India and whether she has any territorial
ambitions with 1eference to India and
whether the Na»alite activities are the
forerunners of sich events. 1In India,
particularly in re:ent times, and also in
the last week wlien a convention of
Members of Parliament was held, there
4
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has been a general demand that we
should manufacture nuclear weapons.
The people also seem to be saving that
they would like the [ndian Government
to be in the race. If we are going to
manufacture nuclear weapons, the first
question is how we are going to
use it for defence, whether we are in
a position to manufaciure these nuclear
weapons of defence and offence and
whether economically it would be possi-
ble to manufacture them. 1 would like
to take your mind and the minds of
the honourable Members of this House
to the basic factor that our national in-
come is only 1 per ceat of the national
income of the United States of America.
Whereas the United States of America’s
national income is 7350 billion dollars,
ours is only 8 hillion dollars—300
billion rupees or Rs. 30,000 crores. Can
our economy stand and sustain itself
in producing nuclear and dete-rent wea-
pons as such? It is a questic:y to which
this House should apply its mind and
take a decision. I am only placing the
bare facts before this House.

I have a complaint against the Gov-
ernment, particularly against the Prime
Minister as well as the Defence Minis-
ter, that their statements on the floor
of Parliament have not given the true
picture of their own mind to the people
and to the Members of Parliament. The
Government’s nuclear policy is ambi-
guous, if not confusing. The Govern-
ment has no clear-cut thinking on this,
The Chinese enmity to India is patent.
France can help India, but not in the
delivery system. All the nuclear coun-
tries are primary members of the
Nuclear Non-proliferation Treaty and
they would not divulge their sectets to
help India in the manufacture of
nuclear weapons or in the delivery sys-
tem. In the face of this picture, what
is the policy of the Government of India
particularly with reference to the defence
of our country when China has explod-
ed its nuclear weapons? The ICBM
might affect India’s security. That is why
I would very much like to know what
the policy of the Government of India
would be with reference to the manu-
facture of nuclear weapons. The Gov-
ernment of India should have a clear
thinking on this and place its views on
the Table of the House. I charge the
Government in this vital thing that it
has kept the people of India in the dark
with reference to its nuclear policy. 1
make bold to demand on the floor of
this House that the Government, parti-
cularly the Defence Minister, should
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come out with a white paper on its
nuclear policy and take the country intp
its confidence. It is also important to
note that in order to meet the Chinese
and the Pakistani menace, conventional
measures of building up a strong econo-
my, a strong conventional Defence force
and a strong sense of nationality with
faith in the country’s destiny, are all
that are required to be supplemented by
effective secondary Defence measures
on the peripheral area by the settlement
of the released Defence personnel. This
should be treated as part of the Defence
expenditure, The released Defence per-
sonnel should be well advised to setile
in areas like NEFA, Rajasthan Canal
Border and also Kashmir. I wonder
why the Government is not thinking on
these lines. This will be a wise move
to carve out and keep a first class
second line of defence, 1 do hope that,
when the hon. Defence Minister inter-
venes, he will be able to give out his
mind and Government's thinking on this
humble suggestion of mine. By develop-
ing the conventional weapons we are
giving a lift to our own economy because
in the manufacture of defence weapons
as well as offensive weapons our own in-
dustrial development will be accelerated.
Though we have made a correct begin-
ning on this, there is a lot that remains
to be done and before it is too late I
do hope the Government will kick up—
if I could use that expression—and see
that the defence production units are
accelerated in their productive methods.

One other important aspect of defence
which I would like 1o place bLefore the
House is about the border areas. The
security of the country is largely reflect-
ed on the security of the border areas,
how we protect them. The Ilengthy
mountainous terrain from Ladakh to
NEFA is of permanent significance to
India’s defence. The Government, 1
am sorry to say, has not employed ade-
quate mountain divisions in those hilly
areas to cope up with our defence of
the borders. If there is a sudden con-
flagration in those areas, we might be
exposed to the danger of an attack by
the enemy. So, mountain divisions
should be increasingly employed in the
border areas, particularly in the North,
North-west and North-east. Guerilla
warfare technique is at a low ebb with
reference to our Indian Armed Forces.
It should be developed and intensified.
There is a slackening of progress, I find,
in the Armed Forces with particular
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reference to guerilla warfare. The De-
fence Ministry should insist on a disci-
plined nationality in the border areas,
fomented and maintained with vigour,
vitality and vigilance. To annihilate the
fifth column activity should be a basic
part of our defence strategy. The safety
of the nation, everyone will agree with
me, is our prime concern. The Defence
and Home Ministries have not co-ordi-
nated their activities with reference to
the quelling of fifth column activities in
the border areas of the country and 1
do hope that in quelling this no quarter
will be given to legalistic quibblings.

Sir, when I speak about the border
areas I would like to mention the im-
portance of the helicopter fleet that we
keep for our defence measures in the
border areas. I am sorry to say that
the Government’s helicopter fleet is ap-
pallingly poor. The vast and distant
terrain of the hilly regions in the nor-
thern border particularly necessitates the
employment of an eflicient helicopter
fleet. This is a vital organ not only with
reference to air-borne supplies, but in
critical times it will also help in the
defence personnel being transhiped in
the quickest possible time from one place
to another. I say this because 1 had
been a member of the parliamentary
delegation that visited two years back
the Sikkim-Sino border, 15,000 feet in
elevation, namely; Nathuala, Jalapla and
other areas. 1 visited this area and I
thank the Government for sending me
as a member of the delegation, I found
the morale of the Jawans in those areas
very high and I would like to take the
opportunity of paying my tribute to the
Jawans who are in that hilly region, in

an ice-cold region, discharging their
duties by the country with great
patriotism and devotion to their

work. I would like to take this oppor-
tunity not only to pay my tribute to
the Jawans, but also to the men of the
Armed Forces, the officers of the Armed
Forces and particularly to the Chiefs of
the Army, Navy and Air Force for the
exemplary manner in which they are dis-
charging their duties by India. 1 would
like to salute them standing on the floor
of the House.

THE VICE-CHAIRMAN (SHRI AK-
BAR ALI KHAN): Mr. Parthasarathy,
I am sure the House joins you in this.

SHRI R. T. PARTHASARATHY:
Thank you. I am grateful to you. When
1 speak about the Jawans, I must place
before you the result of my talk with
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a number of ther: both at the height
of Nathula and els ‘where. Though they
are very unhappy with their salary con-
ditions they are d scaarging their duties
without grumbling Their salary condi-
tions deserve a rea sessment By the Gdv-
ernment, under the changed economic
conditions in Ind1,,

SHRI PITAMBER DAS (Utiar Pra-
desh) : The Hous: may join you i this
demand also.

SHRI R. T. I'ARTHASARATHY:
Thank you. Let it not be forgotten that
i ¢onferdded Armsy s an asset to the na-
tion, I am sure that the Defence Minis-
ter will agree with me that to make the
Army contented, o make their families
live in peace and happiness, their salary
deserves revision #nd { request the Gov-
ernment to do something about it. When
I make that appe.l ta the Government,
it will not go out of my mind—the fact
that, in spite of such an excellent Army,
doing their duty by the country, the
Defence Ministry has not done anything
to make the country and the people de-
fence conscious, prticularly among the
civilian populatio 1 of this great coun-
try. There is a g2neral fear among the
people or if fear is not there, there is
continued apathy amongst them. This
is a very bad sign If we turn the pages
of our history, w2 will find how India
was one of the jreatest martial coun-
tries in the world Though we achieved
Swaraj through n« n-violence, if you turn
the pages of his ory for the last one
thousand years, yu will find the great-
ness and the valjur of the people of
India. So, the ycuth of India should be
educated to be d fence-conscious. NCC
should be made :ompulsory for every-
one. Here the )Jefence Minister may
not agree with 1ne, but the present
method of bifurciting N.C.C. education
from social servires and allowing the
students to take cne or the other is not
going to deliver the goods to you. 1
would say that NCC should be made
compulsory to evety student in the coun-
try. A more effective and larger obser-
vance of disciplite should be enforced
and no State shculd be allowed to get
away with the 1on-implementation of
the national defe:ice programme.

Sir, I would lile to say a woerd about
defence science. Without defence science
no country can hve a successful defence
policy. In India today, the hon. Home
Minister knows that there are 37 de-
fence science laboratories with a director

¥
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for each of them, but there is no co-
ordination between them They receive
orders not from a scientific expert sitting
in judgment over them ot conirolling
them, but from the Defence Minstry
officials who dre often unqualified to give
such orders to the directors of the de-
fence laboratories. What s the result?
They are found to be slow in their pro-
gress on research and often they are
delayed achievements. A second look
at and a deeper look into the whole
structure of defence sclence laboratories
should be made by thc Government and
the colossal wastage should be avoided.
All the national research centres should
be made to contribute vitally to the
growth and progress of defence science
in general.

Sir, I would like to deal at some
length, if not at great length, with the
feeder to defence. [ mean deferce pro-
duction. I am happy that the Minister
in charge of Defence Production is here,
The Defence Production Department to-
day is not properly mobilised, for the
production therefrom is not commensu-
rate with the investment. [ cannot be
contradicted on this. T am on firm
grounds when I am making that accusa-
tion against the Government.

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI 1.
N. MISHRA): It is contradicted. Pro-
duction is commensurate with invest-
ment. With an investment of one crore,
the production is one crore per annum.

SHRI R. T. PARTHASARATHY:
We will come to that later on. I will
stand corrected if you convince me. Sir,
Government’s vigilance on these units
is very poor. If these units are success-
fully to function, I will suggest the De-
fence rules and regulations should be
made applicable to these Defence Pro-
duction Units, Para-military discipline
should be made obligatory in all the De-
fence production departments, particu-
larly factories, and ordinary labour laws
should not be made applicable to these
Defence production units. Tf the res-
ponsibility of the workers is not properly
harnessed and the secrets are leaked out,
it will resuit in a national calamity. [
will again illustrate this point with one
example. I am happy I am bringing
this to the notice of this House, It
relates to the Cossipore Factory where
cartridges are made. The Defence
Minister knows that lot of human hand
work should be employed there and so
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they have a margin of 10% for human
error. But what is happening in Cossi-
pore Factory? To my consternation, I
learnt that more than 509 of the car-
tridges are wasted not by human error
but by deliberate kuman error because
of a particular ideology very near to the
core of Naxalites and their fellow travel-
lers. They have a good grip over the
Jabourers working in the Cossipore
Factory and as a result we find that
more than 50% of the cartridges produc-
ed either disappeared or they are con-
demned because they are not according
to the specified standards. Is it not a
national calamity? And the Govern-
ment is watching this sabotage from
within in a passive way. Has the Gov-
ernment any answer? I would like the
Government to answer., I am on a very
firm ground here. Therefare, T would
say that para-military discipline should
be brought in not only in Cossipore but
other factories too. Sir, I come from
Tamil Nadu and I know intimately
about the Avadi Tank Factory. When
the agreement was signed and the fac-
tory was started was, it not the intention
of the Government that within 1wo to
three years the praduction should be at
least 10 tanks per month and what s
it that we are doing? Are we rolling
out a single tank per month” What is
your performance and what are the rea-
sons? Why are you not sticking to your
programme and is it not a nalional
waste? The Minister says that our tar-
get capacity is 1 crore and we are pro-
ducing 1} to 2 crores of rupees worth
of goods. He may be correct, but is it
true in the case of Avadi? I would like
the Minister to come out with the facts.

In the past we depended on other
countries for technical know-how, but
now we are depending solely on Soviet
Russia. 1 am gratetul to the Soviet
Union that they have helped us with
particular reference to Defence but 1
do not like our country to be entirely
dependent on one country. 1t must be
seen that in international affairs there
are no permanent friends, But even at
present we seem to be—I am very sorry
to make this remarks—on the outer
periphery of the Warsaw Pact Powers m
many matters because of our allegiance
to the Soviet Union when it is neces-
sary for us to be really non-aligned and
not to reduce our mdependence but to
see that we do not tely on one benefac-
tor, viz., the Soviet Union. Sir, let us
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Forrperly, France and Britain gave us a
helping hand.

SHRI ARJUN ARORA (Uttar Pra-
desh): When and in what form? Was it
before 19477

SHRI R. T. PARTHASARATHY:
Why are you so allergic to France and
Britain? It was in the form of thin
aluminium, which was essential for the
manufacture of aeroplanes.

SHRI ARJUN ARORA: I want the
speaker to give the date when the French
and the British helped our Air Force.
Was it before August 15, 19477 If it
was $0, none of us should be proud ot
that.

SHRI R, T. PARTHASARATHY :
After 1947, If you want I will give
you the date. Sir, this point is very
material that even today India cannot
produce the thin aluminium used for
aircraft manufacture. Jt has got to be
imported from other countries and if we
are going to be dependent only on the
Soviet Union for that, they would natu-
rally like to dictate iterms to us on how
our Defence should be looked after and
naturally we should be subservient to
Soviet Union. If you depend upon your-
self, I have no objection. But depend-
ing upon one country is the wrong
policy of the Government,

1 would like to pay a compliment to
one Dr. Gadge of the Hindustan Air-
craft Factory, Bangalore, But for him,
many of the aircrafts developed by our
country would not have seen the l:ght
of the day and at the same time I would
accuse the Defence Production Depart-
ment for their tardiness, slowness and
inefficiency. But for that, our produc-
tion would have gone much ahead. So
I appeal to you and, through vou, to the
House to see that the entire Defence
Production Department should be toned
up to meet the challenge of the time
and see that our country’s defence pro-
duction is placed on a solid and sound
tooting.

There is one thing more, about coust-
line defence, The inordinate delay in
setting up radar equipment and radar
observation centres all over JIndia to
watch the 2,000 mile long coastline has
harmed our defence. Let us learn a
lesson from Japan and The United
States of America who have lengthy

take the case of aeroplane manufacture. 'coastline defence systems, We can take
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out some lesson from them with advant-
age, and work out our own defence
strategy. In this connection, T would
lay a charge upon the (iovernment
again, whether it i the Defence Ministry
or the Civil Avition Ministry, With
ftalian collaborati»n a number of radar
equipment units have been imported in
order that they 1ay be planted in the
various coastline ireas and their guaran-
tee period is 18 rmionths and that period
has lapsed. Still our Government has
to plant those ra far equipment units in
the respective ar:as, 1 wonder again
why the Governr:ent is playing so slow
with defence. I would like the Defence
Minister to look 'nto it and take up the
matter with the Defence Production
Minstry and see that appropriate action
ts taken in the m atter.

I am afraid ttis Government 15 not
interested in the Navy. That is my con-
clusion, They a e not interested in en-
larging their sul marine fleet: they are
not having their regular naval excicises
as Japan or the United Kingdom is
having. [ do hope that this kind of
apathy would b overcome and that
Government would take more mterest in
naval activites.

The last poini I would like to em-
phasize is that the budget of Rs. 1151
crores could be better utilised provided
there 1s an accent on the development
and harnessing nf manpower. The re-
port on Defenc: deals at length with
manpower but a lot of manpower in the
form of multipli ity of orderlies is wast-
ed, and they will do well to discharge
their duty in thc frcat line and forward
area. The Hou e knows what is called
the teeth-to-tail ratio in the Army. Tt
has been brougtt down from 11 to 9, If
there is one men in the front, 11 men
are kept behind for various other works.
It has been reduced from 11 to 9. 1
hope that the [efence Ministry will go
deeper into the juestion and bring about
a still further roduction in this because,
if they do it, there will be a saving of
army personne]l They will be better
employed in the forward areas and other
places.

I would like to make only one com-
ment following the criticism of the Pub-
lic Accounts Committee about defence
expenditure. There is a lot of wastage.
This wastage is due to inefficiency and
waste also coniributes to inefficiency; in
turn it weakens the army. I would very
much like thal economy should be
observed in the use of staff cars and in

11

[20 MAY 1970]

of Ministry of Defen.e 190

the colossal use of trucks by the De-
fence Ministry. Crores of rupees could
be saved. Defence economy can be
regulated with prudent spending and
avoidance of waste. This will result in
national benefit.

I would like to conclude, after a few
random thoughts that 1 placed before
this hon. House, by paying a tribute to
the Defence Forces as being true to the
country and true to their masters. Tae
country is their master. Being far away
from politics I am confident that they
will save India whatever may come.
Thank you.

SHRI ARJUN ARORA: Mr. Vice-
Chairman, the relation between a sound
foreign policy and a sound defence
policy has always been u problem in
this country., Some people are critical
of the foreign policy, others are critical
of the defence policy.

SHRI BALKRISHNA GUPTA (Bi-
har): We are critical of both.

SHRI ARJUN ARORA: He is criti-
cal of everything, excluding himself.

I personally feel that our foreign
policy has been and is sound and it has
paid us big dividends. Similarly omr
defence policy, based on indigenous pro-
duction of as many defence items as
possible, is also sound. What is impor-
tant is the objectives that a country
follews. If a country follows a policy
of annexation, if a country follows a
policy of picking up quarrels with 1ts
neighbours, its foreign policy and its
defence policy will be different. But
our country does not follow a
foreign policy of annexation...

SHRI BALKRISHNA GUPTA: It
allows others to annex our territory.

SHRI ARJUN ARORA : Others do
not need your permission. You do not

speak without the permission of the
Chair.

THE LEADER OF THE OPPOSI-
TION (SHRI S. N. MISHRA) : In the
President’s Address you had implored
that China should allow you to live in
peace.

SHRI ARJUN ARORA. Everyone
implores everyone else to allow him to
live in peace. Only warmongers threat-
ten others, which I know Mr. Mishra
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Mr. Balkrishna Gupta may be
one. It is the objectives that a coun-
try follows which are material. This
country follows a policy of friendship
with its neighbours and peace ali over
the world, and once these objectives are
taken as correct, our foreign policy and
our defence policy are both round to
be sound. I am glad that Mr. Partha-
sarathy in his 40 minutes’ speech said
one correct thing and praised the effort
at self-reliance in defence which 1s the
most important part of the delence
policy followed by the Government. As
a matter of fact efforts at increasing de-
fence production made in this country
since 1957 have been highly praisewor-
thy, and during the last 13 years almost
wonders have been achieved. .

is not.

SHRI BALKRISHNA GUPTA.
What wonders have been achieved?

SHRI ARJUN ARORA. Mr. Partha-
sarathy mentioned the Avadi tanks. Then
we have heard of the MIG planes. We
have also got factories in the country
producing small arms.

SHRI BALKRISHNA GUPTA: In
the Arab-Israeli war MIG planes have
been proved out of date,

SHRI ARJUN ARORA: In the
Arab-Israeli war the Arab pilots may
have been proved out of date, not the
planes they were flying.

SHRI K. P. SUBRAMANIA MENON
(Kerala): The hon. Member will remem-
ber that in Vietnam the Phantoms have
also failed.

SHRI ARJUN ARORA‘ He has not
heard of Vietnam,

Mr. Parthasarathy was very critical of
the help that we get from the Soviet
Union in the matter of delence produc-
tion, and he said, why take hclp only
from the Soviet Union. He is sane
enough not to condemn the Soviet 1Inion
for helping us in defence production.
Mr. Parthasarathy 1s sane enough not
to condemn us for taking what we can
get from the Soviet Union. But he does
not like the Soviet Union, he does not
like the Government it India. So he
must say something critical ...

(Interruption)
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SHRI R. T. PARTHASARATHY: I
said in my speech ihat [ thank the So-
viet Union for the help it is giving us.
Let him not misrepresent. 1 said, why
only from the Soviet Union and become
subservient to them. Let him answer
that point.

SHRI ARJUN ARORA: Nobody has
become subservient. Only Mr. Partha-
sarathy is sybservient to Mr. Kamaraj..

SHRI R, T. PARTHASARATHY.
Neither Mr. Kamaraj nor Mrs. Gandhi
is my leader.

SHRI ARJUN ARORA: 1 thought
Mr. 8. N. Mishra was his leader. In
the matter if Soviet help in increasing
our defence production we have to re-
member one thing. The Congress Gov-
ernment of this country on every occa-
sion tried to get help from the United
States, United Kingdom and France, the
so-called western powers, 1 ncreasing
our defence production. Only when the
United States, the United Kingdom and
France refused to give us help...

SHRI R. T. PARTHASARATHY:
Why did they refuse?

SHRI ARJUN ARORA: You
them.

ask

Only when they refused to give us
help, we went to the Soviet Union as a
last resort. Take the submarines, for
example. We asked the Government of
Britain to lend us submarines for train-
ing our crew. They refused to give us.
After months of pleading with the Gov-
ernment of Great Britain we went to the
Soviet Union and the Soviet Union gave
us not one but two submarines. Mr.
Parthasarathy says, why do you take it
only from the Soviet Union. We take
it from the Soviet Ynion because the
Soviet Union is the only country which
is prepared to help us in increasing out
defence production. Take the case of
the Migs.

3 pM
(Interruptions)

THE VICE-CHAIRMAN (SHRI AK-
BAR ALI KHAN): No interruption,
Mr. Parthasarathy.

SHRI ARJUN ARORA: Take the
case of the Migs. Mr. Balkrishna Gupta
does not like them. He would like to
take the Boeings, luxury liners, instead
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of fighter planes Were the Government
of the USA o1 the Governmen. of
Canada or the Government of Britain
or the Governmr :nt of France prepared
to give us a factory hke the Mig fac-
tories to produce fighter, bomber planes?
Sir, I rememb¢ r—when the Chinese
attacked us, an Air Vice-Marshal was
sent round the western world to buy
planes The west rn powers talk so much
of anti-Commurist Chinese (Inter-
ruptions) If you have a httle patience,
1 will give Mr Bnlkrishna Gupta the
answer Do not allow your blood pres-
sure to rise to  great height 1 keep
1t under control, you do not When the
Chinese 1nvaded this country and an
Air Vice-Marshcl of India  was sent
round the western world, even after
weeks of negotiitions he could get no
planes The Sonet Union during that
gloomy one mor th from October 20 to
November 19, sent us at least four Mig
planes, as a token of theirr solidarity
with us  During the Chinese aggression,
the western powtrs offered us equipment
for four ordnarce factories Has that
equipment arrived 1n India so far? Sir,
I am only repea ing what 1s well known
to everyone tha much of the Govern-
ment of the US/ and it was on the high
scas when our v ar with Pakistan began
and that equipn ent was ordered back
The ships whict were approaching the
harbour of Bombay—they were within
20 or 30 miles of Bombay—were called
back by the Gavernment of the USA
and the equipm:nt of those four ordn-
ance factories wuch the Gevernment of
the USA promiced us m 1962 1s yet to
arrive at the diostination It will never
arrive  So, how can we blame Sardar
Swaran Smgh (r Mrs Indira Gandhi
for taking Sowviel help?

We must reaise that if we are 1n-
dependent, if we want to follow an m-
dependent forey n policv, an 1ndepen-
dent economic policy, a policy of nde
pendent econom ¢ development mn  the
country, the Gcevernment of the USA,
the Government of Great Britain, the
Government of I'rance and the Govern
ment of West Gt rmany will not help us,
only the Soviet Union will help us If
you are so muct enamoured of the help
from these weclern countries in the
matter of defen e production, the help
which 1s not ccming, which 1s only a
promise but which 15 withdrawn you
have to reverse our foreign policy, you
have once mor 1o become a colony
or a semi-colomv which, T am sure this
country 1s not prepared at all to be-
come
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Ihen, Sir, there 1s so much talk about
the Government’s nuclear policy I am
sorry that Mr Parthasarathy said that
the Government’s nuclear policy 1s con-
fused 1 feel that if Government 15
clear on any aspect of its policy, whe-
ther you like 1t or not, the clarity 1s
there, and that aspect of policy s the
nuclear policy Pandit Jawaharlal Nehru,
Mr Lal Bahadur Shastri and Mrs
Indira Gandhi, our three Prime Minis-
ters, have repeatedly declared that this
country will not make an atom bomb,
that it will develop nuclear energy only
tor peaceful purposes The policy 1s
clear If you do not agree with it

SHRI R T PARTHASARATHY 1
agree I said the Prime Mister s and
the Deience Minister’s statements on the
floors of both the Houses are confusing
ind ambiguous Let them make 1t clear

SHRI ARJUN ARORA I am glad
that Mr Parthasarathy agrees with at
least one sane thing, apart from cricket
But he 1s wrong when he calls 1t con-
fused or ambiguous or anything like
that The policy is clear We will deve-
lop atomic energy, we will develop ato-
mic potential, only for peaceful uses
Sir, I am one of those who believe that
the first and the last atom bombs agamst
human beings were used agamnst the
Japanese people at Hiroshima and Naga-
sakt  Nobody will use them again Now,
.t 18 not one country

SHRI BALKRISHNA GUPTA
What guarantee have you?

SHRI ARJUN ARORA That 15 my
view I am not giving any guarantee
He may be a guarantee broker I am
not,

sit Awy T (gfearom)  wwnfa S,
e I AR IT IEE, AW LY FAR!
FZ1 &8 81 @M & | § Sud grar qrdAr
e f a8 er9e & 9@ 9 |

ff ArTTET yAE@ W (IFqT q3W)
Ao M F AR @R

SHRT ARJUN ARORA T am of the
view that the first and last atom bombs
were uscd 1 1945 when the Americans
had the atomic monopoly Their mono-
poly has been broken 1t was broken
long ago, 1t 15 now bemng reveatedly
broken Now, the Americans dare not
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{Shri Arjun Arora.]

use atom bombs against anybody. Simi-
larly, the Chinese dare not use atom
bombs against anybody. As a matter
of fact, let us be fair to the Chinese,
though some of us are too much pre-
occupied with the Chinese. The Chinese
Government has declared that it will not
be the first to use atom bombs.

Sir, I take you to the 1930s when
Fascist Italy of Mussolini used the poi-
son gas against the Abyssinian people.
But during the Second World War,
neither Hitler nor Churchill used the
poison gas because both had it and both
knew that the use of the poison gas
would be something which would be
retaliated, and nobody used it.

SHRI BALKRISHNA GUPTA: But
we have no power of retaliation. We
have no bombs.

SHRI ARJUN ARORA: We are not
living in isolation; Mr. Gupta lives in
an isolated house, we are not living in
isolation. We are living in a world
which is day by day becoming more and
more conscious of international respon-
sibilities. There is a thing like cons-
cience, a thing Mr. Gupta does not have;
there is a thing like international cons-
cience which will not allow atom boinbs
to be used.

Anvhow, Sir, I take you %o another
aspect of the atom homb cry. The peo-
ple who cry for an atom bomb are also
the people who every time oppose the
development of our engineering poten-
tial. They are the people who every
time oppose the expansion of the indi-
genous petroleum, chemical, steel and
other industries, They oppose every
effort at industrial development and cry
for the atomb bomb. Their cry is like
the cry of an infant who asks for the
moon but does not know how to go
to the moon. They do not realise that
it requires a highly developed engineer-
ing and technological base for the atom
bomb or similar equipment. ‘The tact
that the same people who oppose indus-
trial development of the country demand
the atom bomb is something which
makes me feel that their cry should
not be taken seriously.

SHRI BALKRISHNA GUPTA: No-

body is opposing industrial develop-
ment.

[RAJYA SABHA]
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SHRI ARJUN ARORA: Mr. Bal-
krishna Gupta, for cxample, is one of
them.

1 am all for discipline, and I am a
very disciplined person but...

SHRI R. T. PARTHASARATHY:
Since when?

SHR] ARJUN ARORA:. . I could
not understand Mr. Parthasarathy’s plea
that civilian workers in our Defence
establishments should be brought under
military discipline.

SHRI R. T. PARTHASARATHY: 1
did not say military discipline, 1 said
para-rlitary discipline. You must know
the distinction between the two,

SHRI ARJUN ARORA: Whether
military discipline or para-military dis-
cipline I am opposed to them. In an
industrial enterprise, in a defence pro-
duction unit or in any production unit,
the willing co-operation of the workers
should be available. The workers
should be made to feel the importance
of the items that they are engaged in
producing. They should be made to feel
the significance of detence production.
If I understood him correctly, he said
that labour legislations should not be
applied to civilian workers in detence
production units. That also will be a
grievous mistake, and 1 am sure the
Defence Minister will, not accept it.

Sir, the labour laws in the country
provide the industrial workers certain
minimum amenities, certain  minimum
facilities and certain minimum rights.
Why should those facilities, those ameni-
ties and those minimum rights be taken
away from the workers engaged in de-
fence production? I must pay my com-
pliment to the Government for giving
workers engaged in defence production
a little more than the legally necessary
minimum that they are already getting,
The talk that the labour laws should
not apply to them s futile.

Sir, many youngmen joined our Arm-
ed Forces in times of crisis in 1962 and
1965. They were called Emergency
Commissioned Officers. Their tenure
having come to an end, they have been
demobbed. In this House, Sir, we have
repeatedly brought their problem to the
forefront. I am sorry to say. Sir, that
in spite of this House repeatedly ex-
pressing itself in favour of immediate
energetic steps to rehabijlitate those who
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accepted the Em-rgency Comnussion 1n
the Armed Force, Juring the emergency
nothing much h.s been done We still
get demobbed E nergeniy Commission-
ed Officers rottir g and runnmg from
office to office ‘¥hen the second World
War ended 1 1¢45. very senior officers
were put 1n charine of rehabilitation of
people who wer demobbed  Sirilar
steps should be aken for these people.
They are not may ‘lhey are educated
youngmen who sacrificed their career
and accepted E nergency Commission
Now that this p riod of their service 15
over, they must be rchabditated As a
matter of fact, rchabilitation of all ex
servicemen shotld get much greater
attention than 1t does

With these words, Sir, I commend
the Defence polcy and [ congritulate
the Defence Mrinster and the Ministe,
of Defence Production for 1ncreasing

defence productin n the country which
alone 1s the bes! guarantee of our de-
fence Thank y)u

i g fag @t (uwEd)
ITHATETT WERT, AT AITAT F F-
FIO 9T 35 I4 & | & quaar g fr g
w3 F GIEAT F1 UF  FAAT AT AT
foa% g srady Teawens afcferfaat a1
fragqa s a® | gafa sEarg Fsa aa
s s @y 1€ g v ogfawre mana
g =fed, are- v g anfe W g3
FfFT @ g fF AT AW 3@ AdS 92
wma g fF gfr v @ w@a o gfmr e
Fooar fam gfamar & 7y A 9 @A
AT FE-a3 SAE AT FRAT A T
Mmoo Fd F gy 7 i faed fear A
TF TEHET gAT A1 AL W A4
fora® arg orop & AEY €, SAFT Wy wal
T aryd ¥ wifwer F7 7€ v ag Fw A Fw
mffem< arar 4t fadt ¥ 7 ey, 93w g
M Tzmarg 2T g @ fF fas
qre wrofas sfgae g F z@d 3T
®1q &y FL A7 38 AW dF T ANC
w1y FrE gw gy fawre oo f o
T 9T T N0 JTAGA TF AT F A
fFa¥ g 7z 3@ ¥ TeEdEEA A FEA

7g SN uF faare &1 @arw 9T gATE,
¥
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et 1€ adrsn Jgr faeert | @ gz
g 30 ofxfrafa & gw e guem ar
fagre war =fgw o

faqw #ifa &1 Jar fF wgr
AT F GG Ggd Y g | ATH AAT
M AR farg & I 9T gH UF
T w@lFy FEd fF gurar fagw Aify
T FT GAEATHI FT 9G4 § gAY 7GY
ghg et =g favw el Si< e v
qOY 7 HAST Y, AMFT ATA qIA
14 ga #7  fadarfar adr 9Fw
9" ¥ FA ¥ FH guAT  wAl
fadw Aarey 9 9€@ § Sr&T AAqGT
TF | g 30 gAg & fow warww &
gIU AT IW F I eMATE  ATH AT
fadw Avfaat &, a3 ©F ¥ @AY, A
gEE FT TET FL qIC, gH 94 Al *Y
&g A g ar g% ST A4 A «@
gz afgs fax @ g 1 arfs 1 Faa
gt & gt N d@rear g3g G AR
frexr feay & wifsears & grg gard
s F are Y, qT AAAFT A I¥ T
g A az fear ar, A e @@
Py SEOFT AT @ &, ga TE &
A @ g, Md AR gAwT F AT ®E WX
mae g Wiz Ty @ TE g4l
TMEAT | 97 38 X & & FEr =AY gmT
SATIT A F1 o, 39 2E ¥ IEI ] AR
ai gard A 9v gl #1087
Faar ofl TR, AW qAF Y IAF ;AT
o Frely Py & S@Er  qfvorra s9a
3w o WAAAT 98 FFAT |

ua Y "zl Ay frsd 2 aqt @ W<
¥ & & A1 AT g2 g & fgrw 9gran
A azeh g afcfeafrar | s ot T
fare weraTIT & ®E AAT A aifas T )
7z ae fn war a9 B @ & anfages ¥
&), ae frgraa e TTA TE AW
Sfra o0 T A7 o TNHIT & AT TET
fu e werwTT & A1 9EA & A, FTR
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[+t g fag wWeTdY]
YR T3 AT, T AT 9T AT T HIHT
W aml, $UA &1 aIHT £ 99 G
q¥ ag aifaw 4, fergeane qv a7 arfas
q AT 39 %107 73 T ¢ {9 F o Ay
7 fgrz qETamT § g2 %1 Gy A fHar,
fgeg wgram @A SR &1 §HF & HT
TE0 | AILT FY 98 Y TH @A 47 59
gy wF § AR fawar st s §
IoTYT THA g e, Afw stusy & wraw
FiE ¥ swaw & sfafom 718 god afw
ferz ggrar § 78 W@ 1 a7 A WS &
g2 & §1% 9F 98 gre @9 & v Tw wgr-
a9 fREFT TH@ W | FadaT 9ga
AT T YA & | AR Tl 9, Mreg faar
# ge a3 o] fgrz wgrar & I 49
i, g Tagfaar ara faavr a7 @)
g1 ol w3 agt "o & ST wgw @
ZT R 8 Iq7 agt 9F syAeqr HT
g, Il F gare N, FaE ffEwfan w5
A I gt XA 1 gE 7 fRar §
Y7 3 oY 79 /T ¥ FIT HTAT W B
fear @ w3zfe suEr fovr N s sl
as qfeaa 3 faa arf §, afsa ag @
are § & foez wgramT ua qar Aar g
gaz § fo < gfamr & arfaamer &1 fow
qUF &7 ATH AW F ATH F AT 7 &Y, TG
wry fgz & fag saa) grer s ady g4t
fagt safeaa a7 qr &, oa feafa = ge-
HITHTH 8 %19 7 /907 | 7 rgen g
T Ta qfcfeafs &1 agdy srzar o dx
FATY 39 {5 20 TATITTLH A qu fedx
B, FIET WATAT FT 5T 87 FT gIE7 w
fasdardy 57 9@ g2 ofcfeafaay & aa o
&g f) TFR AT arfge | 33 ) fyea-
fast g@aTa oY § ST 9% ATy ) afvaa
Faanfedt =1 1 va eat gar gar sy
AR 7g) 5 gaa feden #ar § o 9w
# @ fagdr S sly @Y T § 1 &R
T A2t a1 A7 3T gAIR ATAA § A farad
&Y dfra TEITAT AT STAT gEI AW &
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¥ gagar g f& fadr o ga07 & 9 dfas
TSATAT AT AL A F «TRAEAT T KIY
F1 gt green arfgg i waT #8 F =9
arq 1 IwT § a suF fog g agFg U
g9 AT grar aftwg F GREFT TEAWA
s Arfge sedmAa ga 7 fagn 5
fadt ot 951C & B12 gl 71, W ATEA
X AFHT AT IA FIA J gR&AT AR Afaq
fag @& ok agr arfa aram =@ &
fag g7 S8 a9 31 ART 1 B T
¥ feg a7 dfa gy ar gear &
®E §FT YIEIT UH TRIT @ I AW A
fadft a fadt sx1c &1 Gfas waafon
Fr gfifeafs 7 & @r avazr a9, oy
®Y gH 98T A8 a7 Arfge 1 A gweEr
g & zafag i asd § B aw wody
granr difaar 1 sifes aafean € 8
gma 1 u4g 9% 99 g av ag wfey
FY 7Y &, 99 9% A A AT H AT AR |

gzt ox wfadz #v va feww w797 2,
T aFAy § WX ¥ F AT @ g
Y F AT 9T, 97 I9Q @Efag g1 F
Tg | A ZEA g a5 agy 5 A
F iy ool F 9w IHF g 92
fea ook Grg § 9 g aew fe
IAY ZHF FIE A HIE Ua SFERT 0F-
q¢ gar W@ arfge fa St Gras &7
GIX ¥ F gIAT F 9T H AR GG
% g% | 98 T @A N gAAT FrE yiofa
ady @ arfge #) gw wfaae F w@w
¥ of fadr sgd #Y wafgue 3 gang
gy ¥ fau | agqq-v/a T SUFT
frqaer QAIE TITF AT A, TN WY W
1% arafea adf @ wrfeg | 27 A a7
fewy fufqezy #t @arg 37 & fag at
o3 FfFqaa UagUE g4 F Q€T T@AT
arfer | wE1 Fgar 5 AE 1w @
Hmaa g =@ &, afaT or Br-anfe-
JeT AT BAF A1a ¥ g AT 350§
gw oAy g f& Faw afts gfte A foeft
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A g #q g @ A arfay, AT | gat Al ¥ e a9 Al § aadr |

# wwaar g b wo g 3@ E fmaa uEm-
92 1 sivdr fegqg #r qrfedy qary &
g §9g HT g 4F qgAr @y Afagi
F fAofg 3 ¥ W< g9 SEF AR
o fafrw & § gig Y g4 gegdr @R
9% Fqf gIar o) srazgsare & fau
fa¥e <gar gzar &, oW ¥ DS N
73dr g, ST 5 gmw & awR @
TEY § v 93 3 fedw dewmm ¥ fag
g 3 A9 qreafrg s & §,
I §9 W Fg g ATAT AT F A
wgR BT OET § ERAEr g0 gy &
A7 3w T awfas ¥ & arg 9 g
g X T4 1w eqrfan adfig o fawas
H arar @ 1 Afwa oot adaw ¥ 5w
FHIT & fafasdt qearzwT s am
qEr 2 1 wsEt ) e e fafaed we-
argRT ATt FAEA F qra Ft d@agw
g aifs &3 & (zar ¥ AF sgE@w &
fag carfar aMgs 3@ e ST
¥ S owEE &Y 91 @ 2, I9F 97 5
gag IO AT A1 QT qF |

gk 3w ¥ vy fafgey gadhdg 3r
foam 2, avg 99 fafasdy w2fess
are fafawr gfeqa & & Fepfsras
agt & 1 fowzr fa soww fear war,
gt ot feqg arawfreze ofyEfeds
9 98 99 T § I QI g Ty
AT 9T QHAT [1Z9 &, A €T A & 5)-
arferma W =3rfge 1 g8 9= aw
A wraw § 5 fiewr arfeeqra & g3 #
TAETA F §F T 94 #% arad gu 7w
q7 fafazdr s2fuqe ar fafsa 2fasg
F Ty WA AEL S q AT AW IGF I
gd AaEm Iaw ger § ) 3 fag 4
g Agm fa 31 a@ F1 w1 sAFEq
7 IMT |

3q% qIO-AT% U i a8 fF oag
qEATA W T AR G@IT F gy

guar ¥ §a ¥, § gagm g b 18 §im-
g7 dgar A¥ A T SAIT JOF gECAl-
Yoga N UA F IW S 3] F A
ag gare Ay AMfgy | g 79 TR
) o7 g f99%  TargRor 5§ w93
frx § 1 Seama N fafaedy & o agt
qv #§ TN Ay T 7 g A Efaw
9¢ R Harag & @3 9T q9v g | 4T
&t g% faT ars g faar o B gwrw
JAF WA gETH T FE AT TV §
ar fee e ¥ &0 gl & fag 9AM
qreT AL g, d1 [AF FIX AR A
GHAT ¥ F AT AT AT T $T IAR
arg 3 | a1 fedma 37 § o 9ud
A HITA A wfad grggrl @1 Qe
Fr ATFREHAT § AT Ty 9T g fmar
swr Arfgw |

wfae arfedt & qaw U gewd
Tar 1 ) qrFTEEr AT A agA Q%
F & faure | W@ § 1§ gAmar §
fa vz 7 faaga efax e wifgy
fa ok wifaat qerdt T § AR @
wrfeaat & 1207 ag a1 A4y o Wr %
areafaa feufa sar &1 = = & e
gaifad Y A &, S WY g we fasar
& f5 e & fau v afgae ofsy
FIX Fr @I H1A § 97 AT § | wav
7 A WL qd ATE T A qE
&Y 91t g1, afwT wgt 9v I us /fFarT
g oad 5 9@ o I3 S ™ 8]
3w 7y 9w famfo gar fa gw fe
TR ITHIFLET GITT § | IF qIFT W
aret arq afcard @ <@ & (4 gugar
g fa A7 & garw dar f57 97 3T &
araq o feafg &, 58 gn feefeady
i T A, 9g 58 BT gH ferde N
#1 %6 gHY SE@ g, e aw gl
QAT | AR gy THT AT @ A
g fe s am FTaFa wra F @ Aagi ¥ |
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[ geax fag weidy]

oar fe ot aef o & w30 5 @
AT SR ATMEATH g TaHT T4 AT gl
% ag g @R s gy sav =ifge
gw st T1Ey g fF ag qger s sl
g, 9Tg B GIFT ATITET TG 2 qHA
AT F7 ¥ F7 70 7 ¥ 7 @ fF 78
St s X g1 W@l &, 98 F99 @A
# fag § ok gfaq g7 oy, sERe
AT I TTHT  TEAATT TG FA | AT
T g 9T Y g W FRaW
¥ IR SUAT AT & ar A aF gq
T 39 WEd F gAT A€y g, g9 Uy
m & 3fs F IR § wy F fag w9-
g A F AFI | 3@ 9T A gW faEme
FET TS |

TaAT 98T q9e fegma &1 gad FAmar
2 I fewm & oSt FIw BT W &
arex fargfdy sk ady Jgw ax W
FIE g7 g7 foar ar wWr g, @I F
TNFT FTT g | AfFT Faa g T@1 I
fe g aET (5 o [A @9 T Q
g, a1y g T a1 Fifge | § sWR
FT AWM FA AT &t fquma aar ¥
USEATT Ft ATET ATH F AR F IaQ
@ 9w B 6% ey feamr agarg,
FfF aga awda § 5 agr o 9 &
g1 WY AT IqF graeg F JA[AAT FT
ad &1 7 IR0 A IF g A0 |
qgt 9T 26 FUT &IFT XTI FV Araqr-
qdt gg1 ¥ faator av @+ gar @, afwa
T X AZ ATAY T wqr g ww oy
FH 3 FTUT ¥IT HT IGH Tl § |
qGT X FICFEH T ST GLHX T aH
¥ FgHE TATT F g wwad
vt 8, e fawwr faar aar ) sy
%32 fqed a1 FT 0F FUT €97 FT A+
fad & am v 9w faar war o gz
oY Theee &, IEF a1 § 99 5T -
€7 A faur aur ¥ @ W™ g 1§ spm
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for ng-waTAd gud gy ¥ fawm A
T ag UF QHT ST 9T sdEAwT g0
Fifgw |

THE MINISTER OF DEFENCE,
STEEL AND HEAVY ENGINEER-

ING (SARDAR SWARAN SINGH).
Who made those statements?

ot geaT fag Wer<h ¢ 3g fooe @l
Y A E ) ¥ W qAT qWIAA @
fo Fae UST IR 9T AT A 3T K .

SARDAR SWARAN SINGH No, I
am asking you

it geae fag st OF andr gar 3
This 1s for you to investigate [t has
been brought to the notice of the Rajas-
than Government as well as the Cen-
tial Government 1f vou want to sleep
over that, I have no objection (Inter-
1uption) 1 have objection to the Govern-
ment 1self Why on this  particular

item? AT 7 F@ATE fF gL&am & &% ar
qar rfire o8 TFIX § STAIT § ey,
g@ 9T ANET et AT FIfgw

faed faat ga gav 3o ¥ 91 g,
dfrs grmlt @0d, & ¥ fr gadr
AT FF@ 937 | @aEr, qfET gy ozg
ac H FFETFAT T 1 TTLT 7o
¥ gadiquen veweetesT Ad € 1 9A-
qA FT 9 Fiiww H1 vy § 6 wdveeiz-
JUF 7 1 | TF FIC TF TF QUATT S
g @R ¢, I9F WAL FT AT qeg -
gud &1 UF Fga a€7 qeww § ) g
T ga-aGw v ¥ o ag 3% §, Afpa
S 3EF I § 9 o @RI & agr &
wWiifedaT 9991 3T § AT a4y
gy & v FT A fater gw oagr qe
TR FT 9IC F, AT Iq G747 F¥ o7
FEFAT F ITELGH TG X Feq feg-
G TE I AT & | TF BiEr @ S
F q A F FIO qI-A09 T T T
g | a3 E1E qEk ¥ ar e wer
FEAT AT T ITRT AGY N @T ST GFAT
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& 1 3% fauy oz femix waT =ifge &)
gafae & arg 4T agd & aeawar §
({nterruption by Shri Neki Ram)
# IO R T I F€ g JAFT AT
awed qrE | q@ § ag wngar g Brogw
T ey § fame owon wifgo 1 ogw
7g WM WY FI F ghQT |

g & ¥ cngga faw, waegee
%, afFT 97 grs Waaq &g g g A
4 THAT IF & ©f d¥e X g qef
T Y | F T A FIST q@AT AT
g fr 9 endga & T2 w0 g¥ o &
G¥ve FTT 9F V@1 AT T ¥ e
FIAT 92 WT § AR (X Meg §F ez
FET I W@ a1 g0 e Y § &+ =
g0F | I AWM F ff foawr oy & o
aog faa aFa § iR 9% T ‘e
9’ &1 g ag R ASTC | & g S
Frgar g f& ars ofefeafs age oy %
gre +fr #41 39 97 foF @ 1+ = gw
T R F WAF 9T G 1 G947 FA7
TR FE W T qT IR AT wE Y
ga< | gw Tefifew & g aa7 7 e ?
gH IaFt ghaT A A T Frfuw w2
R gu faw o1 S 9w d a9y oy
AIER q W 1 F A FET A E
f5 amafarar 3 e 9% 2® 3@ O%
famme @var =rfi @ 3R T gw @ O
o faare w1, a1 & wawarn g G 3w A
et ¥ fgg § gw w9 @ afuw
I F ;T |

R frasT ag W & fr gwsr oo
HAE W AP FW Y ngwgwar §,
Zq Rl 1 fdr & qry & F9% 9 7§
oF AT g W 3 fF M A srawEwan-
AR ST S g ot TF §AT TG FT
9Ty 8, IR T T HEH & g gn fare
FRAT AT | F1 a8 17 77 & BF 1962
F g gu frdr A9 A LT
a TF T F 9T § 7 gw et aw
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F2 ot g g @Y g 1 T A1 R 1962
F qga wrq F3 fad 4 1 9@ fewgw
F a7 i g@Q @7 A9 F Aq” A
T fewmgw, 9 9 gw ALHIAT A
FT T & | A9 AIETIT F 47 ¥ gw
fros g & 1 o gW Y WA AEI &
0@ &, 9% Sgg W FgT W &t an
FFE ) h AR F A U F A
gH T FAMT FEA § | qE IR
za®  fau $1 9@y ad ey & o §
I WA § TG AT FEAT ART &
#X gArdy weAd 99 X g Ay
g1 @ gugar g fF 57 adl v 98w gaer
fawrz w@r Trfgg + qome 9% fF gw
UFIH ¥ Fg g FL IqF @A A ¢
St oA faw w@T 8, I G
wir 3a%Y fimd W agg 90 31 Faw
FE AT F AT I AE § gEEAr gw
Far gy | gafaw AU ag wgar g
T o oW A /W

fower feat o smodr war @ fF gw
Fezq § I AT UA QST T gAeg
IZT1 9T a8 57 U Hg 1% W 999 |
q ag FiEy faar N @ g 1 I
¥eg ¥ @t wie Sy & aFd & AfEw
§ gg swar S fvogwR aw w
uaT ¥ ariArewmd a1 U ey g7
fera ®1T oY go ARy § fw ST
43T FT T | TART FUR| TAAT FTAV
g3 | AR @ qRASE TEEd &
fag FrE ATl & 7 o) st w Y 8
g1 S Y gy WSTT F &fa § I W)
g gw @ & oag @y weady fare
FTAT 93T | AR AW UF F AR CF
T grar @q W a4 B qA I¥ |

# q9% wrAd ¥@ IS dfaw ¥
X ¥ ot fae W Gwd W@ ™
§, 9% fe ¥ QgwAr AEAT g UFE-
gfad 9 F 999 ) A7 AR sAfes faear
FF faar w1 Arfgy 1 50 gAY
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[+ gwa7 fag Wardy]
am ge Wiy foer g1 g 1 30 ¥R
40 AT FT U1 T TVFT & | TAS FIH
FA W gwar g, N daNfnTE g
g Fg ¥ § i Al
(TG A

gH ITHT FATY FT =08 FIAT AP
AP T T guAr uF miwer J9 a0
A afsww a2 ¥ 9gi W &5 TEEne
F J[aTEw §, I AT W HF A A0S
T ag ST TS ) S SIET &
ufare g, 9ig 9% SAF S48, agh &
fawre & fog, agl & FAMREATA &
fod gwdY Waw W e g ) F
QEIA FATA F F qeayg ¥ Iead
FIAT JgaT g 1+ @ (sha fafaedt & qor
grEgar g 5 o aweqT d9m g
F1 Igiv feda & foenfydy wrde aw
= ¥ R feda gifiw & fEfafadaw
F gaw & fqg @t w2 Sifmg =6
fFar & a1 78y ? I@ gveed N A1 @9
AT ACHTL & QrT TEGT F7 & AT 741 7
T2 T UF TET G AT F FHGE
FT AT & |

i, AR St Sz arreEw £, fedw
F g faam § ag GiedR dfemq
A% ATEW § o7 qEq g a1 uae ifear
F AT ATEd § 1 A ¥ Iew ¥ aga
TS T &, UF TIF F& 1,200 TYAT
2 gt gad <% 3,000 AT 21 Y
F Za9T GF § R TR G FT AY AU
2, I W agy A< qEr | § g
X ard T8 F@T, d§ GEEX W@ FH
q AY FL@n, FAfFT TR F ooy
T ifHa JTmFm A A} £, 39F amr-
dza o fafrw wrge ¥ § v zend &
§ gawr a1 Emma I Fenfedm
r F9 ¥ FY @ F I ¥ fF oA
fipdft TFIT FT AN T I FT EH
fagre $3X A IGHT ATV W |
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§ ¥ 9T UF A GEFT F qEA
TGl qTEaT g ag gwdl 37 W™ F
R ¥ #1¢ L afgw w1 gEAATT X
qE BET ¥ 10 W& 2, WO wET ¥ 8
@ & AR uF § W W FA IR
FA-AAT giaqy F FAT-erw ATHI &
qfgema I § | S gEaEr € agr ATqE
FR H g TwER §, TR wE vt
A A g AT A ¥ g A gaenw
& a Fr gw gy Ak § f i
afewrar fafeam a8t & gwa 7 @
T % awen § o aften qad A
A HFY ! AFAYGIA g gT v
vy A ¥ gediftwfady #r faw
F | gH T WA FFTATR] G 747 J4qr-
qors @4 I3 7 g@d Ak ¥ fawre
FAT TAFGT

fedq fommem @7 dige samEn
g, ofifeafy 1 3@ g7 g7 I &
fr gaR ST awz A F¢ wwafat §
Ffpa fom aa ¥ Jwadreime 3t Jfem
9T UFATHR Ft J1 v g, fav qrgrd
gy SaIEEdl & wawr awrg &g e
aFy & g8 vawr fawr wwar =sifgg
A @ s & g=\t 7 S oSkeEn
21 @F 8, FTUT g W@ &, I g iy
gt wifge arfd € qar gw «fos
#e8 TFR ¥ WeffEy quey & wm
¥ qr g% AR gH fow I £ afaw -
FIFAT 3—-3OF FgA ¥ g} Wy wft
qUaT—IEr gh fedw wagGdrav W
10 9%He FfFgy S 9 @9
F & fag Saomsd wwar wfge, 7z
s Fr afefeafy & fag afrard @, et
fpef SFETT AT ABAT HALT gAY @Y, A
70 G FY AT T T[T I AFIIR ISTAT
qer |

% =rgm f5 grer dAwww gw anay
qT BT R | FE AN IAY Hqag K
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SHRI RAM NIWAS MIRDHA
(Rajasthan) Sir, we are very grateful
that this opport inity has been provided
to this House t¢ debate the working of
the Defence Mrnistry As a matter of
fact we are disi ussing other Ministries
also, which seen s to be a new procedure
1n our House ar d it nas to be welcomed
all the more. t 1s fitting that the De-
fence Muustry <10uld have been chosen
as one of the Ministries about which we
have a discussion here It 1s very neces-
sary that there should be the widest
possible awaret ess among the people
of our defence needs and the readiness
of our Armed I orces to meet them and
with that end ir view all the facts, whe-
ther they are 1 this House or outside
m the academic bodies or in the press,
are most welcome and I would urge
upon the Government to give more facts
and figures to the public so that the
discussion that ensues will be more
meaningful anc that all these comph-
cated problems would be given due im-
portance 1n all the quarters of our coun-
try

Well, Sir, the problem of defence and
its admunistraticn 1s a very complex one
The relationshy,» that the Service Chiefs
should have wit 1 the civil administrators
18 really a ver’ delicate matter and 1
think some ver healthy and useful con-
vention should be established so that
there could be 2 meammngful adminis-
tration at all levels We are very happy
that we have t e Defence Mimster who
1s regarded 1n 12 highest esteem by the
people and he and his eminent juntor
colleagues form a team which 15 dedicat-
ed to the weljare of the Services and
the defence requirements of our nation
I think we shculd give them all possi-
ble strength in the good work that they
are doing so that they may be able to
improve the vorking of our vast and
variegated defence forces to make them
better instruments of our national secu-
ity

Well, Sir, Sh i Bhandari just now men-
tioned that the working of the Defence
Ministry should be a hittle different from
other Mimstri s and there should be
some methods by which quick decisions
khould be talen T think this need
should be kepi in view When civilians
are posted in he Minstry, they should
not be rotatec as is done in the other
Ministries so that a certain expertise
develops at the civilian level, with the
result that they may be able to under-
stand and master the intricacies of the
Armed Forces and their administration
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may become more meanmngful 1 ortu-
nately the present Defence Secretary
who 1s a very able civilian has been
there for a long time and I hope the
same tradition will be maiatained 1n the
matter of other officers and the whole
Ministry would work 1n close co-opeia-
tion with the Service Chiefs and all
other muilitary oflicers

Well, Sir, many new methods are
being evolved for keeping a close touch
between the Minister and the Army
Chiefs or the Service Chiefs, which is
very useful, weekly meetngs are held n
which all the Service Chiefs, the Minis-
ter and other civilians are present and
they discuss all the 'mportant problems
It may not be amiss to say that our
able Defence Minister has started an
mnovation, it might appear a small
thing but 1t has very great signtficance
He gave a farewell party to the retiring
Army Chief of Staff, 1t 1» something
which has never been done It 15 a
small thing but 1t shows that we are
getting more and more attuned to the
needs of a meanmgful defence policy

Well, Sir, Shr1 Bhandari mentioncd
about diplomacy and our foreign pclicy
and Armed Forces He said that we
should not rely on the Mimstry of Ex-
ternal Affairs for defence and the Minis-
try of Defence itself should take upon
itself the responsibility of defending the
country 1 beg to differ with him there,
because the two things are very much
related The possibilites that diplomacy
offers for avoiding an armed conflict
should never be lost sight of After all
these avenues which are open to us
should be made use of at all levels and
1 all possible circumstances, subject of
course to our self-respect and our na-
tional needs But just to say that we
completely rule out all diplomatic
avenues for setthing our disputes with
the people around us would be a very
wrong approach to defence as well as
foreign policy Therefore we must have
a very correct balance of approach and
we should know where the possibilities
of diplomacy cease and where the use
of arms should come into play The
most outstanding feature of our De-
fence scene 1s the tremendous growth in
our defence production This is a fea-
ture about which our country can be
greatly proud of and for which the
Ministry deserves all our congratula-
tions 1 need not go tnto details because
they are well known but we have made
a tremendous march towards self-suffi-
ciency in defence production, an area
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of ever changing technology [he most
satisfactory feature in our Detence set-
up 15 our self-rellance with respect to
defence productton, whether 1t 15 1 the
case of arms and amimunifion or gumns
or Naval Forces or Au Force, 1n every
respect we are making advances and I
would urge upon the Government to
keep up this pace particularly so fas as
the R & D 1s conceined, we should
mvest more and more monev 1n that so
that our Armed Forces and their equip-
ment could be up to date and 1t does
not become obsolete and our state ot
preparedness 1s kept at the maximum
possibic height at all the time

Another good featuie of this years
Defence Budget 1s the reliance which
we are placing on the expanston of the
Naval capabilities 1his 1s a very weli-
come feature and I think 1t 18 much
long overdue because we have a vasl
coastline, a vast area which we call the
Indian Sea and other commitments of
that nature and we must strengthen out
Naval Forces so that we nught be able
to protect our national mterests on the
high seas as well as the coast One
thing I would say at this point 15 that
sometimes we feel that whatever we
spend on Defence 1s something of =
waste or 1n the nature of non-productive
use

SHRI N G GORAY
tra) Who has said 1t?

(Maharash-

SHRI RAM NIWAS MIRDHA
Whenever we make a statement that we
have 2000 crore or 10000 crore Plan,
we say that it 1s a non-development ex-
penditure or this 1s something which
does not contribute to the development
of our country Probably 1t does not
do m that sense but if you see our de-
fence production programme, the wav it
has strengthened our industrial base, the
way 1t has tramned our technical man-
power 1n all these new techniques, that
by itself 1s a great asset from the econo-
mic or social or technological point of
view Therefore, this pace should n-
crease and we should not regard that
anything spent or any accelerated pace
of expenditure on Defence 1s something
that kay lead to non-productive use of
our resources but 1t 15 something which
we must not grudge our Armed Forces
and any expenditure done in this respect
15 an 1nvestment from every pomnt of
view,
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Now sometimes we plan in a way that
it looks as 1f we dre in a state of perpe-
tual mobilisation It 1s true that we
should be in perpetual mobilisation but
the type of mobilisation we have should
not be of a nature that is geared to
meet a4 short time danger which 1s pro-
bably what we are doing Whatever
dangers we have to our national secu-
rity 1s of a long-terin or continuous
nature So we must have a long-term
perspective of our Defence needs and
possibilities and the way we would use
our resources to increasing the capabili-
ties of our Armed Force and for that
respect, a long-term perspective should
be taken and along with our big stand-
ing army we must explore ways and
means of creasing the branches of
Armed Forces like the Territorial Army,
the Reserves and the other ancilhary
methods of Defence preparedness 1
would go to the extent of saying that
we must have some tvpe of National
Military Service in our country 7There
1S a vast gap between the Armed Forces
and the public as such Even i the
case of a conflict, there seems to be a
big gap between the way of thinkmg
and working of the civilian and the Mih-
tary Wimng So that there must be 2
greater involvement of the masses which
1S very necessary in any democratic set-
up for our national Defence, 1t 193 very
necessary that we must have a total in-
volvement of our public mto military
preparedness and one way would be
some type of National Service In what
way 1t could be done I would not go
into details but I have some 1dea which
I can throw up right now and may be
we can discuss it later on At least the
doctors and engeers, of whom there 1s
a shortage in the Army and on whom
the country invests a lot of money to
tramn, they owe 1t to the country that
they should serve 1n the military sphere
at least for <ome years So rightaway
we can make the engineers and doctors
undergo compulsory mulitary service for
two years in the Army before taking up
a ciwviban job Then we can go for-
ward and use 1t with people with other
technical ability of which there is short-
age i the Army and even if there 1s
no shortage there should be some
method by which the general public
should be mnvolved in this adventure of
Defence Some positive way must be
found out of doing this 1n a purposeful
way

We heard something about discipline
Tt 1s true that discipline 1s very neces-
sary 1 any aspect of national life and
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1n our Artmy we have the best and the
most disciplingd group 1n our national
life The concipt of discipline also
changes with ture and the old type ot
discipline was, you must spit and polish,
you must click your heels when an offi-
cer comes about and a certain relation-
ship came to be developed between an
Officer and a Jawan. 1 would say, with
very great hum lity, that this 15 out-
moded 1n the present context of our
soctety and our 1ational position There
has to be—I do not have any other way
of putting it a «Jemocratic approach to
discipline I m untamn that there 1s
something like lemocratic discipline a
discipline which arises not merely out
of the relationslup of superior and m-
ferior persons 1n the service rank but
out of mutual respect and a sense of
camaraderie anc fhat type ot discipling
18 more endurin i, more purposeful and
more In consonince with our national
aspirations and »bjectives as they obtain
to-day About the nstitutions like bat
boy and orderlies, T would not like to
go 1nto that because it 18 a delicate
subject but I thimk particularly the senior
officers should be some rethinking on
the subject to scz what relationship they
want to have vith the Jawans or the
service people

About salaries and emoluments also
there 1s such @ vast gap between the
jawan’s emolum *nts and that of the oth
cer Probably hat 1s mevitable in view
of the national circumstances we have
n our country nut something should be
done to do away with that so ‘vhen you
go to the fielc of war in deferce of
our democratic country, there should be
more sense of equal participation than
the question ol high and low There-
fore I hope sorie serious thought would
be given to th1 and the Ofhcers would
rise to the occ sion and find some wav
1in which this siate of affairs would 1m-
prove.

We are talk ng about the nucleat
policy  Partic ilarly after the Chinese
satellite, the whole country has started
thinking on thi» subject Farstly I think
this 1s not th* time when we should
really get all muffled up When the
Chinese had te first explosion, 1t was
expected that they would go on with
theirr nuclear grogramme and will come
to a stage at which they have come
now So we are not surprised that they
have reached hat stage but 1t does not
behove us as a mature nation that every
time such a situation comes, you get

¥
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yourself mto a state of fremzy We
snould calmly discuss the whole thing
as on now, take a Jong-term decision,
try to arrive at a national concensus
on the matter so that we have a long-
term perspective so far as our nuclear
policy 1s concerned On this I have a
submission to make The Government
nas been saymng that it wil develop
nuclear energy only foi peaceful pur-
poses and 1t will rely only on conven-
ttonal weapons so far as nattonal de-
fence 1s concerned This concept ot
conventional and non-conventional wed-
pons 1s also very confusing There was
a time when gunpowder wdas a non con-
ventiontional one and all combatants
thought that the entire world v ould crash
if large-scale gunpowder was used by
the armies of the world n a conflict but
nothing of the kind happened In the
same way what is non-conventional now
would become conventional mn a few
years as 1s becoming apparent More
and more countries are getting nto the
nuclear fold and they are developing
nuclear technology for defence purposes
We as responsible representatives of the
people, have to take a sertous 1note and
decide about them No Government,
least of all the present one, can pre-
empt for all future generations the
nuclear option  What I mean 1s the
present Government may not go in right-
away for military use of atomic wea-
pons or development of atomic weapons
for defence purposes but 1t must {aunch
on a serious and accelerated programme
of nuclear energy devclopment so that
when the future generation comes and
it they opt out of this option and want
to have a military weapons like the
atom bombs they may be I a position
to take the decision and do something
right then

[MR Deputy CHAIRVAN 1n the Chalr]

4 pM
We cannot tie down the hands
of the future generations, 1 think

it will be most irresponsible if we did
so If the situation does not warrant
let us not right now take a decision in
this respect, let us watch the situation
as 1t develops bat our development of
nuclear technology should go apace so
that the future Government or the future
public opmion If 1t chooses to go on
q course of atomic weapons they nught
be free to shift from one to another
and they may not be handicapped con-
siderably at that ttme So we not only
owe 1t to the present generation but to
the future generations also that our
competence 1a this field should mncrease
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and we must go apace with all the pro-
grammes of nuclear energy develop-
ment. I would also say that on an
important matter fike this an attempt
should be made to have a national con-
sensus and a very scrious dialogue
should start right now with all of sec-
tions of public opinion so that some
concrete consensus could be evolved on
this matter which is of vital importance
to this generation as well as the genera-
tions to come.

Sir, I would say & few words about
ex-soldiers about whom so much has
been said. I think we ought to do a
little more than what we have been
doing for our ex-soldiers, particularly
because they are retired at a very early
age. They can still do very useful ser-
vice to the country. We have many
sources like the Border Security Force;
many States have their armed consta-
bulary; we have the Railway Protection
Force and then we have the new Indus-
trial Security Force. I think instead of
retiring our jawans and other officers
we could straightway absorb them into
these services because in such a case he
is a trained man and he can bte made
use of immediately and he can be paid
whatever he was being paid there and
he can serve till the time he can give
useful service. 1 think we could do
that instead of just throwing him on
the street without making any provision.
Of course it is necessary that he should
be retired from the armed forces be-
cause in the armed forces they have a
way of working; they want to main-
tain a particular age group and they
want to maintain a particular level of
readiness. They cannot keep men after
they have passed beyond a limit of phy-
sical efficiency and other efficiency. That
I can understand. We do not want
that the armed forces should he saddled
with people whom they do not want but
after they are retired these people could
be useful in the various servics thaf 1
have mentioned like police and other
forces. Probably they are much better
stuff than what we are getting at pre-
gent. There should be some such syctem
by which at least the bulk of them after
retirement from the armed forces could
be absorbed rightaway in these services
and they can be allowed to work till
they reach their age of retirement in the
normal course. In this way I think we
would have done something to them for
the great sacrifices they have n.ade for
the country.
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In the end I will take this opportunity
of paying a tribute to our jawans who
are the basic sheet anchor of our na-
tional security. They are making tre-
mendius sacrifices and they are serving
us in very difficult positions where we
would not even like to go. They are
doing a tremendous service to the coun-
try and whatever emoluments we might
give them would not be enough to
match their scarifices. So we must pay
due respect to them and we must have
their welfare in our mind all the time
and whenever occasion arises we must
try to do something for them. not that
it will matter very much for them. What-
ever little we might be giving them, they
are there for the love of the country,
because they are brought up in certain
army traditions, because they are pre-
pared to work and even sacrifice their
lives for the country. They are our
greatest assets; they are a trained force,
a disciplined force, of which the best
possible use should be made and for
whom all possible amenities should be
given while they are in service and
whose welfare after retirement is as
much our responsibility as when they
are serving.

Sir, we once again thank you for this
debate and for giving us this opportunity
to discuss this matter which is of very
great national importance.

SARDAR SWARAN SINGH: Sir.
what is the time table like?

MR. DEPUTY CHAIRMAN: There
are a large number of speakers.

SARDAR SWARAN SINGH: 1
know but I thought there was some
time limit, three hours or three and a
half hours or whatever it s,

AN HON. MEMBER : At least four
hours.

SARDAR SWARAN SINGH: We
started at quarter past two. [ only want
to have some [dea.

MR. DEPUTY CHAIRMAN: You
might be called at... but how long will
you take for reply?

SARDAR SWARAN SINGH: T am
entirely in your hands but I think it
will take at least about 40 to 45 minutes.

MR. DEPUTY CHAIRMAN: Then
he can reply at six o’ clock er quarter
to six?
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SHRI SUNIAR SINGH BHAN-
DARI: You look at the list before you.
We started practically at 3 p M

MR. DEPUTY CHAIRMAN: We
have allotted only four hours.

SARDAR SWARAN SINGH: We
started at...

MR. DEPUTY CHAIRMAN: We
started at 2.10; so we can call him at
quarter to six -o that he can have 45
minutes for reply.

SHRI M. RUTHNASWAMY (Tamil
Nadu): Mr. Deputy Chairman, in the
short period of eight years that 1 have
been in this Hcuse I have seen the de-
fence expenditure rising steadily. When
I came to the House if was about Rs,
500 crores and now we have reached
Rs. 1100 crores ocus of a total Budget
of Rs. 3144 crores. 1t is a proportion
to the general expenditure which exceeds
almost that of »ny other country in the
world. ‘

|

There is ano‘'her point that 1 should
like to note ab)ut the Defence Budget
and that is the relation between the ex-
penditure on p-rsonnel and the expen-
diture on equipment. The expenditure
on personnel is Rs. 459 crores whereas
the expenditure on equipment fs only
Rs. 419 crores. I think this proportion
i3 not one that can be justified because
in a modern w.r jt is equipment, wea-
ponry which is more effective than the
number of pertons engaged in battle. 1
think the Defence Ministry would be
wall advised t¢ spend some time and
attention on th:s question as to whether
the equipment could not be so increased
and so improved as to dispense with a
part of the personnel which is very
costly. One way of reducing the ex-
penditure on personnel I would suggest
is to reduce the number of civilian per-
sonnel which costs T believe as much as
Rs. 60 crores. This substitution of mili-
tary personnel for civilian personnel
wherever possivle would not only in-
crease the efficiancy of work in the De-
fence Department because the men by
becoming military personnel would be

' put iato the :miform, they would be
subject to military discipline and there
would be much more work, punctuality.
fidelity to work, fidelity to the pro-
gramme, but it would also considerably
reduce the numbers and the cost of
personnel.
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I will not be as critical of defence
production as some Members have been.
They have done good work, creditable
work; they have invented clothing and
packets of food that could be used at
high altitudes and many rrinot improve-
ments but I must say that there is noth-
ing striking, nothing revolutionary in
our Defence Production Department.
They have not been capable of any in-
vention as revolutionary as say radar
or even as revolutionary as the inven-
tion of the tank, some invention that
would reduce the cost of war. I imagine
that if the Defence Production Depart-
ment put before our scientific and tech-
nological personnel in our defence
science departments and laboratories
this goal of finding out something, of
inventing something that would radicalty
reduce the cost of defence, I think they
would take up the challenge and try to
do something in the years that are left
to them, to make some striking inven-
tion that would reduce the number of
personnel employed in the Army. It is
no doubt very encouraging to find our
men on the Ladakh frontier or on the
North-East Frontier keeping solitary
watch over the border. That looks ro-
mantic. The Germans also indulged in
that kind of romanticism when they sang
the famous Watch on the Rhine song:
“DIE WACHT AN RHEIN”. The
watches on the frontier are out of it.
We are gimply wasting our men on these
lonely border stretches. Sometimes they
get bored, they do not know what they
are there for. They do not even see
the enemy across the frontier. This is
not good for the morale of our troops
on the frontiers. Therefore, 1 would
suggest to the Defence P'roduction De-
partment that they should put before
our defence science personnel and our
defence technologists this grand objec-
tive of making some striking invention
that will avoid the necessity of having
thousands of troops rush along the

frontier, and reduce the cost of our de-
fence.

Then. I would like to join my friends
from the South who have deplored the
backwardness of coastal defence. I
should like to begin by congratulating
the Defence Department on the acquisi-
tion of four more submarines, but T
do not like this idea of depending upon
one single power for the supply of sub-
marines. That power has come only
recently into naval zminence. The Rus-
sians have always been a land power
and have distinguished themselves in



Discussion on working

219

[Shri M. Ruthnaswamy.]

land battles, but they have not yet dis-
unguished themselves in naval warfare.
The last time they tried to do it was
rather disastrous when the whole of the
Russian fleet was sunk at the battle of
Tsushima by the Japanese. This hav-
ing still to cut its teeth, their naval
prowess has still to be proved and be-
fore what is done we have become solely
depeudent on them. I do not know the
details wf Mr. Arjun Arora’s charge that
the Western powers refused to come to
our help, to our military aid by way of
supplyiug weapons, submarines and
other ¢quipment that we wanted. T
should like the Defence Minister to go
into the details and the causes. Was it
any condition that we placed which they
could not fulfil? Was it any condition
in regand to the payment in rupees or
in pounds, which the Western powers
would not accept? What was the exact
reason why the Western powers refused
to give aid to us?

SARDAR SWARAN SINGH: Gene-
rally it is because we did not join any
pacts.

SHRI M. RUTHNASWAMY : Then,
T would like to point out the uselessness
of some of our coastal defence equip-
ment, especially the aircraft carrier. Of
what earthly use is it to us? An aircraft
carrier i3 a weapon of offence. It 1s
only when a nation goes to war against
other nations in distant parts that an
aircraft carrier is useful. Somebody
sold the thing to us. It was a regular
“sell”. Somebody wanted to get rid of
a second hand aircraft carrier and wsz

[RAJYA SABHA]

were vain enough to buy it. It is not
only the initial cost. It is also the
maintenince cost that is terrific. )

believe the cost of that aircraft carrier
was something in the rzgion of Rs. 50
to Rs. 60 crores. The actual main-
tenance cost comes to Rs. 9 tg Rs. 10
crores. This could be well spent on
acquiring more submarinss, more small
naval craft which would be useful to
us.

SARDAR SWARAN SINGH: It I
may say so, you are completely off the
mark, How can it be Rs. 9 to Rs. 10
crores a year?

SHRI DAHYABHAI V. PATEL
{Gujaraty ; Tell us what it is.
SHRI M. RUTHNASWAMY: ¢

would like the Defence ivinstry to ex- |
plore the possibility »f selling this junk |
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this aircraft carrier. There must be
some peorple, much vainer than me, who
would like to acquire this sea craft and
with thet money we can buy more sub-
marines and at least avoid the annual
maintenance cost of Rs. 9 to Rs. 10
crores,

SHRIMATI YASHODA REDDY
(Andhva Pradesh): He is not agreeing
with your figure,

SHRI M. RUTHNASWAMY : Then,
what is it? Give us the real cost. That
is the trouble with all these Reports of
the Defence Ministry, They do not
take us nto their confidence, although
1 must congratulate the present Defence
Minister on giving, in his Report, much
more information than his predecessors
This is a thing which we would like to
know. What is the annual cost of
mainterniance of the aircraft carrier? The
defence of our coast, T must say, is
absolutely neglected. We want small
sea-craft, small naval craft.—Winston
Churchill, in one of his most ¢xpres-
sive forms, called it a mosquito navy—
small torpedo boats, patrol boats, gun
boats. These will make mincemeat of
any of the big sea-craft or naval craft
that may be brought against the defence
of our sea coast.

Then, we want more Intelligence in

‘our Defence-—Intelligence’ with a capi-

tal ‘" Now, ‘intelligence’ with a
small ‘' the Defence Minister has and
the Defence Ministry has, but ‘Intelli-
gence’ with a capital ‘T’ is conspicuous
by its absence,

SARDAR SWARAN SINGH. Pro-
fessoriaf intelligence.

SHR]I M. RUTHNASWAMY: As
the last two wars have shown. we were
caught unprepared Either our Tntelli-
gence was very poor or the information
given byt our Intelligence was not made
use of by the then Defence Minister.
In the Pakistan war also we werc caught
unawar¢s. The Pakistan army had en-
tered Kashmir before we were able to
take notice of it. There again, either
our Intelligence was not good or it was
not made use of.

Lastly, T come to the vexed question
of nuclear weapons. Morality need not
come info this because this is a political
question. It is a military question. It
Is an econcemic question. Can we atford
it? In our present state of economic
developinent we simply cannot attord it.
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We would have to spend a thousand
crores or two thousand, three thousand,
four thousand o fve thousand crores
in orde; to makg atomic bombs and
especially to equip ourselves with the
delivery system tiat would be required
We simply cannct afford 1t and 1t 15 not
necessary for our defence Do you
think that China would wait for nuclear
weapons In orde to attack us, n oider
to inflict damage upon us? They can do
1t with their consentional army and con-
ventional arms The balance of terror
that now exists between the various
nuclear powers <10ws that nuclear wea-
pons arge not at all necessary for the
defence of the S ate Nuclear weapons
are theie only 1> give some kind of
confidence, some kind of satisfaction
But we in our piesent state of economic
developiment would not be able to
afford it No on would be gladder than
China 1f we reso ted to the manufacture
of atomic weapo 1s because it would put
not only a fullstop but deny us all hope
of economic proyress for generations to
come Therefor , for purely pragmatic
reasons I would suggest that India has
no need of nucliar weapons It should
depend only upca its conventional wea-
pons, on Increa<ing s strength by its
weaponry and ef iciency of its forces and
also by wise selection of alliances 1n the
foreign field A liances are no challenge
to the self-respe t of any nation The
most powerful nitions have to resort to
allilances Has 1ot the United States of
America got ot'iers alliance,? Has not
the Soviet Unio1 got alliances with all
the satellite pcwers around 1t® No
power on earth an do without alliances
and mote especiilly a country like ours
which is so back ward 1n economic deve-
lopment and, herfore, backward m
mulitary equipm nt  We should not be
allergic to alliances A wise selection of
alllances need 1ot aligh us to one set
of powers Ch. ose your ally according
to your needs For your land defence,
choose one ally nd for your sea defence
choose another 1lly and thus ensure the
mtegrity of you couniry w.thout resort
ing to the costly and doubtful resource
of nuclear weapons

st e swq 7 (fage) ;@ #fwd, S9-
gamafy wiem  woim gRAT & wEd
q¥ FIFTT A o7 & o wfageq aw fear
AT %, AW W oQue ¥ UEA g
¥ T ugdg F1 Teqd ® ¥ &R @
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frutfea #27 # #ifwsr St =fea,
HA FAT AN AT g 1 wEeAA gEIR
W F WA SR afRETT & @ad gl
%1 frwz wias &, o @7 a7 10 a9
F 9T FF Afewa § fm s At ¥
g9 gWR wEERg ¥ gure @9 | gdr
AAEFATT AR TE 91y | @ arasE
AT gard #g wifaw @ Wfgd 5 aw
Fq oft R SEr A AT A SwEr TE-
WA T JA F AT 9T T BT GURA
¥ fau st =ifgd | afFT fer W wa
R Ar ot arfrelt g, &t Ahgar Afg 2
IaH! @ ga fawe wfasr & g7 3
F W WA FT ITH FAU 9T GAT § |
forwsr aut & gurdt wdta grew # area
F AWF FH wega far mar g ook
yI9 g %% g % gwru aw g &
€l EIT QAT T oF W) amed @
T g WR g zEiad ) g § 5 gmd
fooe aot ¥ fow g aF gewa @ owar
a1 A9 IO AfFart sawn st g
R ¥ ghaarr o $@ F o w®
ger Fa1 § R #dwae are ddfraey
W1 gF 9T e F T qAT AT E &,
Iay FIH Fla # § IR IgEr awg
d EH A TF g2 qF ARAMANL g 1
g1 fex off 9exa & & gw e o g
faw gfaart & oot <gdg gLenr ar
waad FO0 & fod 9T I F @ aed
grgey gz F o1 BF fad @z & @
¥ ghm 3/ FT FEar T F3, afew g4
grgfs gfaardr # qarr w7 ¥ owew
3, 99 fF @ifamg =@ 7 F @& 7
fFar & | g gae & & iy W Ay
g v oev egfaw gfmm do w4,
wrgf¥s 98 & @A JAT FIN F a9y
ek ¥ @Fad @ B, FWH Gree
¥ zw waz fod, 59 o savar wew fa@
Ffra gaX frdy 3w 7 ot o zaw waw
T & & Afara = 7 & wew A

gfeeior & 3@ R 3% fad o wd= | 2 1 e #E o g Aw oweE FW

1
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Eikisisic

% fad darv @ @ ITHT gH XA
arfgd, FifE swar JTEW AW A g
gt & |

afwa gn fag I@ & aws, @egeF
w@Em & Sfed, 9w F1 o4 fa2amar
w0eh § a8 78 & fx oF avs s fF e
st qifsearT § EAT gIen &1 @’
g, 7at gadl aE S sl safa qen-
STIET aIFd &, IgAT S qrfaEr gun
3w & 9fy @1 8, TR AW Y A & WA
# zgaIel @ A sawr qifadt @
g gaf g gw faeEn FX | FIEAT
F wad ¥ @AISH FIA A A TF
31 qrferdt TE &, AT & ATAS 7 TFARTAY
£ FY W aF a1 mfadr & g a
a5 amferr @ 53T T F1ef # qR
YT FY WA F AT ALY AEAT &, ¥ E9%7
g7 & 1 97 o gav @ § o gw et
sy gRET A AEER FY A FgH I
frd =g ga faa 2w g &fea qx @
qsg g T weaEa FH@ & fad,
ra gD F AT F AAF AW A FaAT
FX ¥ f9d, 349 gua wag @il & @
3THY 3 ¥ weg A fody § AR wxz
& At fusht & afer 3ad awad @
# 0f § oz @ay a9 T 78 g F Iq4y
Fifry TwAR a@ W g fF gEr &w
F S AT AH-QErsAAE A
ifady 8, 39%) aga FT FAfF gn o,
aufea 9z & @ ¥ F o, gy arfasy
F o fgrgar &1 ¥ a1 o 3=@ET
W™ ¢ | gw WA § fvosa s
giffears & gmar fear =w F gwer
foar, 3q W% 9T 9F N AT AT AN
1T F7 a1 Ig7 wafwwr F v F AY
F s & Efow # s fergeara A
geemr Aifa A agad @ Ffow @ ok
st ¥fF ag FFET ITHT FWEUT 1 g
Fifaw awwT & T8 g, afew ofwar
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" arar #t ufwar g ¥ aear s aufT
B gg Afs s afww qF ofar
¥ gz % gay # a@r @, frg @at &
Tk g2 faed et gam wdt 7 gag &
e feam & fr anfem A za AfF &
Uferar & 9z w1 @A ag T 1 &g @A
TE 9T ANE 2 A @@l AT gest
ag qifadt § foo @ ¥ fF 3a3 F=1-
fear @ faeras =Y germ F——zwfan
fr coay wfadr ma-varsARe #F F,
3gar arfaefy we-facdfaar & o, wdw
qrfet F o e awr N Es-
ST T FAAT A A IgHT wad oFey
F wfed gar #3 F-——gaedt afear g,
FqdT §ETTTT ZHAT TG YL FAF T |
INT AT [AZITR FT g7 T IAT FIa1-
fear & srpmor fpm @ &Y fvg armdt ot
HaAT ArFAer Fr qrfaedy Fv w@rEr
@ fregem #1 Say Faw o aifg
gy & & q9 99 fF gur 9w &
T Y oY aTFET W FL @ G | oar-
grsaardt ared qEdr § fF gard aay
wz frdfaar B cifer #1 a=wd e
g @@ g3 1 arfadt ¥ fag | gar
W F s N qur wfafFarardy ufrgar
w9z &, F18 9% w@ad 7 F w9 ¥ gy .
71 A S8 F €W ¥ gl oaw =g fow
W 7 W BN, g8 AR F 5T AqoAl TH
qifedt ®1 goerw @l W@ g 0 ag
A gATR _W & arfaet £ asftw wEw
g §, anfor # e & AT |
2 oz zufag ag gg o1 =gt & fv o
gATdr WYSET gEwa g s gar wfa-
usq g, JaFT, gf=er ady 1 gEwa #
g2T FT IAFT SE | UF OHN gFEA
Frw &1 s S fa fegene Y waa
gifady #1 g sv aufer 7 &7
fafewr ssaferr arensTae 3 AR, gark
g F arfay 1 A TF, 959 9% |
df g @aw gar fa7 AhEr § 1 odr
AT W gW T/ a1 FT gErT 5 adic

|
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TE vz wFy 2 I fF gy smF = 9fa-
Jzw ¥ gt wear wWifgd |
A gm faw w0 @Fd 9T &

q97 ¥M ¥y W S ®T A¥d, aoifE

frey o wewr & o w¥SlY AT F |Ta-
Arg IgH NF 44T F AT, JAAr
# uFAr Ay Aiwq  Saar &7 Jowfrr w5
e Frn oafer 1 A7 sad fag 3o
# mwar @ T1f 4, wedrg oFar g
%ifgq, g vy § wa wifwraE T gawl
o, eatffa wrer egrge mveeh A 3w & for
Fg qmd, a3 fwg 7 77 AT ferr ) ww
FARFNTIT 2R Y AW F I@AI 7 FA
9% 9T Feay goEr w1 qre Hwar fral
W 39 A F ey Y fadT glie N
agafgaqer fram Gw fwar, faasr f&
qw & AYeraren 3 Fwafaaged w1 oawaes
IFT AW agrq, A Y e A g qAwI
farr, &m0 ¥ areqw AT UFAT FY FAGE
AT F ogwAw fwar | oars AErOE
q,. '

i gwewrafs  xx Aanray #Kfwe
FMFE JHT AT T gL UG |

St e e L Rgr A9, a4t
faardy & wgv it pw T @1 T@r SN
FqEa gArZ  FY UrIrIA, IAAT ROAT,
IAE ACHATA 3T qF T3 FATT F( AT
A AW F waR ¥ 97, wsdy oTAr &
faa dar fpur av ag s AwATTR A
W A wEF fem Al gwwA &
fosdare £ | anw e & I T w27
& fo3 A1 gmi gary ey 7 w37 v oaz
FrgAe, Hfree qvea @y 9sr @ &, 9
FEET F MF 9T T &1 T @Y &, AfFA
IqFT TEA ¥ (7w oy ¥ F€ TV
Frn g Iz mar, Tatag fE s
an X siET oY OF qey wherar § A 3wt
Fgrar AT g ﬁ'. .

A A T A en
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st gogsqraf® ;33 wrzd o s

EGEUIG G0 ST S ) S

I T Tr RS I C

Wt guawafa : owa A
sft W gee A T wae S
qiOFAT F O

ot A¥ TR o, 3a ¥ 9TA §

AT )

=i WA e . 1 A7 fa|ra F A ¥
T ST W AAT A, qAZ uE o fa TR
qATE 29 SIQEr #0 W & forx w9y &,
gaT A7 gH gt F fAn gad q 97
fads Fmr gz 3 B mart 2
fsg a7 gifgzam ¥ o @ 7 R
FIT gaAT fHal a1, 47 Wi gw osA &
fad g7 2o T qgama F e wlvfra
ey Arqazg mer T 97 faars 5
arw 247 faarar #1 a9, fF gw ¥
Fr o ¥ aemfaye e ) sfea
im ZHF AT K o9 VT URY W
vl 750 gL R, & fawm M oA
2, ¥ FY @ 7 ATwfniv g ¥ foag
Il TAT WIFT T ARG FATT X
fa, fRa® waral A% ¥ard wgw W
A AAmaa AT ouE, AiEd AT
Tz g avdr FAHe W Frarar £
g4 % fvg A% &7 33 A IS
gAY w7 fHET &1 AW R 9T
T vEAE R Oug AEAr wArg fa
sTa “q1 & wwA H, HuE TR F
5 RAA @ TEANT, AHAT AT ATRA
q T W TFRAI AW E | TT A@A;
a3 & fa gardy gEma & miadr 7
T H we sl AR T fore, Fo i
gof qiferefr @ 1 zw ST AT qTOWW
AT FT WAGT AT qAI F.

st Iuawnafe - =N ST AT L
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st UssTImer (IET W) A
FAANT ANGAT § ATTHT AT 7/ /A TE
g 2f|q, qry @ vl S S, 9EF F19
s1ag 9, 9gF I 9999, {5 w9
qi@, fer Taga  Tidf, z@F FE g
il &1 qTET R/ AAT | AT THo THoO
dio &Y %8 #(& feg ?

st ggawafy  FFAd 9t F a0
qlo qlo Ao, Hlo o Ao F &
ArgFy Tidf e &

sfy TR ¢ FYo Fo e AR
R AT | a7 8 A | gy 7
germe Aquglt I57E, THE @ WPT
e §, 99 AT

ot Jrawwafa : 2% §, qT 7 AR
fasr st )

ot TR § H(FAT  HIZS A
TN FTATE 1 3R aww Dfam

st Iagwrafm  2fag, sro Ay oifeqr
) AT TgEe ¥

oft Trsrnizraer ¢ $FA &, o Q1 gAYy
faar =rfgg | o @ & IgEr afeg |
ATEADH  JT I FIAE | 9T AT
Iy oA g ..

=t Jagwrafy ;. 777 73 & f Q7 qifeqy

F1 €2 qud & 1 (qAfad@n weA &
qre) A do dlo ArSe F 9 Jeg7 g,
THe THo Fro ¥ 8 £ |

sy ownrmm : ifEF,  «qaF w0
fere g adl ®FT 1 fere #y fee
IAEE T fAar WT | 9E s aEd
fad, foR 3w s 10da oF
Afqd IFFT TAATT | ¥T AR AT T
g
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MR DEPUTY CHAIRMAN. I am
telling CPT 9 and SSP 8 after final veri-
fication

SHRI
(Kerala)

BALACHANDRA MENON
We are 9, they dare 8

st THATTIRO . FA ACAH AL

st guagAtafe - mEr Am kG Z 1 A8

yifwfrgsr T2 & [ am telling you
are 8, 8 does not mean 10 Mr Alva.

SHRI JOACHIM ALVA (Nominat-
ed). Mr Deputy Chairman, may 1 join
my esteemed friend, Mr Mirdha, who
spoke 1n terms of high praise about our
hon Defence Mimister? T think he has
done an excellent job m a very well
regulated manner and conducted 1t with
nearly | million fighuing people They
are not a million peoonle yet, but 1t 18
a big army He has carrred on his duty
very well indeed during the last few
years We should also like to congra-
tulate the men of the Armed Forces and
officers who have contributed towards
reaching such an end T am sorry only
one gentleman from the other side
cheered when the jawans were praised
my friend of the Jan Singh The whole
House joins him to congratulate the
jawans

I want to speak one point especially
about a letter which appeared 1n the
*Times of India® I am concerned about
the safety of our young men,
about the young men who die, whose
wives do not see them again We must
be concerned about therr welfare and
it 1s our duty to see what happens to
them There was a letter on the 15th
January, 1970, immediately after Group
Captain Das died He escaped the
Pakistanis when he landed there but he
went down 1 a crash of HF-24 during
the development of that plane There
was a long and well-written letter 1n
the ‘Times of India’ of 'Sth Januarny
1970 The writer 1s one Mr J. P
Chawla who, T am told, 1s a former Air
Force man 1 do not know much about
him but his letter deserves our congra-
tulations T am concerned about one
paragraph of it:

“Internationally accepted proce-
dures have been by passed in zllowing
this officer to develop this engine
This was done against the technical
advice of people ike Dr Tank, Desig-
ner of the HF-24, Mr P M Reddy.
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former Generil Manager of HAL, Dr.
Ghatage, Chiel Designer and Gene-
ral Manager { HAL, and Directorate
of Technical Development and Pro-
duction (AIR). Unfortunatehy all
aeronauiical development in the
Ministry of Iiefence has taken place
for the past ' vears on the advice of
the Scientific Adviser who was never
schooled in tt : rudiments of acronau-
tics or aircra t design.’

When | was a epresentative of Parha-
ment on the Indcian Institute of Science
at Bangalore, | thought that Dr. Bhag-
wantam had not cone a good job there.
When [ came t» know about 1t, 1 did
not say anythirz in Bangalore. Here
1s an attack abcut him as to how 1t 1s
done. He is gme and a new officer
has come and we welcome him, and
Government des.rves congratulation for
having appointed Dr. Nag Chowdhury
in the capacity ¢ Cabinet Secretary and
also in charge ot Defence Development,
to be on a par with other highest offi-
cers, so that he may do his own jcb
well indeed. What we are concerned s,
every Air Force officer sacrifices his life
for the sake of the country A gpecia-
lised JAF officer whom T met in Lon-
don said, “I caniot get marrizd. Who
will look after ny wife?” He was a
pilot. He was 23 and tll then he wus
not married This Parliament has to be
concerned about k= safety of these men:
otherwise we cair not get things done.

Then, Sir, abcut the bomb. 1 am
glad that my fiiend talked about the
bomb. We cannnt have that bomb with
the present sociai crder. The anti-cow
slaughter, the Birla enquiry and the
bomb cannot go together. We should
have a different kind of bommb under
different circunistances.  Unless  the
economic syster is radically changed
we cannot have the bomb The bomb
means a lot of Twsiness for the private
sector. In the T.nited States, President
Eisenhower warn:d against the military
complex of Anerica. He got into
serious trouble. He warned again<t the
big manufacturers who were muking
money out of the war. We do not
want to fall into that kind of wap This
is the kind of ting that we want to
avoid. We shall no doubt go on pro-
gressing regardiny the atomic cnergy.
Those who want to use the homb, they
want to be nearer the man w0 maxes
it. T think China perhaps may not use
it against us because we are too near
them. Whatever that may be. again 1
refer to the one point of Dr Jsgdish
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Chawla in the Ministry of Defence Ke.
search who was at Harward along with
Dr. Tsien who invented the bomb. T
referred to this matter on a previous
occasion that hc 1s the maker of the
bomb in China. Somehow or the other,
we do not appreciate the real people
who get things done. But he was sum-
marily sent away by our Defence Re-
search by Dr. Bhagvantham. How does
Dr. Bhagvantham stand as the Defence
Adviser upto the standard of Sir Zolly
Zuckermann who was the British De-
fence Research Adviser in the last war.

Now, Sir, with regard to the Navy.
The Navy is in a very bad shape. We
have given it only Rs. 40 crores when
the Air Force has got Rs. 170 crores.
When we have a budget of Rs. 1164
crores for Defence, 1t is time that the
Navy also gets a big budget. We have
been remiunding in this House that the
Navy saould be given more chances of
development because in the next 30
years we have to develop it in a bigger
way and we should find more money
for it. No doubt the frigate manurac-
tured by the Mazagaon Docks in Bom-
bay is very good. But one is not
enough. More must be manufactured.
One is not enough for a big country
like ours. With all the things that we
have got in this land, we cannot Yyet
find funds for this.

Now, with regard to the question of
defence Defence does not get enough,
They should get enough. 1 have often
asked Acharya Kripalani in the Lok
Sabha whether he took any interest
about the officers who were living in
the Delhi messes and houses in a wretch-
way 11 New Delhi, the Princess Mzss and
other Messes. We do not see to therr
comfort. Something must be done
about them. We are not concerned
about them., Well, we do not do any-
thing about them

Getting back to ITAL, T would like
to say that the HAL, sooner or later,
in the next 30 vears, should become
very big. After the seven public sector
undertakings. the amount of money
spent on HAL is Rs. 65 crores out of
Rs. 133.70 crores, in 1969-70. Tt must
be said to our credit that most of the
public sector concerns belonging to the
defence forces are getting on well, and
we are proud of them. just as we are
proud of the other wings of Defence.
And HAL is somecthing to be much
proud of: the men and the Air Foree
ruaning it are very efficient. And it
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is time that in the next 30 years we
built it up in such a way that 1t is the
biggest in Asia and Africa. We should
look forward to it. in the last War, the
Japanese were producing s¢ many Z—
fighters that the Americans got frighten-
ed and panicky beyond their conscience.
We have to produce rnachines. The
Britishers are able to produce the Rolls
Royce Engines and they are able to pro-
duce them so much that they send them
abroad and make all the money for
themselves. We have got so many first-
class engineers and good workers. When
we have so many people amongst 1s, if
is time that we put HAL on the top
of the world and make it something to
be much more proud of. We are glad
that on account of the last wars against
us, we were able to put HAL into four
different sectors in the countrv and
make it something very, very hig 1n-
deed. It is time that we did many
more things.

I want to come to another point,
about Gen. Cariappa (Retired) Generals
do not want to put their names as
(Retd.) There was a General who use
to write for my paper the ‘Forum’ with
out putting (Retd.) The Defence P, R. O.
told me you are not putting (Retd.), let
him stop writing. Tt is a curious way.
When we go out of Parliament, we are
all ex-MPs. Now, Sir, in the matter of
the Chiefs of Staff, we must sec that
for the next three years after they re-
tire, they should keep quiet, silent.
Otherwise, it is time that their pension
is put off.

SHRI K. CHANDRASEKHARAN
(Kerala): They not only speak but also
write.

SHRI JOACHIM ALVA: He writes
and speaks, 1 am sorry. my friends in
the RSS. give General Cariappa shelter,
and the man is lost. This gentleman
was under British duress, under British
influence, when the great fighters of our
nation were in jail. Now, I am: afraid,
even Gen. Kumaramangalam has said
something after retirement under Tata’s
auspices. All these things are not very
happy for us. The moment they retire
they develop great potentialities. They
are not able to vield power as they
would like, as before, in their heart of
hearts because most of them are just
like us, nothing less, nothing mare. Their
character, their nature, remsin the same,
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They are not able to shake it off. Other-
wise, the Army might have done some-
thing like the British Army or any other
Army. The British Army, of course, is
the best, although it is small. They have
got one hundred thousand men for their
Police Force. Their police force is one
hundred thousand men but we have not
even a million people, for the whole
country, in our Armed Forces, which is
something to be thought over. Whatever
it may be, we do not want talking Cari-
appas and Kumaramangalams. I do not
know what kind of tribe we are going
to have. It is time that we thought
about it. [ was a pioneer in demanding
that the Reserve Bank Governor shall
not take up any job in the private sec-
tor after retirement. The moment you
make him the Reserve Bank Governor,
you give him the highest job. These
ICS men, they want to get the highest
jobs after retirement., 1 remember one
man in the ICS took up a big job—he
was in the Economic Ministry—and
when he told me that he would take
up a job. I said, there 15 a lot of
difficulty between you and me: |
will not mention his name. He passed
off recently immediately after he took a
job! Most of the ICS men want only
big jobs after retirement, unlike Nethaji
Subhas Bose and Kamath and R. K.
Patil. When millions of people die for
our country, our scientists want big jobs.
Hundreds and thousands of our people
have no jobs and homes. But some of
our scientists want 1o go 1o England or
America and settle down there.

I beg of the Defence Minister to give
special opportunities to the Members of
Parliament to come in contact with the
Defence Forces and not heep them far
away. We have no time for talk with
them. We just learn about the Army
etc. from the books. We do not go any-
where near the Army, as we ought to
do. Tt is time that they become not
Chairman, but at least mmportant men
in many other defence establishiments so
that we can have a better chance to
build up our country. We have donec
nothing of the kind. Sir. T only find
that the retired Generals want big places
and want to have power in their hands.
This cannot be done. Al our unre-
cognised communities like the Scheduled
Castes and Harijans must be given their
proper place. T want to know which
Harijan has become a (eneral in the
Army. Are they not able to fight? T was
not taking much interest in Harijans.
As a Christian T felt that it was not
my business to interfere in communal
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affairs. But vhen I found their real
condition, I took 1nterest. Mr Mavlan-
kar who used (> call me unfailingly on
every question whenever [ started fo
put questions about the Scheduled
Castes, used to pull me up. It 15 a very
important thing and we want all of them
to get mto th¢ Army so that we can
build up a greit Army.

What we ha e done 1s not good
enough for ma ing our courtry strong,
for making our Army, Navy and the Arr
Force strong We have got the men
ready to die We must remember all
those who died here in NEFA We can-
not forget then:.. We have to remem-
ber their sacrifi € When they retire we
must do everyt iing for the jawans and
then only we shall have done some-
thing.

Thank you v°ry much

&Y gugvttafe : AT S, sraEy
ardf & sns faqr &, strawt A §

o v Ffed Y A A 1 gy
1+ Wrg" &1 25 (Ave &r awa 3 faan
A gAFr 8 fw 1z | ST g e Fr
ara gady &, A8 a1 8 fAFe ¥ @ew Agr &
qEATT | AT A A AR

=Y gavafa : a1 fwaar aua s’

Y TIRATTAT @ & S T8 g7 Frerd
Fort | 3 fage @ qow T A A fET 0
gT AT FT |

ot gogenaf : i fgae ? §3 318 =
sre 10 faae 2y strmmr,  &fwa 10 free
7 g w7 Af

st A guR fau oiw samEr
Twr T@aAr wifEd |

sft guawafa ;g swAr arEl #y
(FT FZST TF AgEy g @A fam
¥ |

Ay TIRATTAN ¢ FFA @Y qC AFAT

ot gaawrafe &7, ar aifag )

4
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st TSt | e, & argar g fw
a7 sfazen fawg 9t z@ gam A A=t fr ay
mrfer & arar o Tl & |4 gy | /g
stfeer ¥ qqor dud F fearg fa-faem arey
9% g AT AT §, 9gW T ITH! &Y wEgA
FEIAT | 95T &, GATR T TF & 978 TR
HTETT FIT FT GHEAT T AT qT A
F faq w3 Sy #Y ety | gaw &, wrea
#1 gfez 7 o aama= 7 sfgan &1 a4
i Iadr qufa | faw g, wTRdTg A
F T A Flaar o Qo ey §, ww-
e AR IEF e wufag afcadq
Al g, OF FgT & Ao w1 i
A fagg & a7 I F 979 gaa § IwT
ATAUT | 23T &, 7+ &7 F g forar s
FY AATH FT TEXT g FRX A7 & Fow ywm-
FITT FA T FIAATE FIT F7 AHAT &N
fawe & fau @ #41 F7m I g |
TF B grar & AwAr ¥ gfz gw 3@T Ay
et & (A0 Y JUw $19 gHET FIAT
2, ag 7g & fF gwat srqdr w7 s § fw
zurdt g=er wfd #ur @, gw aur |ngy &,
sfatem Fr a7 2 ar A ! gEd a@w A
som § gfawa ¥ fau agege amd g g
¥ gl Tl wiew | g VAT F1 9gE K
sgm R Fte & fawm 1 3w g @
A AT T HETA § AA(E TG FOAA
R g FEER T d IR | g Efem
F1 1 ool o forad wraw gu § I Jeey
Y gur=r =onm 1 gfaaTy a7 S gaT Wik
2 g WY AECHTE | AT AT A
g qF AT FUAACFT | AN TFAL § IgAM
I w5 F1 1T ggar qrax § s9o7 afe
FT | ST EATY T96T &1 A4l § 1% 19
FI FA, 47 &7 A8 g S A T 77,
At a1 gforam™ <@ g STET 1 gW aT an
qE GRA | gAIFAATICAT F AFFTH FA
STAT A AT gAR srafeE MW Wi
iy & fawrg 7& g a1 A gw sy
sfazear 78 &3 oW | gfran & efage
Tiely &, =fme, i fw 3w § qw &g@r
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[ s <rsmrea |

fr s q@dr wfda & 9&r dw & wi|
argfraan gfamz &, 90 3@ & o qew
oY grEgierT uASiiy § | S A A
ST AT T F & afeyel &, gt & wra
anyfaran gfame & 1 a9 smOFT &Y
@ AIfve, w0 w1 g Afwg ) arw 8T
wr = & g gEd 3 #1 g T8
FMI S W | A IAA gfaae ¥ fag
gER AqT FT @A 78 S 93 @R
F1? FfE 39% g0 3G faefaa §, I
gg) Ffy frefaa 8, 34% 730 F1E @ F&
g, ®1E Aqr 4G &1 TAfAT F NS wad AW
FY sfast & forg qan g dv qaaq g ( W<
gw 9g Ak fw gy arg gl a9 s,
o8 AT a2 ghrm~ a7 Jra @ 398 AT
AT @Y A 7g AL ALY & | I W AT
saar #v feafa 2 &, 34 3w % qFwEH
F71 8, T4 AF AT 946 qAF T J@T 74T
| a7 a% 2 &1 yfawear qgma € |

¥q T FIA F 472 IgI A A AR
fag =Y qregaTed’ F% 4F § AW g @
F wiao & dya F i agT @ O arag g
# I g fa @ FEAT | J A1E 99
oz add, 3T amar iy ST | AT AFAT
g ! AT faat §iga T AT | TG AT
THo UFo fAm 1 qrled A7 | gay A
W gaT L S AR & fwar A wa
T HEgeaq &7 T 4T I Wy, sy
TIATT A4 F TR T AT & F Gragy & a3
# we HAT gAIT O AT & go,
TFEAT q7 1962 F A AU gam @
1965 ¥ | U W &7 fF w4 1962 @
S I FT Rl gH( AT T FET 97 7
SIS qEYLr A a$y g ar v F¥ afatafr
1 4 * = 7 Fg7 97 5 Wi grrer fra
gaR I g wE § ) 2w fae ot wid
& gravy T A 99, AfET 597 sMar
FET FS AL FIT | 9L TO § @ gHFT
et fag W€ garod | 3T 93 AT 1965
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sran qa o sefy gmuw fag A sg w fw
& qUr g, 3aH A § B TG FZAT A
a0 gAT | 7 srrer fw Fgar wgar g fF
FITATL & TR T o1 &7 77 arfedr Fai
&, s feagr 1 aferdy 71 37 gaeer ot =4t
g |y v Fy qrfadt gar g7 smfr
AR =g #r qrfadt ¥ w5 F@0 §7 QA
zfe &1 g AT F T R § 1 T
UF YR F AIASHAAET, GAETET |
ZH AT & F9AT AEF § 1 DT A
TS AT AAT YA JAATAT H A LY AAT
A 7 1 A A FHAT AR &, TR
T 947 712 § o1 afs w8 st 7€ wedy
g2 1% us F1 az77 G FL 9T TIT FI
AT FN @A [FAT FCA AT JET TS
T & ATTAY ot Zw gsrg 7 Rz Frad
A 9 (AR ATT E T3 20 AFIET AT A A
FAAT g1, A stAfeay gefree vg w 2|
B ST TIH T GO A7 #¥ 98 AFAT A1, 4%
AT |FAT o7 (F WIXT F7 9977 77 g0
T ATEAT § | 7 (27 IR a5 92 A e
g | zafU agd T7-32 &7 919 FT A
F1E e A4 &1 foadr 2feag 2, 9
9T AT FU | AT F 97 FgA0 AM@A §
arst gare wfawen faww fwdy av @
T W B | §WR wav fag ot gady
aurg F my 397  f ora 3dforaw, sex
yd et 97 Ry d R w7 geqe
ST FHT WA FI HAF ATAT WITT @[ GIF(T
N, A Iy AT qF FEr g3 I R, FRAT
qET T g | i—itﬂﬁ S gatn, T qTeqr
g,

ot fmaw arwlt (fag) - e @ =%
afgq

=Y TR T ar O g
Thar FrawTr g fam ofr siawr o
#Y A &, AT A0t Fag fr B yrAmL
EE 14 M gurdy sard A Py 3
TS | sl Wit #1 ag MR Wiew A8
g & f faat w1 o are sy alerd 21
I 97 AT} T fag ot qad g
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St Mg T A v agr A F2A@d § ag qqvar e § ooy oW a7
o, 99 ] A9 AT anF §, FE oAt
afem gaTsew A ¥ AU A A ag
Farar fF % qen-ge Far qiFe § |
#fra, NFoor I o I9 qEw F @
ezt STa oY go Fo wea1 4 BTN ¥
F qATT T F FT JEUC Y T, 77 AL
wga o fr gg g% A gHTw Ao
T a9 & Y AT ager AW Wy gl
I© FWT F FEIR AT AT AMfRE
T & AN AT Tfeds wardza 38
F A1V 9 7g W qi-aR Foudt ot § 1
A AN FT TAAT F qIAA AL JL THW
¥ AGT AT | & FRAT Agar g fFoaw A
fFqar @9 gar g, e ¥ fegar @= @rar
oY vwwTgy § wgAr wigar g e | 91 % feaar @ g g, e e-
TE AN F WA Y, AT U F vy AFr | A AT T @ G g, ¥y afatuwar §
¥ (Imerruptions) T ag Fgar fw | R Fa frafaaar &, s w1 aAwch
qradT aaT § 3R 98 FEAr & gATar | g9 WA T A) AT T ey | A’y
qiferanite ¥ qdt s @ &, a5 @@ A | & ot & ) safad gw g ngd & i
2 Fife Gy ar 1 ot 2w Ao ey, | AAK 3 F 7 g € wr? gwror am
a8 3n A TAAT A gy & | IHH oy & fwd gw owe o g &
spow ARE FE F AN S s | (@anT Wi o fadAn A1 3T wRET w
3\ efma, & qaAr arg | e W ° Ag g AW A wfqzat

g fF 1065 & sAfG srmarst A @ | # Al R7
qargr fF 3w 4 FaW ATA Wl FTA § gwF g qg o Fgar TEw v Wi
R 9, AMFT 7 1 & AR FT TG TAAT | &y qCF1y 7 H967 q7g T 3G F AT
AT A1 77 T AT A A S @A | zw gy § P wea 1 afeen & &, @
IAT EIAT &, I9 IAT A G T A | gfiresy & ford o Ifaq waw oren Afed
T 1A AL R T OF A FaT IoTE7 T AR & TN
TSR F qIA AL & T AT A= §7
& 7g FEA AW E OF a7 S ATA F7 | AT A agH oY awy F I HEAF § AU
sediage W A A4 @A 2, 1A gax | JET L A | A AT I AR UG B}
FI9 2T 7 o A B @Y iwevaar | sy #Y g § | ag giawen 1 oq@r
2 oY fF o d i o TR AN & 7 e | WY ¥ g sfaer H AFA gy | A,
gA @R ¥ fourg Arar § | AU I FY | AT HI 2@ T TS AT ZAY T
dfew wfee & was gt wHrfoe g § | 21 s gare fm fadw g o dEW A
AT AT F aCF  AHANT 3T &, e | Fed & B g Lo THo Mo F TF aRE N
% avard w4, fau @ et g A gF AT A AT | FAT AT §
gw q fonra &, & @ & & 59 1 & gy \ AT AFHT M@ INF AR
A AT, A a8t ArAwT A | fF arfpeae F @ g AT Er a1 FEew

1

oY URATM@L : FAIG FIT 91T F | \
T { FgT FTET AN A TR AT
|9 FAT QA | # IZ FGAT AGAT §
f& sfazerr av g mé qgag w7 1% faagn §
a1 7Y, feft st <frar Ay ¥ Srgr S
F1 ATET &Y, a7 77 485 F1 fgaw o |
70 7Y, Aue ¥ gfa whreen i feyard |
gar Ay, WA rq Hug ¥ HE 7 9T A
gHar &, a7 T er @l s} faer @rar
g ad o v - fAaa g

ot awF AT ;o aga & Ty T
TRy AGY gy ¢
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[ A Trsarergo |
wux g, afwd za% fag gua wr fwar?
gz fag wva d) arfeeara & vy
#t 3w T & fod wrmad F aww fogg
AT AEARTAT FT TFIeY SF FIA &Y §
fgg T wweriAT & agaraAT, Wrd=eT
TEA1 Y T | | geAr 9Tgar g & wna
F gwr A wwa & fgg o woewEr
¥ wrEar a0y ¥ fag = fear ? aer
FLAMRAY SN AT IFT T & *e fop wve-
arfvEy & gw gver gy § | 4T WA
¥ greRifarar #7 w-and 71 77 w0
g, A ARA F gaT " AwAT 3feer
AE M | AW I F7 AAEifaEd F
AT FY FAE T FE g § A | 9g
aresarfasat 1 qrararor G Wrg W

Wﬁ‘i’f‘%m'{@%lﬁﬂmdﬁ'%ﬂﬁﬁ'@m[‘

FIAAT H herTr g1, W g F Aqra™ §
AT FATR W@ F1 JAG A qAT T @Y
F ) # e o frma oz <gr A | s ofem
wagE age 7 fena anff 71 7few-
AL FIF & 19 et § | Wy AT
W1 WA g1, a8 9feq sargeene
fgE F P & | A AT gt g fF s
AUH AT T IMET ©IT K 47 4, I A
# st w1 Ar gftada 7 &9 ar wifers
gofegda &7 8% MAFE qWT gEA
2

sfray, fazaws & a9 991 @ 5
FATA FAT F FATAT AT FAHAL FT FACNZY
# &% F31 2T wfey, S° feAw, "W
gAearg Tt Mg | Area q awiT g
T g, 'Eﬂri%ﬁa,m At fawwen fradt 2° oo
TRATS A AT fHaTr waA arar § o
THo Tde Ao faa aArgw, =i wvi fog
L ?

ot sfma arago fax -

& TIAATIYE . R FHTA SATASIEY
g fp 55 7@ X AT @R gwr &
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| grfyzen & sraTer w1 e 2 & 78
wE 9T ) S R fere ® wmr g owEEr
Y, ZAET at arad ey faeft & wdt |
fE&v gasm 173 war 93w gar ¢
A mifyvar @ gqe 250 w9 ¥ ware
AT ¥ | HHFAA AT AT arfwar
F FE-FIG VAT 99§, AT HEq
F T I@T I A1 AT N 1,000 QAT
AT arferarT ¥ 1,100 w9, FAF-FAT
FnAT & 1 AfFT § goar wgm g fE
T & TETAT 1 #4155 YT YT w2TE
fear stor 7 " wesi #1 Y ene wE
Jarwaﬁww‘ra‘rmwmﬁmu

oAt mfaa aroaw fow & we o frax

F AWM el awedy Zwh, Fewr oA
WA AT qa @ sEar fEogar WA
F AT AT ARG FT T T ey

t

SARDAR SWARAN SINGII
they get free rations

But

I (R (L 1 E R TR e

fgfafr afy wrew # owfw & s ®
AAT FT AATFIT AL gam AN
TAT BTHT TG JAT, TR SAH @y v
WA FAT 7RI, A T qU A
fo s o3 1 & wAE e wEy
F o G 78y g B amrd ¥r & sravey
F1 AHIET AT | A% Fgd IW ¥
@ffFma @ & ogw agA &1 oy &
A & fag, 9w ¥ fad, 399 9
F4 BT gwAr & v W% war
FED AW F2 % 0 sfr ) wav w)
HATTATTOr T & IaAT F owat w%
WE | ﬁmugaérfmmmﬁﬁ
&7 77 wa & (% garr d= wier faerger
& el 3, & wfem fawwdt a0t 8,

wg1 wram | frEsar @ gwEw @) owee

=t IqawTafy
frre v g%

a9 e Mfesr, 17
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ot TR
gg @A w@Eal g R 97 e w
FAAT gAT AT AT T F 70 G A4 A7 TE 7
s wffverr 21 v g97 q3r A0 HAT
2 f& ufezar aamr 3 g A fasg
¥ w3afqr wEw F dw 9w A
qTrg & o o za%r fawmr @r aom
I g, wOv /A wAAr Sigar g
g o M ¥ §q arfersaa J
a1 fear & wiva & qra IEEr Aq
qr ? g 9ar o1 fF qrfesare ggar ¥
|FAT &, A wFe A [Rar ¥ oy oy
AFAr §° AH T AN & W A=\ ST
FA E & 19-0 €0 W d7 T A1 AR
39 Awg ag s A4 4 f® orfEear =4
TIEY A gRATEY {1 AFAT & | 58 qifEeq A
IH TN ¥ U IV 31 GFA! § AT TAHT
9 997 9T & IAFT VFAH FT AATA
FOAA A AE ) AT FATH AT
sfaven faswmr z9% a1 ® fwadr awn
g, wAar B wawra g wofgr

ot Igantafy 3w g oe@ e Afew o

Wt Tl YR gw &1, A
faaz ¥ gew w7 B &, 919 43T 9T I |
g fag fauf mga &1 49 "rgw 78
fF sirea ITAT FAC gAT B, wEw Al
FS AT & A u, AfFT 93 97 @3
FT AT 3 A7 GERIT AT q€1 IfqwHm F
qigw 3 3 RN sangd fgam &
A1 o faa faeaar s 5 fasg e smer
¥ 1 gage fewm gfawar w1 fam
WS B, IAAT MTT W g AT AGr | s
gde THo frer gmX fad & A I
aferrd a1@ 39 @WR JAdT FFW, AW
= w5 FAgT 7, ag faleed & fag
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AAq, § MOF QAR | @y &, &g, F9 |@a oo ama

21 WY § N7 3T wrae &1 aF difEra

| ¥ frgdr ==t 2, @ s oadr ¥

Jar @dEy 2 AW HEEr 18 =g |

F1 AT AT A0 3, A TAS FIWEH A 35
g &7 aqar | fFSy ®@E w18
o FT ¥IT TAT FITEH ® 35 To &7 |
AR FAFTE T A A1 @R AN

AT e fag oY 1, sHAT AT
agr & gmit fasmsf oqo uqo fasy w0y ?
T gurd g Enh; #fE 99F wmia @3k
Ay g1, A AR T AT F ar 3%
qre Y HIAT FEY 1 AT F FEAT Mg
g fr wsariT sfawerr F1 74 a’1 7eRa
g1 W U & S # 41, g9
T 81, Imwa &1 1 gg gfawer &
gay S qrAVFAT &

Il

st i fagrdy aw
Sy

| CIRATLQOT 7 AL ST AT ATAAT
g, ASTIST AT F1AAT g, T AL ST T
AT § 1 AT SO 9T AT A §, T FFI
F FR(AR FT T A GAT ATGAT 9T,
9 ST AH G AT F | HT IJTHT
arA | G FGA | A TATAT FGAT ATEAT §
sfyqd —gwit fag garw suA wg A
Fgi o T

(Ifrar) Twr

o Igmwafa F1E atT 4G | AHTA
FTd U T AT |

sfi TG T d @rAT THTAT-
wer F G 9T ¥ @ g, #E ag wfawar
F1 gFy ol wawmr & & 1 wfaver
F1 qay A1 200 & 8, zafaw ool @
¥ IOFT UF 7 OF GFRX T qEyg AT
Frfed | A9 GAIX ET F HFTAAT H woal-
=1 &Y HAT g oS At wfaeer &9
gr——zad a1 ¥ & Iu fewr W@ o
P TAT ARG g AEAT g fr gan
fag SIS FASHE T 16 AIY, 1970 FT
us fazdt {war g€ & o1 737 § 9T
are &rd g€ & 1 ca twedt @ I ferm
3 f& g furzv gy, faeex sl
#iv freez w3 3 srafaan & fa9 feger
fast fF w1 &=a a% &, wawr AFWT
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[ = TreaTerT ]

#1 ofradt sfew qg8 el & am@ 5w
fazdr w1 da

SARDAR SWARAN SINGH How

1s 1t relevant ?

sy TiwATORY, § dT 9v qT T
¢ | fem sw dwz (@Ew

st gugdrelx g oF ggy 2 fAAe
FT 90 | T 5 (e BT T E

At wRAQFN qF gA B F
afse 1+ 18 arF 71 IEW fagdr feey,
AfFa arsr 7% grsw fafe § 937 380
foar, e 95 vw gady faedhy vaF
arq weir X 39 fAzdr o fewr 5
6 s #1 forar g——fam 6 ada & fav
faselt & Sg@ AR FAFHIT 77 GIG
FTT9T 9ZT 3fa0 W AT AT~
IHA FP SO GET H FEES qAT AT AT
feselt & ofiv & facelt a7 @1 g awaf
T gl qar F1 g wfgg oqrn, A
st ey gaa gFaT F1 WA ot ag (9zdr
Iq st F arg 93T 7% & faa g
F AW I (@0 A7 vHT | qF AT
FTE STIT FT TG AT G, AT ATIHY
&, zu fawg ov 7@ @2 X F9 Y=0 g€
off, 2 FUT To & AT & I F |

A w7 s qdr F wl=magray F71 q@H
qurT "EY F1 AL AT IAF ATF &
A TgAT A 48 AT AT WA &
FTAT § GHT AT & A1 Zq 9 AT F@T
g Wi ot fag ST TRy @1 A F%
gt | 7g gW &FTT | NETT Wer S
gorad  FT TAEr g, TET FSETHT F
NI H {7 T ANMI D F FEAARY,
TuTT melY F AfFaEm AmE ST ¥
WU gAT 3 FFT FrAT Wy zeft fora
QI AT TG B W@ §, WU AAE

= #1 vgr & wireen fagmo & @ A
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| @ ) A g W A ufrear ¥ fad
TRgs T @ g | o wAtSw 7 18 arvE | AT I wwe A7 9 §, whfad & aaan

g wely off Srar@ 3 ay wfigwr ey wfgsn
T FY, AEAUE F AT T F ) A qqy
FAA F A F A7 AT Fw wiwd @y
q owr ufvads gar

Y gagwrely  AX sy Arur B

&F fam &)

A VARATRYT oW FFT  F FAT
ZAT |

it Ieaavafy aia FEkee B g

A g wwer ¥ 7

ff YANIAT AT aF BT UE-
A0 F /A ggd ¥ swad s s
WM g JUA, g9 aF IW FY GRET
aranfya § 1 “sfrega wrr w9 IaE
fergt, wrefta arg &1 wa faey’ o®
a3 FAGST WeA A CH F | IaA
g for faztsft 57 0 fear faan o
ey fafe & gfega vat w foreeamr
ag A1 g IAHT el & wfy wfww | A
d FgAr AA g wdSh W & wfa
affr @ s a@IT @ fag WY, W0
fem snai fegar € Isoaer @), gurd
afazen grfga ad +g awdy | g7 g
g fF wrar & way ¥, qAeard, wgfad,
fagwar & wag & @O a@ & fa=ie 9%
AT QU AR gqfag Iav 2 ek &
wfsa & Far gfeam £ 91 1@ &, sen
AT Zzq & IrT A7 qfvadv go &, 9ad
I A g7 ATFE T4 A Teqq &1 | Fq9
wg & wgm fx feww gon, gam g,
Td ga? wa W favarg g @@ fE
T FE gFEe F¥ I AN A 7E FATY
FIFT FUT GIEH FEO |

SHRI SASANKASEKHAR SANYAL
(West Bengal) Mr Deputy Chainman
our good friend Shr1 Parthasarathy
opened the debate with his  peisuasive

welivery that a contented army 1s a
great asset | wish he had gone a litle



4

245 Buscuss o an working
farther and saxl that a contented and
confident peopll dre the greatest and
the central asser of a country This is
not a question of mere phiiosophy or
theoretisation  .ook at Cambodia Who
1s fighting there It 15 the fighting spiit
of the people ook at Vietnam where
all the mighty a ms and aromunition of
the American fo ces have been practically

stertized It 1s he fighting spirit of the
people So, 1t 15 the morale of the
people which ounts 1 an eflective
and long-drawr resistance to aggres
ston by foreigners and that 13 the
fundamental ¢ ncept of defeace In
the modern ays In the nnddle

of April in the Calcatta edition of the
Statesman I reid 1 staggering report
that 70 per cent >f our people ate below
the absolute po-erty level These are
the people who have to be summoned
for behaving th moselves as the second
line of defence rchind the army Is 1t
not a Utopian oncept’ In the lower
rungs you find that there is disparity
10 subsistence  Some people are sterv-
ing more and scme people are staiving
less Unemployment 15 rampant and
there 1s no intefiigent scheme to remove
unemployment wnd these are the pzople
who 1n the lsst resort have to be owu
fighting forces A note of adnuration
1 am putting a;d [ am making a pre-
sent of 1t to the honourable Defence
Mimster 1 hope many of our {riends
have been to Calcutta If they go around
after 10 in the right, they will find that
families and indiv.duals live on pave-
ments They ar* pavement-dwellers 1
have seen wedd d couple hugging each
other and conces 10g their children there
on the pavemenls I have seen children
being born on he pavements m Cal-
cutta  Are tae e the fighting forces?
These have increased 1 ook at the last
two wars We bad a confrontation with
China We had a confrontation with
Pakistan What was the result of these
confrontations? T'he high financial
magnates have b come richer and prices
have soared higr up to the eternal
agony of the Jov -range consumers War
materials and w. r mdusiries have added
to the blick m 1ey with the mevitable
annexure of wnfation behind 1t  And
todav the propo ition of defending the
country looks tc the man i the stieet
like defending t! e bastions of high fin
ance and not def 'nding the future of the
people Sir in these two confrontations
there was loss of territories ac~oidmg to
Government’s acmisston  The real loss
was the loss of friendship with these
two neighbouriny countries We have
closed our doors far entering into nego-
tiations either at our counter or at their
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counters i order 10 make good our
loss  Whether this banning of negotia-
tions has been bad for China or Pakis-
tan, 1t 1s very difficult for us to say but
on our side we have really suffered a
lot  Therefore we must see that proper
moraic 18 mjected mto the minds of our
people so that they may feel that it
Is not the country of the Birlas, the
Tatas or big money which they are de-
fending but they are defending their own
country This atmosphere has to  be
brought about

So far as the avenues of employment
are concerned, the Army occupations or
alhied employments, these are welcome
I would be very glad if the Defence
Deparuinent absorbs the jobless engs-
neers who have turned Naxalites in my
part of the country I would even be
glad if the university students are given
some military occupation But more
than that 1 would like that the money
which has rolled mto the coffers of these
big combines that must be taken back
either by conscription or by confiscation
or by some other methods That would
give a new hope to the people and the
new generations who will then think that
1t 18 woith while fighuag tor their coun-
try and for therr generations Sir, we
are scrapping the privy purses That 1s
all very good But can’t we collect this
concealed and hoarded money? Cant we
confiscate these big immovable proper-
ties, so many houscs that have been
acquired by these people? Can't we go
to the hidden vaults i therr houses and
recover the hidden wealth? Can’t we
se1ze therr foreign accounts? Unless we
do that, we cannot enthuse our young
generations, and they will not think that
they are fighting for their own countrv
Now they are giving the slogan “The
Chinese Chairman 1, our Chawrman”
They are rawising this slogan  because
they find that in this country there 1s
no Chairman They have been misled
into this hysteria  How can we stop this
hysteria? They do not feel that they are
fighting for their own country but for
the skyscrapers from where these tyco-
ons throw the orange skins which fall
upon therr bodies when they are sleeping
an the pavements (Interruptions) There
are some people who are agents of the
CIA and there are othars who are agents
ot some other countries Therefore Sir
T am not saying this in 2 spirt of bra-
vado but 1n a spnit of practical approach
that the Mimnustry or the Government
should go the whole hog nd demonetise
1ts currency giving notuwe to these people
that 1 the course of 6 months they will
have to exchange their present currencv
notes with the new currency notes
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SHRIMATI YASHODA REDDY:
That they will never do because most
of the money is with them. (Interrup-
tion) 1 am supporting you.

THE LEADER OF THE HOUSE
(SHRI K. K. SHAH): | do not want
to interrupt, but I think the demonstra-
tion proof is on the other side.

SHRIMATI YASHODA REDDY: 1
only support it but you are opposing it
by demonstrations.

SHRI SASANKASEKHAR SAN-
YAL : Therefore T was suggesting that
there should be demonetisation of the
currency of all denomination.. That
will really bring out the hoarded wealth
and the hidden money and that will
be the money to be taxed. to be earned
and to be distributed among the people.
Therefore, Sir, do not think that protec-
tion in the matter of geography is the
only defence proposition but giving en-
couragement and inspiration to the peo-
pie is the real protection. and that is
the proposition which T am suggesting
you to adopt. Thank you.

SHRIT THILLA] VILLALAN (Tamil
Nadu): Mr. Deputy Chairman, within
the short time at my disposal. before
discussing about the working of the
Ministry of Defence, I want to dicuss
about the concept of defence and at
the same time the Ministry of Defence
itself  Sir. war and civilisation are in-
separable. As civilisation progressed
over the centuries, so also have the wars
mcreased in magnitude. While there
are strong nations and weak, rich and
poor, warlike and peaceful, the possibi-
lity of war between nations cannot be
ruled out. Nations should be condi-
tioned to face war rather than avoid
it. Let there be disarmament, mental
or otherwise, but history shows that
only those nations have survived who
had the will to fight. Therefore, Sir. the
first and foremost prerequisite in the
preparedness for war is to build up the
nation’s will to fight.

[Tur Vice-CHAIRMAN  (SHRI  BANKA
BeHARl DAs) in the Chairl
SHR] NIREN GHOSH (West Ben-

gal): Sir, T take this opportunity of con-

gratulating you for occupying that
Chair,
SHRI THILLAI VILLALAN: Sir.

we also congratulate you om bezhalf of
our party. Sir, histery and circumstances
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' create nations, time, troubles, tribula-
tions and war makes or breaks them.
There are both stronger and weaker na-
tions. The balance of power maintain-
cd by the countries of the world is keep-
ing all the nations survive. A nation
confused, isolated and vacillating bet-
ween the will to fight and exist or
appease and subsist cannot expect others
to come to ifs aid in war.

The second requisite s the prepared-
ness for war. A nation must be pre-
pared to fight for its integrity, It must
not depend on diplomatic manoeuvring
or others to fight for its survival. We
cannot expect aid from others for the
security of our country. In any war
for our survival the major burden should
be borne by us, the people of the coun-
try. Therefore, Sir, we must imbue the
nation with a will to fight and the de-
termination to stand on our own feet
rather than depend on wishfully hope
that others will come to our rescue.

The next point is about the material
armaments. It implies the building up
of finished products in men and mate-
rial required to meet the military com-
mitment of a nation. To be militarily
strong and economically weak will sure-
ly ruin the nation. No democratic de-
veloping country like ours can afford
a perpetual state of armed readiness. In
time of peace it is a matter of meeting
both the ends of the essential require-
ments for armaments and the maximum
resources that can be allotted towards
it without impairing national economy.
In war economic considerations have no
place. Now there is the Ministry of
Defence for making all these things
fruitful and successful. We are going
to spend Rs. 1151 crores for Defence
in 1970-71. The Budget for 1970 is
Rs. 1151 crores constituting an increase
of Rs. 46.77 crores, about 4.3 per cent.
over the revised estimates for 1969-70.
The Army’s Budget estimates for 1970-
71 is at Rs. 16.89 crores which is Rs. 5.51
crores above the revised estimates.

In this connection T want to mention
some points for the consideration of the
Minister of Defence. About the recruit-
ment of personnel for the Army, people
are called for preliminary tests to cer-
tain centres and they are sent back
to their homes. Afterwards the same
persons are called to come to big cities
. " like Bombay, Madras or Calcutta for
| final selection. They may or may not
| be selected but my request is that both
the solections should be dome im ege
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place at the same time because other-
wise this will armount to harassing the
persons who conie forward to serve the
nation by jommin the Army

Then the sold ers in the Army were
once treated as slaves duiing the days
of British imperithsm  That should not
continue 1n our democratic country
That snould be stopped The soldiers
jom the Army o1ly to serve the nation
and not to serv rhe mulitary burcdu-
cracy there Theie must b= happy, satis-
fied personnel 1n the Army Discontent-
ment 15 not a hcalthy sign for a strong
Army

It 1s really he rt-rending to note that
the food supplie { to the Army paison-
nel 1n tnerr cams and hospitals 18 not
good 1n quality This should be checked
immediately and ! would request the
Minister to ensur 2 that they will be sup-
plied with good quality food and also
pienty n quantity

Then we must find out ways 10 nake
the Defence outlwy effective by making
1t a national de elopment as a whole
[he expenditure or the Armed Forces
should be viewec as a social mnvestment
and steps should be taken for the nation
to get adcquate return from 1t The
Armed Vorces should be treated as a
major tritning mstitution for the nation
as a whole

Now I pass or to the guestion of ex-

servicemen There are 3 nmullion ex-
servicemen now i the country and
every vear there 18 an increase of

40,000 people to this It 18 high time
that we appomt  High Power Commuis-
sion for enquirirg mto the question of
resettlement of he ex-servicemen and
therr dependents The present pension
1s onlv Rs 20 [ his 18 very meagre It
should be raised Then priority should
be given to the ex-servicemen 1in the
matter of dispocal of vehicles and if
there 5 any surplus vehicle the first
priority should he given to the ex
serviceman

Then T wish t» make some observa-
tions about our production of Defence
weapons We have been talking of self-
rellance for decades together Our
Minister, Shr1 Msshra said that we are
fast moving towards that goal We
must produce our own war weapons 1n
our Ordnance Factories except the
acquisition of the new Nava, Vesscls and
building up to the full strength the Suk
hor-7 Squadrons. no major development
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in regard to acquisition of new equip-
ment by the Forces 1s found There is
mention of getting anti-tank rissiles and
rocket boat but we have not got it A
number of new projects have been indi-
cited for the year including manufacture
of medmum and light armoured vehicles
in Avadi Tank factory and modernisa-
tion of the Cordite Factory, Aruvan-
kadu The three Forces are now moving
mnto tine field of missilery, highly sophis-
ticated electronic equipments, jet pro-
pulsion spectal alloys metallurgy, etc
ut still we are depending on the foreign
tnowledge of technology We should
put an end to it This 1s m the case
of Mach 2 aircraft, infra-red air-to-air
1nssiles, helicopters and tanks In the
sime way anti-tank missiles and radar
equipment  We must spend in the ficld
of research and development Allotting
Rs 30 crores 1s not at all adequate for
developing R and D base to meet our
requirements and to devclop the next
geaneration of weapons  In this country
we have to-day an excess of engineers
as well as science graduates and there
tore, this problem 13 capable of solution
provided proper procedures and incen-
tives are provided

In Asia, Chma 1s the onlv nucler
powet  We have to face this enemy
which 15 a border-menace of our coun-
trv  Wnat s our answer to the ICBM?
We do not hknow Some Members stat-
ed that Chima or any other country will
not use the atom bombs, and they will
keep 1t with them but mere po sesston
of the war weapon uself will settle so
many things They need not use it for
any purpose but iIf they are n posses-
ston, that itself v a big strength Con-
ventional strength will not be sufficient
If we want to possess this nuclear wea-
pon, we have to start making even to-
day If we start making it today, 1t
will take 10 years to have the atomic
weapons which are in the possession of
the Power Blocs of the world Tor these
purposes, we have to revive the National
Defence Council which 1s defunct now
or form a separale one With these
words [ conclude

SHRI DEV DATT PURI (Harvana)
The nation, Sir has security 1if 1t does
not have to sacrifice 1ts values the values
't holds dear, and 1ts .nterests to avoud
a war and 1s able, if challenged to
ramtain those values and those nterests
by means of an armed corflict  That
Sir 1 the last analysis 13 the only cnt
terion by which we shall judge whether
our armed forces are dischargag their
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duties adequately or not. Sir, we hold
wn the Indian way of life certain values
very dear. We hold the democratic way
of life, socialist economy and non-align-
ed foreign policy as dear. These are
some of the values that we hold as
extremely dear to us. Tney are parts
of our life and we inviolably hold on
to them. We have to sce il any nation
by an overt act or by a direct attack
chooses to subdue our values and our
interests whether our armed forces are
capable of defending our values and
our interests. Briefly zlancing over our
record in this respect over the Jast 23
years or so, Pakistan has made repeated
cfforts, once even leading to a full—ﬂedg-
ed war, to subdue our values and, Sir,
1 am very happy to say that our armed
forces gave an extremely good account
of themselves. 1 would even go so far
as to say that they covered themselves
with glory in the fight they put up n
defence of our country. in c_]eh’ncg of
our values and wn defence of our inte-
rests. 1 wish T could say the same thing
in connection with China, China attack-
ed us in 1962 and she coatinues to be
in possession of vast areas of our terri-
tories. In 1962 we learnt som: bitter
lessons. We were outarmed; they were
better equipped and also their Intelli-
gence was better. The puial 1 am mak-
ing is that after that the lessons that
we learnt from China have been well
learnt. We are assured that in so far
as conventional weapons are concerned
we have learnt those ifessons well and
we shall give a very much belter ac-
count of ourselves should there be an
occasion for it. But the question we
have to ask ourselves 1s whether we
have learnt any lesson from 1963 when
China exploded the first atomic bomb.
We have to ask ourselves whether we
have learnt any lesson in 1970 In 1963
when the bomb was expioded by China
there was a sense of complacencv. We
were shocked a little but we were assur-
ed that after all they did ncefr have the
means of delivery; what is a bullet with-
out a gun? In 1970 thev have demon-
started the gun and we nust not forget
that we are dealing with a nation which
finds ethics. logic and morality n the
barrel of a gun. We all know that the
whole country is well within the range
of that gun. Sir, the question is, what
are we going to do now. In 962--1
do not want to go into the details because
the time at my disposal is short—we
sought outside help, we sought an um-
brella. we sought some outside forces.
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air force etc, to defend our cities. We
should know now, after wha: has hap-
pened in Vietnam, after what has hap-
peried in Cambodia, that foreign help by
armed intervention is probably worse
than defeat, If we still feel that some
power will come to save us from an
atomic attack or will come to our aid
or will give us an umbrella, they nay
or they may not but if they do, I think
it may well turn out to be far worse
than abject defeat. That is a lesson
which we must learn today. Then what
1s the alternative? Hope for the best? 1
maintain, and the point I am making is,
that nuclear self-rcliance or alignment,
are the only two alternatives that we
aave before us. We cannot be non-
aligned unless we are self-rcliant in the
matter of nuclear armaments.

Sir, I will make a very brief ohserva-
tion about what my {riend, Mr Alva.
said about the Birlas and the bomb. The
only point that I am making is there
are five atomic powers today: the USA
which is the first to send a man to
the moon. the USSR which is very close
if not actually ahead of USA, France,
Britain and now China. Now, is therc
anything in common in the economic
systems of these five powers? The point
is to maintain that we should wait for
our economic system to reach a certain
level before we will even think of the
bomb. is I think only deluding oursclves
and nothing else The nuclear arms, 1
maintain, are offensive in the absolute.
There is no defence against nuclear
arms except deterrence. They are the
concept of offensive in the absolute, As
has been stated here we must face this
matter of deterrents; we must examine
it closcly. Look at the 1914-18 war when
the Germans used poison gas. In the
1939-45 war it is not as 1If Hitler had
any compunction about the use of gas
in warfare, Hitler did use gas against
the Jews in order to exterminate them.
Not that he was suddenly overcome
with human considerations and all that,
It is not that; it is only that he found
that if in 1939 war he used poison gas
the enemy would also unleash poison
gas, bacteriological warfare etc. The
point T am making is that the caly rea-
son why these things were not used in
World War 11 was because both the
partics had them. T therefore maintain
that if India developed nuclear power
it would deter other people from involv-
ing us into a nuclear holocaust and that
to my mind should be included among
the peaceful uses of 1tomic energy. After

- all what is more peaceful than having
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the strength tha would prevent an ato
mic conflict? [here can be nothing
more peaceful tian that Now, we are
parties to the T st Ban Tieaty, we have
signed 1t What s this ['est Ban Treaty?
The Test Ban Treaty says that those
who have nucleir power will continue
to have 1it, will continue to make more
and will continie to stockpile them
They will even continue to test them,
only they will 1 ot test them in the at
mosphere The pomt I am making 1s
that the Test B n Treaty 1s an act of
municipal sanita 1on rather than of dis-
armament Thal 1s all that they want
to do by it, they want to keep the at
mosphere clean and cven in that Test
Ban 1reaty there 1s an escape clause that
if the national security 1s threatened
signatories can g» ahead and make more
bombs

Sir, 1 have «nly two more polnis
Now take resou ces We have thorium
in the form of inonazite sand What 1s
needed to be done 15 to develop the
gas centrifugal process—! do not mean
the gaseous diff isilon plant We have
enough resource of scientific manpower
and the industricl infrastructuie can be
built up and I mamtain—I! do not want
to go into the dectails, I have the figures
here —that 90 to 95 per cent of the cost
of nuclear devel>pment 1s common to
both peace and var In the last analy-
sis what 1s more valuable than liberty?
Is there any mnetary value that we
can give to our liberty? If we have
to tighten our belts 1f we have to make
sacrifices we shculd be prepared to do
that

SHRIT JOACHIM ALVA | do not
want to nterrmt mv  bon {riend
but

SHRI DEV DATT PURIL If you do

not aant to mt rrapt then please do

not 1terrupt

Sir, T will mak my last puoint  What
1s the opinion 1n the country’ Recently
1 had undertaken a whulwind tour of
my constituency or what was formerty
my constituency I come from Haryana
and as you knov Ha-yana and Punjab
have made a ver large contribution to
the armed forces ind T do mamtain that
people m the reriotest villages are seri-
ously perturbed he people in our de
fence forces are serturbed that we aie
doing nothing Ve are only ta'king
politics, we see t e bomb being explod
ed 1n the air, we see the carrie sy<em
being developed ind all that we do 15
talk, talk talk and talk [ would say
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that what we are able to do, if we are
called upon to do, depends morec upon
what people believe we can do than out
actual fire-power There 1s a belief— T
say so from personal knowledge—that
we are letting them down, that we are
not doing wnat we can do 1 salute
our Armed Forces he fawans and
their Commanders have done their duty
splendidly by us  All 1 say 1s let us
back them [Tet us not let them: down
Qur enemy —I have n» hesttation 1in
calling Chuna our enemy—is going ahead
suretootedly 1nexorably and remorse-
lessly We must see the dangers and
realise thewr implications and do our duty
by the country Posterity will condemn
us for not having seen them, for not
having realised them and for not having
acted let them not <sav There are
ncne so blind as those thit will not
see

SHRI N G GORAY Mr Vice-
Chairman, Sir, 1 am grateful to you
for giving me an opportunity to pdrtici-
pate n this debate I would like to ex-
press hope that the Defence Minister
must have noticed that in this debate,
barring a few exceptions, everybody had
to sdy something which was construc
five 1n its approach Eserybody had
applauded the work and the sense of
duty of the Jawans and tneir officers
Fverybody had congritulated the efforts
so far made to equip our army with
better weapons At the samc time cvery-
Lody had to offer some crittivism or other
I hope that the Delence Alinicter tuking
into account the anxtety of hon Mem
bers of the House about the defence ot
our country will treat 1t as 1 national
question and not as a pai.y question
He should be equally t-ank and tell us
what they are doing to secute the
sovereignty and integrity of the coun-
trv  From that pomnt of view I must
sdy at the very start that the Report
of the D.fence Ministry has disappoint-
ed us In the opening paragrashs I find
instead of giving a nicture and the back-
ground of nternatioaal relations and
the problems that have cropped up a
very humdrum sort of approach 15 made,
as 1f nothing has changed atter 1965
that 1s, after the Tashkent Declaration
Only regret has been expressed that n
spite of the Tashkent Declaration Pakis
tan 1s not ready to ohserve the terms
of the agreement or the spirit of the
agieement and that China and Palistan
are still 10 collusion T would have liked
the Defence Minstry to tell us how they
view the situation in the entire area It
15 not only Pakistan on one side and
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China on the other side They have been
our enemies for a long lime, but even
the Indian Ocean 15 now thrcatened
There 1s a regular competition between
the USA and the JSSR If the De-
fence Minstry watiied to give a com
plete picture of the siuation, 1 should
have thought that they would have given
us all the facts, the claims or the ambi-
tions entertamned by Russiy  and the
USA The British are withdiawing from
Singapore n 1971 There wiil be nu
British fleet or Briush forces. Then,
what will nappen’ How do we look
at the situation? How do we react to
1t?  All these ought to have been part
of this Report, but unfortunately, i 1
said, hardly any menuion has been inade
of the posi-Tashkent Declaration period

Having said that, sir, T would move
on to the next pownt The three “cr-
vices have been dealt with m seporate
chapters, but again 1 would like to pomt
out, very cursorily while dealing with
the Army, 1t would appear that we have
got our forces stabilised at about
8,28,000 personnel We must not torget
the fact that this Army really censists
of twe armies, one committed to the
Himalayan border and the other com
mitted to the Pakistan border Lhese
are two armies That means we have
got only hilf the army on one side
and the other half of tha army i1s on
the other side or fronuer These can-
not be exchanged Their equipment 1
difterent The enemtes they face are
different  Their tactics are duterent
The atmosphere or the tetrun 1 which
thev are functioning or expected to
function 1s different TIf something hap-
pens on the Punjab side, vou c:nnot
bring down the Army from the Hima-
layan heights and use them on the
maidans of Punjab Therefore, we must
understand it very vleatly that there are
two armies If somebndy 15 thinking
that we have a huge Armv, about a
million—it 15 not a million at 4ll but
only 828.000 4s has been mentioned 1n
the Report —we really have 4 very small
Army | would say that we must raice
it to at least to a mulioa, five lal hs on
one side and five lakhs on the other
That 1s very necessaiv We have been
told that Pakistan 15 transferring some
of their very good divisions to  East
Pakistan So the dunger may be on
threc sides, viz, on the Western front,
on the Northern front and on the Eas-
tern front In this connection T would
like to mention one thing The Defence
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Mmistry Report says that China has
posted about 1,50,000 men. but we are
not taking note of the other people who
are lihely to help China, the invisible
divisions of Mao that ate operating in
the Naga Hills, mn the Mizo Hills and
i West Bengal | really fail to under-
stand wny mention was not inade of
these elementc There s some mention
only to the eftect that both Pakistan
and China are equippmg and traming
the Naga Hill people, eic The danger
from that quarter 15 not small All
these people are waiting for an oppor-
ity and if a crisis develops 1 will not
oe surprised 1f a major part of our
Army gets bogged down in West Ben-
gal, the Naga Hills and the Mizo Hills
Extensive training n sabotage, snIping
guerilla warfare 1s being given I would
like to ask the Defence Mintster whe-
ther he has got a guerilla wing in the
Army whete they are being tramed for
that purpose whether they are m-hing
a special study of their tactics [ hope
th~y are domg 1t, but il they are not
I would msist on having a separate wing
which will try to understand their tech-
nique, propaganda methods, their ap
roach, etc  Let 1t be frankly admitted
here that however rauch we mav be
hating Mao. Mao s the only man n
this world who has given a new dimen-
-10n to gueridta warfare, which has pros -
ed that agamnst the mightiest enemy the
gueritllas can fight and fight for a long
time and sometimes successfully tos So,
I would like to say tha. so far as the
Armed Forces are concerncd, this wing
IS VETy necessary -

(Time-bell rings)

SHRI MULKA GOVINDA REDDY
(Mysore) He has spoken only for five
minates  He must be given more tme

6 PM.

SHRI N G GORAY 1 thought that
1 hid something to contribute

THE VICE-CHAIRMAN
BANKA BEHARY 1DAS) Al
The Minister has to replv

(SHRI
right

SHRI N G GORAY Well Sir
thhut the Navv [ would say very briefly
The Navy has been a neglected child
n our D:.fcncc Plan Well, Sir then the
Navy again 1 would si1v only briefly bhas
been a neglected child of our Deflence
forces ever since Independance In 1957
I had an occasion to sped\ about it in
the Lo}l Sabha and T had said that we

i were meglecting the Navy Of course,
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there has been a certamn advance. | still
feel that the allocation made for the
Navy 1s too smali and just as I have
said that there hould be (wo Armies,
I would like to say that there should
be two Navies also, one on the Western
Coast and one on the Eastern Coast
because the darger trom both these
areas is very great. India will have to
depend in the ti ne of crisis for all our
supplies on thes. sea lines which vught
to be protected.

Then, Sir, about the Air Force, |
would say that t e key word in all our
strategy seems t¢ be defence. If some-
body attacks us, then we react to that,
At least, so far a; the Air Force 13 con-
cerned. 1 would say we must have an
Air Force which should be able to com-
mand the skies. [f the enemy is likely
to attack, we mist be able-to invade
the enemy air srace and it should be
possible for us 10 destroy their bases
and equipment and whatever 1t is.

Sir, lastly, beciuse the time s very
short, 1 would «nly say a few words
about research and development. I am
really pained to see that so far as re-
search and development is concerned,
all our research znd development seems
to be contined to imitating the weapons
that we have bou tht from others. There
is no independert development. Sir, |
would like to porit out only two things
from Israel. Yo1 must have read in
the newspapers ttat against the Russian
missile Sam, onl recently the Israelis,
on their own, hive developed a new
sophisticated mis:tle Gabriel and that
it is said it is so .ophisticated that they
can meet the chall 'nge of Sema. Another
thing that they have done is a gun boat
which travels 40 k ns. an hour. [ would
like our research ind development pro-
gramme to includ'e such items, which
would be a cont ibution to the tech-
nique and strateg of war. Well, Sir,
thank you.

SHRI A. D. MANI (Madhya Pra-
desh) : Intervenini; in this debate, T
want to express m' very warm apprecia-
tion of the stewardship of Defence by
my Hon’ble friend Sardar Swaran Singh,
who has taken thi defence expenditure
from Rs. 300 crore. to Rs., 11,000 crores.
Sir, I would also 'ike to mention here
that the nucleus fcr defence production
was created by Mr Krishna Menon and
defence production has focussed itself
rapidly during the vears after 1962, but
I must say that the results are not as
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satisfactory as one wauld have expected
in the circumstances. We are not yet a
position 1o manufacture 2 mountain gun
and in this connection 1 want to
quote an Audit Report which speaks
about the failure to build up the pro-
duction of a weapon to more than six
or seven a month as against a target
of 25, which necessitated the import of
150 units.

We are also hopelessly dependent on
foreign know-how. We are dependent
on SU-7 fighter bombers and 130-mm
medium guns. | want Sardar Swaran
Singh to tell us when he replies to the
debate when he expects the Army to be
759% self-sufficient in regard to defence
production equipment. This is a matter
on which the future of the country de-
pends and I hope that the Defence fac-
tories will be in a position to turn out
our own armaments and lessen our de-
pendence on foreign know how.

I would like to make two points about
the Navy. 1 do not want to reveal the
figures about the submarines, though the
Institute of Strategic Studies in London,
have published it. I feel that the Anda-
mans and Nicobar [slands are now in
a very grave danger because the Indian
Ocean area, as Sardar Swaran Singh said
somewhere, is going to be an area of
a triangular contest among three powers.
If the Andamans were attacked at any
time by a4 power, which is hostile to
India, e.g. China, how are we going to
defend the Andamans? We have got
one submarine which has been gifted by
the United States and two submarines
which were purchased from France. I
would like to talk again of India going
nuclear to start with the Navy. It is
possible for the Defence Ministry to
equip our submarines with nuclear mis-
siles so that they may be in a position
to defend the Andaman and Nicobar Is-
lands which, 1 see, are in great danger
of the Chinese intervention in the near
or distant future.

The other point is about the future
of the aircraft carrier INS Vikrant. Now
it has been established that the INS
Vikrant can accommodate only the
American Sea Hawk type of aircraft
and that they are not in a position to
accommodate any other aircraft except
what has been made by the Douglas
Company, If we are going to be so
hopelessly dependent on American help,
we will have to pledge our political in-
dependence for getting the military sup-
ply from the United States and for that
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reason I would like the Hon’ble Minis-
ter to tell us whether he proposes to
replace the INS Vikrant which has be-
come a little out-dated because the
Canadians are now experimenting on
a vertical-lift plane and the Australians
are utilising helicopters on aircraft car-
riers. [ hope that our aircraft carriers’
strength will be increased and we will
be in a position to discharge our duties
in defending the Indian Ocean in the
Bay of Bengal area.

The third point is about the question
of resecarch and development. My
Hon’ble friend Mr. Puri mentioned that
we are not spending enough money on
Research and Development Organisa-
tion. According to the budget figures,
in 1969-70 we spent Rs. 13.45 crores
and in 1970-71 we expect to spend Rs.
17.57 crores. This is a very pitiful sum,
I would rather say in regard to De-
fence and in regard to research and de-
velopment that as long as we do not
spend much money on research and
development, we will be more and more
dependent or foreign imported ammuni-
tion and materials and we want that
to cease.

I would also like to ask the Defence
Minister why he has not filled up the
post of the Scientific Adviser to the
Defence Ministry. I understand from
the newspapers that the Scientific Advi-
ser of the Defence Ministry is going to
have the Cabinet Secretary’s rank. We
are always thinking in terms of ranks
only in regard to such appointments. We
want a good Scientific Adviser of the
Defence Ministry. When Dr. Bhagwan-
tam retired in the month of October the
Minister should have made a forthwith
appointments. Why has this post not
been filled?

SHRIMATI YASHODA REDDY:
They have removed Mr. Kartar Singh
and appointed Mr. Nag Chaudhury, on
political grounds.

SHRI A. D. MANI: According to
the papers this post has not been filled
finally. T do not know whom they have
appointed. 1 know Dr. Bhagwantam
very well and 1 do not share my friend
Mr, Alva’s views. He is a very good
scientist.

SHRIMATI YASHODA REDDY:
He js only an M.Sc.

[RAJYA SABHA]

|

of Ministry of Defence 260

SHRI A. D. MANI: Dr. Radha-
krishnan was not a Ph.D. of any Uni-
versity. He has taken 40 LL.B. Degrees.
Dr. Bhagvantam has 150 scientific papers
to his credit. I am not pleading for
Dr. Bhagvantam.

I am only asking tor a competent
man to be appointed in the place ot
Dr. Bhagwantam. 1 would like to know
why there has been delay in regard to
this appointment.

I would also like o ask the Defence
Minister to tell us whether he is deve-
loping a cadre of scientists among de-
fence personnel to man this Mimnistry or
whether he 1s going to get scientists
from outside to work in this Mimstry.
It is possible for him to take up young
men who show a scientific bent of mind,
who are in the Armed Forces, and 1In-
duct them into this Research and Deve-
lopment Organisation, so that they may
have practical experience to back them
up in regard to academic work in con-
nection with research and development,

I would like to go on to one hnal
point before 1 close and that is the Terri-
torial Army. According to this report
the Territorial Army’s strength has been
fixed at 50,000. It is a good number,
but for a country which is going to
face many difficult problems in detence,
particularly in the east and in the north,
I would like the strength of the Terri-
torial Army to be brought up to 100,000.
It is also necessary that the Territorial
Army should be expanded becuuse the
expansion of the Territorial Army will
strengthen indirectly the forces of inte-
gration in this country. When once
people know that they belong to the
Territorial Army, they have a sense of
pride. They think that they are taking
part in the defence of the country. 1
hope that the Defence Minister will not
put a mechanical limit of 50,000 and
say, “We have reached 50,000 limit and
we are not going to spend more money
on the Territorial Army”.

I do not know whether I have got
more time .

THE VICE-CHAIRMAN (SHR]
BANKA BEHARY DAS): One minute.

SHRI A. D. MANI: I would like to
raise the question of retirement age for
the armed forces. I find it very pathe-
tic to see Brigadiers going round big
industrial houses, asking Birlas and Dal-
mias, to employ them as security offi-
cers, They are in very fine condition.
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They can pass a medical test but they
are retired because they have reached
the age of 52, I find from the report
that the Defence Ministry has raised the
age of retirem nt of certain categories
of armed persornel, particularly the elec-
trical engineers and medical officers. I
would like the Minister to consider the
fact that the lingevity of the country
has risen, that there are a number ot
army people w0 are in a good condi-
tion and who an serve up to the age
of 60, subject o physical fitness. I
would like all he officers ranks to re-
tire at the age »f 55 because cutting of
a man's career at the age of 30 or 52
is not fair to him and it lowers the
quality and stondard of service when
the man concerned roams about Delhi
and other place for some job in indus-
trial establishm nts. I hope that the
Defence Ministit will not be weighed
down by the so-called professional
opinion which v ants European and Bri-
tish practices t+ be followed in India.
We must developy our own practices and
allow our armei personnel to retire as
Government seivants do at the age of
55.

SHRI N. R, MUNISWAMY (Tamil
Nadu): Mr. Vice-Chairman, T am afraid
T do not have idequate time., I think
you have given ne about ten minutes. . .

THE VICE-CHAIRMAN (SHRI
BANKA BEFARY DAS): Seven
minutes.

SHRI N. R. MUNISWAMY: I have

to rush up in even points with some
of my points. [ have now to pinpoint
four or five poi its here and concentrate
on defence production. I hope I shall
not be mistake in case T am critical
about our achicvements in the field of
defence. There are several weaknesses
which | am no going to narrate, very
many weakness s, but two or three I
will state.

In 1963-64 tte Detence budget was
about Rs. 816 crores. Now in 1970-71
it is Rs. 1151 rores. At the rate of
Rs. 50 crores every year it has increas-
ed. I am not grudging it. We can even
give Rs. 2000 crores; but we must see
whether we are spending the money to
assure ourselves that there is some profi-
tability out of such spending, and we
must also see that our jawans are given
the right tools. Given proper tools our
jawans will cert.inly do a good job. In
these circumstar ces T say that as India
1s surrounded by hostile neighbours, we
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must spend more than what we nazve
already allotted, and from that point
of view I can only point out some of
the weaknesses in the production pro-
gramme.

Mr. Mishra has stated that if we spend
Rs. 1 crore, the production is also about
Rs. 1 crore worth. I must say that
though we are happy with regard to self-
sufficiency about small arms produc-
tion, still with regard to the major items
there are several failures. You would
have seen some of the reports that have
been given by the statutory Committee.
They have brought forward many items.
I will narrate one or two.

About defence production, abouf 37
to 38 per cent of the total outlay we
are spending on pay and allowances;
about 30 per cent on stores, equipment
and provision; about research and deve-
lopment we are spending about 14 per
cent. We all depend very much on
research and development. Other Mem-
bers have already stated that we have
to spend more money on it; otherwise
many of the items we get from foreign
countries will become outmoded. The
points which T am going to highlight
are one or two in number. We had
started manufacturing a weapon for use
against aircraft as early as 1959 with
foreign collaboration. We are now in
1970 and eleven years have passed and
the rate of production was supposed to
be at least 8 weapons per month. WHhat
we produce is not 2ven one weapon per
month, What has happened now is that
even the collaborating countries them-
selves have given up that weapon be-
cause it has become outmoded and they
have switched on to surface-to-air mis-
siles. The Defence Ministry has set up
a Committee to investigate the mafter
because what we have done is not satis-
factory. Again for examining the pro-
ject as to whether it will be useful to
us or not another Committee has been
appointed. So Committee after Com-
mittee has been appointed to examine
the project.

There is one other manufacturing
agency which has been set up to manu-
facture ammunition, possibly anti-tank
ammunition. It was commenced in
1962-63, and the ammunition is defec-
tive in the sense that it has neither
rocket power nor even dispersal power;
in both it is a failure. Again about Rs.
3 crores worth of ammunition has been
bought from foreign collaborators and
they have been defective,
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The third point which I wish to say
is as regards production of ammunition
which was undertaken 1n 1957 in the
hope that some western country would
come and help us. What has happened
is that nobody has come to help. Thir-
teen years have passed and we are still
in difficulty. So, these three cases indi-
cate that, whether it is know-how or
other things, we have to depend on other
countries, and the other countries are
not giving their know-how; they want
to get into production themselves and
reap their own benefit. Therefore, seve-
ral steps have to be taken. The first
step is in research and development
efforts will have to be stepped up. Or-
dance factories have to concentrate on
vital and critical items and leave other
items to be produced by the civil agen-
cies. No country has so far developed
its industrial base for sustaining defence
production programmes with only pub-
lic sector undertakings: they must have
the co-operation of the private sector
also. This will help us to have a proper
base. Having known that other countries
are not coming to our help we must see
that we take up some tasks immediately
One of the first tasks recently has been
given by the Aeronautical Committee,
and they suggested sophisticated, ad-
vanced technological aircraft as a ground
attack fighter, The Defence Minister
has now to clarify whether it is going
to see that this comes into the lime-
light, when it is going to get off the
drawing board of the HAL. 1 think
he has not taken adequate steps to see
that it fructifies. As far as the past
performance of the aircraft is concern-
ed it is dismal. We are only going on
developing the airframe at HAL with-
out even an engine to power it. Prof.
Galbraith, former U. S. Ambassador,
has sarcastically remarked in one of his
journals that in defence production the
money is being wasted and nothing
happens. He says critically that the De-
fence Production Department has deve-
loped a supersonic plane which unfortu-
nately does not have a motor to propel
it; also the transport aircraft which flies
is already obsolete and is of little mili-
tary value. Sir, we tried to develop
an engine first with British and then
with Soviet collaboration. There we
tried an ingeneous marriage between
our airframe and an Egyptian engine.
The marriage unfortunatelv never got
beyond the proposal stage, though there
were a few expensive pre-marital ex-
cursions. We spent money in going here
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: and there but nothing fructified. There-

fore, soniz steps have to be taken if you
want self-sutticiency.

The last item which has been exercis-
ing the mind of every one of us is the
nuclear programme. About the nuclear
programme the Government has already
decided not to go in for that. Sir, these
lofty and sentimental ideas will never
shield us from anybody having aggres-
sive action agamst us. We must have
nuclear weapon with us, It will act as
a deterrant, 1 do not wish to say that
they should make a declaration. If they
nave got that in their mind, at least
they must see to it that 1t 15 done.

The third point which T wish to make
out is with regard to the field of missile
technology. Facts have got to be taken
into account. If you do not take the
aeronautical reports and supersonic air-
craft into consideration, we do not think
we will run a race with any country.

3ir, you arc looking at me &s well
as the time. 1 do not want to stand in
your way. But the last thing which I
wish to say is this, Many of our friends
have already offered their tributes to the
inagnificent job that our jawans, Gene-
rals Colonels and Lieutenants have done.
Let us not belittle them. Even in the
last war they have done a magnificent
job. 1f they had been given adequate
tools, I think they would have justified
their existence. Even in 1962, when the
Chinese were invading us these people
had to back out, not that they were
afraid of China. But the only snag was
that we did not have adequate tools to
eject them out. The Chinese knew that
in the plains they could not fight the
Indian jawan. So they withdrew. This
speaks of our ability to fight at a par-
ticular terrain.

With these words I offer once again
ity tribute to the magnilicent services
rendered by our jawans,

THE VICE-CHAIRMAN (SHRI
BANKA BEHARY DAS): Dr. Talwar,
Only five minutes.

DR. (MRS.) MANGLADEVI TAL-
WAR (Rajasthan): Mr. Vice-Chairman,
Sir, the recommendations of the Aero-
nautics Committee headed by Shri C.
Subramaniam have revealed sume major
shortcomings in the decision-making
process in the field of national sccurity.
According to these recominendations
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the most impc rtant finding of the Com-
mittee 1s the need for long-term plan-
tng 1n the dcfence area This require-
ment has dapjlication 1n all the three
Services and 1 of larger sigmificance to
the Air Force

The formulstton of 1>ng-term require-
ments should be based on a long-term
assessment of the threat The present
arrangements or long-term assessment
of threats and formulation ot long-term
requirements ieed strengthenimng {he
Committee ha  suggested that these
arrangements 1 eed to be reviewed Our
decision-makin % structure n detence was
origmally tormwulated by [ord Mount-
b .tten and Lord Jsmy Since then there
has been verv ttle revision 1n the struc
tire or procedire It was obvious that
thry decision-making structure could not
cope with the Chinese challenge ot the
late fifties and carly sixties Mr Y B
Chavan, the hen Defence Minister,
while summin; up the results of the
enquiry condu:ted by General Hende!-
son Brooks, st. ted 1n the Lok Sibha on
Septembear 3, 1963 that even the largest
and best-equipred armies necded to be
given proper prlicy guidance and major
directives by tte Government whose m
struments they were Thereby he im-
plied that such gurdance was not avail-
able mn the piriod before 1962  The
Aeronautics C »mmittee’s report  read
with the 1inforn at.on available on mtell
gence estimaticn and  plannming would
show no signit zant improvement 1n the
decision-making structure and processes
since 1963

[t 1s necessary to cxamine the reasons
for this state f affairs It 1s not the
fault of a1y individual It 1s mnherent
m the system o+ deccision making we
have adopted When Lord Mount-
ba‘ten prescribed the system ot decision
making the s rategic environment 1n
which India h d to function was alto-
gether differett The entire Indian
~quipment was British and so was the
doztor India did not have to face a
m yor power 1 ke Chimma as her adver-
sary

If the 1962 d bacle had been gone -
to for 1its cauc>s as was done by the
US A after t e Pearl Harbour, the
madequacies of this system would have
been revealed But unfortunately the
nation could n¢t 1ffoid to have an en-
quiry in the 1mijediate wake of the 1962
humiliation  The late Prime Minister,
Shri Jawaharla} Nehru, wrote in his
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letter to General Kaul. “A large num-
ber of people and perhaps just the
circumstances  were rtesponsible  for
them ™

The Brooks enquiry was only a sery
Iimited one  An active Lt General or
the Indian Army did not have the neces-
sary status nor the background to con-
duct a full-scale enquiry into the Gov-
arnmental system of decision-making
Consequently till today the system has
not given any significant change The
transfer of the Joint Intelligence Com-
mittee from under the Chiefs of Staff
Committee to the Cabinet Secretariat
cannot be regarded as a significant step
in this direction.

Most of the permanent staff that
<onstitute the defen-e-decision structure
authority function on tenure system
According to this systecm ofhicers serve
lor a limited period 1n various posts and
revert back to their cadres or field
appointments In other words, an
ICS or TAS officer who had nothing
to do with defence before .s brought n
to fill up a post where he has to pro-
cess decisions on the selection of most
sophisticated equipment management of
some of the most advanced industrial
complexes, logistical and inventory sys-
tems

Apart from this, the present svstem
also provides for a degiece of diffusion
of responsibility  The year [962 pro-
vides an 1illustration of this type of
diffuston of responsibility

My submission Sir, 15 that we should
have a National Secuiity Counctl 1n
place of the present Defence Commattee
of the Cabinet The Council may con-
sist of the five Minwsters of the precent
DCC, the three Chiefs of Staff,
the Chief of Iatelligence e Cabinet
Secretary and the Se.ietaries of the
Minstries concerned  lhe Secretariat
for this Council should be independently
constituted under the Prime Minster

The JIC must be enlarged to include
economists, political scientists and tech-
nologists And there will have to be
whole-time specialists wrth appropriate
research staff Very recently the De-
fence Minstry of Britain found 1t neces-
sary to create a post of Economic Advi-
ser to the Defence Minister It 1s only
with such an enlarged membership that
the Committee will be in a position to
attempt long-range estimation of threats
1t 15 also necessary perhaps to draw the
Chairman of this Commuttiee from the
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Intelligence Community and refrain
from the usual practice of appointing a
civil servant who has no background in

intelligence. Thank you.
THE VICE-CHAIRMAN (SHRI
BANKA BEHARY DAS): Defence

Minister.

SHRI JOACHIM ALVA: Mr. Nekt
Ram s an ex-soldier. He may be also
given three minutes.

SHRI K. P. SUBRAMANIA ME-
NON (Kerala): The hon’ble Minister
has been called.

THE VICE-CHAIRMAN (SHRI
BANKA BEHARY DAS): [t will not
be possible. Defence Minister, Sardar
Swaran Singh Mr. Vice-Chairman, Sir,
I am grateful to the hon. Members who
have participated in this discussion. "f'his
discussion is taking place for the first
time in the Rajya Sabha and in all hu-
mility 1 would like to say that the dis-
cussion has been extremely useful. Shri
Goray, the leader of the PSP, has right-
Iy remarked that there is general support
for the defence effort and the Defence
Ministry. The hon. Members who have
participated in this discussion  have,
while giving general support, also high-
lighted several important aspects. [ am
grateful for this general understanding
and appreciation that is to be found
amongst the hon. Members belonging to
difterent political parties. One hon.
Member said that we should regard de-
fence as a matter which should not be
viewed from any political angle and that
we should regard it as a matter of na-
tional importance. 1 fully agree with
that approach and it has been our
endeavour to bring the various view-
points and various suggestions that
might be put forward from any quarter
and utilise them for meeting our defence
capacity and our defence effort. And
I would like to assure this hon. House
that in a vital matter like the defence
of the country, we depend upon the
support of the entire country and the
chosen representatives of the people. If
they broadly give the support, that
creates a new enthusiasm and a new con-
fidence in the country aznd it is in that
spirit that T have been listening very
carefully to the observations that have
been made by the hon. Members. 1
would like to remind this hon. House
lhgt we are discussing the Report of the
Ministry of Defence.
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SHRI SUNDAR SINGH BHANDA-
RI: Not necessarily. We are discussing
the whole Defence Ministry.

SARDAR SWARAN SINGH: 1
know; I do not grudge that. I am not
cutting out the description. But it was

from a different point of view that I
made this observation. One thing which
«ould not have remained unnoticed is
that if the Report of the current year
15 compared with some earlier Reports,
the hon. Members cannot fail to notice
that progressively over the years we
have tried to give more and more in-
formation about the various points in
which the House has shown interest, in
which the country has shown interest.
If the figures that have been given in
the present report and the information
which is given under various heads are
compared with the information and
figures that are to be found in the earlier
Reports, the hon. Members will find that
they are much more than have ever
been given before. I would like to say
that it has been my endeavour to dis-
close as much of information as possi-
ble and if I have not been able to give
more information, I would like to assure
this hon. House that 1t is not with a
view to hiding it from the country or
Irom the hon. Members of this august
House, but it is because it is my pain-
ful duty on occasions not to give it:
even though I would like those things
to be known, T cannot make a present
of ready-made authentic information to
those who are very anxious to get that
information. That is the only limita-
tion to my giving more information.
Otherwise T would like certainly to give
more information. In this connection,
I would also like to say that on the
whole my temptation to give informa-
tion is somewhat more as compared
to the earlier years, because T feel, and
I say that with knowledge and with ex-
perience, that our total defence appra-
tus to-day in the matter of organisation.
in the matter of training, in the matter
of equipment, in respect of our produc-
tion is definitely much better as com-
pared to the earlier years. Therefore,
even those who are opposed to us
should know-—it is in our interest that
they should know—about our capacity,
though not the exact details. And if
I may say so, that may ultimately prove
{o be a good deterrent. If those who
are prone to embark upon an adven-
turist course of action know as to what
they are in for if they embark upon such
| a course of action, probably that itself
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will be an n nbiting factor and a deter-
rent For tiat reason, | have been
anxious to s pply 10 the country and
to the hon louse more and more in-
formation an! to a large extent now I
find that thcre 1s greater awareness
and greater anpreciation of the defence
effort and ou: capacity to defend our-
selves.

Now having said that 1 would like to
recapitulate vwhat has been stated by
several hon 1embers—the defence re-
quirements of our country and the
threat that w:> face It 1s with that
background t at we can judge as 10
whether the ‘arious arrangements that
have been ma e, the steps that we have
taken, are reasonably suthcient, are ade-
quate, 1o mee the type of threat that
we face In this connection, I am glad
that there has jeen a noticeable maturity
even In assescing the threat to us, as
was evidenced by the debate to-day
There was a s age when we were prone
to take a rather alarmist view, but by
and by, the co intry 1s getting accustom-
ed to the threa! that 1s posed to us, that
we face, and ve view it 1n the proper
perspective, w« do not hit the roof on
the shghtest p etext That, I think, 1s
a sign of matirity, a sign of growth,
a sign of develi pment, a sign of strength
also 1if T may tdd The threat that we
face 1s from our neighbours, Pakistan
and China an! we have tried to give
that as objecti ely as we could in our
Report  Shri  oray again said that this
1s mentioned n a rather humdrum
manner May oe bemg n the Delence
Ministry, our 1 nguage has not got that
polish and luste - which should normally
be 1in a presentition where external re-
lations are mvc lved

SHRI N G GORAY* You were a
Foreign Mmmstcr also.

SARDAR SY ARAN SINGH [ am
Defence Minist r now I have to be
more precise, nore direct But | have

m the mtroduc ory part of the Report
tried to recapitilate the threat that we
face from our 1eighbours The leader
of the Jan San h made a referencc to
the Indian Ocea 1 and the withdrawal of
the British fron: that area That 15 a
matter which hes been discussed on the
floor of this House and I have made
statements and the External Affairs
Minister has als» made statements And
when T discuss hat aspect, T will again
re-state our pos 1on But ] would like
to say that our coastal defences and

¥
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defence of our islands 1s a very essen-
tial part of our overall defence. The
withdrawal of the Brutsh forces 15 one
aspect, more, I think, a mattr of exter-
nal relations than defence Qur essen-
tial defence 1s defence of our coastal
line, defence of our islands In this
cofinection, | would like to say that
we have to approach this subject with
a certam measure of confidence Take,
for instance, our islands, whether it 1s
the¢ Andaman-Nicobar group or whether
it 1s the Laccadive group of islands
There are two ways of looking at it
You can say, as some honourable Mem-
bers have said, that they are facing a
grave danger from some outside force.
We shanld, L would plead  with s
honourable House, view our islands as
oul greatest asset Lhey are the bases
around which we can build our defence
arrangements m such a manner that m-
stead of being regarded as labilities,
they should be regarded as assets And
it 18 precisely on that basis that we are
proceeding with our arrangements We
are making some development in that
connection 1 these vartous groups ot is-
lands, notably in the Andaman Nicobar
group of islands It 1s true that keep-
ing the sea lanes open 1s an essentlal
thing 1 would at the same time like
to sound a note of caution that this
approach, which 1s essential, should 1
say, Is the approach ot a foreign coun-
try, a metropolitan country when they
were controlling the colomes 7T1his has
to be distinct from the real detence of
a big country with a huge population
just as India 1s with 1ts various resources,
and we should not be guided by the
same philosophy which gmded the me-
tropolitan poweis when they were con-
trolling the colontes For them the sea
lanes were the most mmportant thing
because 1t was by dominating the seas,
that they were ensuring supplies all the
tuime for the metropoliian army, whe-
ther they were the British or the Frencn
or the Portuguese or other metropolitan
countries  Ihen also the economies had
been so tight that they were greatly
depending on the exports from the
colonies and the imports from the metro-
politan countries and for them the sea
lanes had a special significance And as
it happens, unfortunately, many of our
thinkers, even serious thinkers, on De-
fence dare sometimes carried away by
this type ot approach Take a coun-
iry like Tndia with a Big land rnass,
with a huge population, with our vast
resources What are our rejuirements
apd what are our sssential responsibihi-
ties with regard to defence? It 1s true
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for us trade is very tmportant. But i
case of u real emergency, when we are
defending odar country, we have to make
a careful assessment as to what the
niinimum resources are in certain essen-
tial commodities. We are luckily more
or less self-sufficient in focod now. Most
of our internal requirements we can
look after ourselves. We can always
have enough of stockpiles to keep our
machinery going. Our POL in terms
ot production is such that for several
months even if we do not import, we
can continue the machines running and
also we can meet our requirements. So
these are some of the very important
and basic facts which we cannot ignora
1 am not underestimating the impor-
tance of sea lanes. A good naval pre-
sence Is necessary in order to ensure the
safety of what is called innocent ship-
ping. Keeping the sea lanes open is
one of the functions of the Navy. But
the role of the Navy looked at from
the Defence point of view, has to be
viewed in a somewhat different perspec-
tive, regard being had to the various
factors which I have mentioned. And it
s from that point of view that some of
the things which were very necessary
perhaps at one time, on a careful
analysis we find that they are not so
necessary now. And in this category
I would like to mention, for instance.
the aircraft carrier. Well, some re-
marks have been made as {o whether
it is just a show-piece. [t is not a show-
piece. It is a good piece of equipment
and when one has to operate at some
distance from the coast, it is something
which is very wuseful, 1t becomes a
base which provides various types ot
offensive capabilities, and therefore, it
is a good piece of equipment But |
think Prof. Ruthnaswamy was not pro-
perly informed of its cost of mainten-
ance. Including everything. including
the cost even of the personnel, it can-
not strictly be regarded as high. The
total expenditure that we incur over
everything, its maintenance, fuel. per-
sonnel, their rations, etc. is of the order
of between Rs. 2.75 crores and Rs. 3
crores a year which is very much diffe-
rent from the figure of Rs. 9 or Rs. 10
crores which had been supplied presum-
ably by someone to Prof. Ruthnasw:niy.
T would like to say that for our coun-
try on the naval side, faster boats, lar-
ger in number and with capacity 1o
operate, not very long distahces, but
sufficiently long distances of the order
of anywhere between 500 to 600 miles, |
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appear to be an ideal set-up. It is pre-
cisely 1n that direction that we arc tak-
ing concrete steps to strengthen our
Navy. It has been rightly mentioned by
some honourable Member that the cost
of our Navy is somewhat less as com-
pared to that of the Air Force or very
1nuch less as compared to that of the
Army. It is correct and to understand
the reasons for it. we have to have a
look at our map and thc geo-political
situation. We have got borders, long
borders, difficult borders, mountanious
borders, separating us {rom Tibet which
is in China. Aad then we have got the
ceasefire line in the mountanious region
which is a difficult terrain in Jammu and
Kashmir, Then we have got a long
border with Pakistan. Then again with
bast Pakistan we have got a border,
nlains and also mountanious region, a
fairly long border and a long terrain.
And these borders cannot be regarded as
casy borders by any description. They
are uneasy borders. Is it possible, when
we are faced with such a geo-political
situation, to ignorc our borders? We
can do it only at our peril. Therefore,
we must of necessity keep i certamn rnni-
mum number of forces on these bor-
ders. We have to guard against not
only a major attack, but we have also
to meet what may be described as a
sort of creeping aggression and some-
times it IS more necessary to guard
against creeping aggression. It is, there-
fore, very necessary for us to keep a
certain minimum number of forces all
tae time properly acclimatized, properly
trained, properly equpped, on our bor-
ders., That sets a cerfain limit to our
desire to reduce the number. This also
answers the type of comparison that
was sought to be made between the ex-
penditure on the pay and allowances of
the Army as compared to the expendi-
ture on equipment. In the type of situa-
tion that we are faced with, we cannot
reduce our man-power because it is a
peculiar type of situation that we are
faced with on our borders. So, whether
it is in Jammu and Kashmir or in the
plains of Punjab or Rajasthan or Guja-
rat or on the eastern side in Assam or
Manipur or Tripura or West Bengal,
there are a certain number of forces
that we must keep on nr near the
borders so that we can defend our coun-
try, our sovereignty. our honour, in the
face of the type of situation that we are
faced with along the borders. And it
is not always necessary or economic to
equip all these fairly large number of
forces with the highly sophisticated wea-
ponry. If you look at it purely from
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an arithmetica equation, it will not be
4 complete pic ure and we have to view
the equipment pattern and the numbers
in relation to he terram, 1n relation to
the problem, b>sth short-term and long-
term, that our Army has to face And
this explains th* type of ratio that exists
today between the expenditure on pay
and allowances and the expenditure on
equipment, It s obviously much higher
in the other Seivices like the Awr Force
and the Navy where the equipment 15
much more co tly Therefore, the cost
of equipment 1 ormally as compared to
the cost of p.y and allowances as a
ratio 1s much nore. 1t 1s much more
m favour of tle equipment in the Arr
Force and the Navy That 1s inherent
in the situation Now, Sir, a very vahd
point has been made as to why we did
not take sufficent steps to strengthen
our Navy carli'r. The answer 1s very
simple It s 1 question of priornties
When particuls - resources have to be
utthised to builll up our defence, our
first thoughts w >uld naturally go to the
Army, to the Air Force, because of the
long borders acyoining the country with
whom our rela ions are uneasy Navy
15 1important bu in this order of priori-
ties 1t can wait Now when we think
that we are suff ciently protected in rela-
tion to our prigramme of equipment
and training, et . of the Army and the
Arr Force, our houghts have now been
directed to the T.avy and of late we have
acquired many Iypes of new navalcraft
with different tvpes of roles mcluding
the submarines fast boats and some
boats which ar cquipped with very
modern type ¢f equipment, which is
very useful Nuow we are concentrating
on Navy also ard we are takhing various
steps to strengtien our Navy both by
indigenous  pro luction as well as by
acquisition from abroad.

In this respec T was really pamed a
Iittle when it wa sought to be made out
as 1if we are fryng to tic ourselves too
much to one country and n this connec-
tton the name of the USSR was men-
tioned T would like to say verv cate-
gorically that ir the matter of Increas-

ing our defenie pontential to meet
our requremerts 1 have no inhibi-
tions of any kind whatsoever T am

prepared to get the equipment from
any source, 1f 1t suits our require-
ments and if the terms are reason-
able and 1t doe< not in any way aftect
our freedom of action But as a realist
I cannot ask fc- the moon Countries
who are not mturested in supplying the
equipment to me, 1 cannot enter into
¥
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any running arguments with them and
I cannot say that they must give me the
cquipment because I do not want to go
to one country This does not cut any
ice 1n this rather hot-headed internatio-
nal community After all when they sup-
ply the equipment, they have to look to
their own interests and commitments
and also several others factors But in
a matter hike this we should not try to
be little the help that we are getting from
any country I would be quite frank
in saying that I am grateful to the coun-
tries which have supplied equipment to
us  We get equipment from any coun-
tries, many West European and Fast-
European countries, not only the Soviet
Uunion, but several other countries Even
in the matter of our production effort
we have arrangements with varicus
countries like the U K, France, Belgium
and several other countries So it is a
wrong mmpression that 15 sought to be
made or created du: to lack of informa-
tion or something clse that we are try-
Ing to go to one country, | think 1t 1s
politically motivated to highlight that
we are (rymg to zo to one country
It 18 a matter of historical nterest to
know that the Soviet Union did help us
with certain type of equipment when
other countries were not prepared to
help us and if they have helped us, we
are very grateful to them But that does
not mean that there are any strings
attached to it  After we get the equip-
ment, we are the masters of it. We are
also anxtous that we should not depend
on any other couniry, whether 1t 1s
ECast-European country or West-Euro-
pean country, because 1t 1s not a happy
feeling in the mind of any Defence
Minister If he has to depend on outside
forces But when we are running
against time, 1f there are any pressing
requirements that face the country and
certain sophisticated type of equipment
15 essential for the defence of the coun-
try, whether 1t 1s for the Army, the Arr
Force or the Navy then a decision has
to be taken whether we should wait for
4 5 or 6 years till our production
source is developed or we should fill
that gap and acquire 1t from abroad,
from whatever source it is available 1
think this august House will readily
agree with me that when the require-
ments are pressing, howsoever 1t 1s desi-
rable to arm your defence forces with
the equipment manufactured i your
own country, you cannot keep it with-
nut the necessary weapons if the mdi-
genous production ts ikelv to tike time
For that nterval, to tide over that dith-
culty and to reduce that deficiency it
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1s necessary to get the equipment from
other countries, friendly countries So
it 1s from that angle that we have fo
view this question Countries cdn
change their attitude At one stage even
the United States or Canada perhaps
were not prepared to give us a certain
type of equip.nent If they change their
attitude and they are prepared to sup-
ply it, T can even now go in for it
provided 1t suits me, becduse our coun-
try pays for all the equipment that we
get and this expression of arms aid, etc
s a euphemistic way of describmng 1t
The fact remains that some countries,
if they are friendly and helpful, they
can only defer the payment or there can
be some sort of arringement whereby
we can repay in istalments but essen-
tially our country has to payv for everv-
thing that 1t gets That 15 our studied
policy 11 we get {ree equipment then
that ties our freedom of action which
15 the last thing which we would like
to tolerate So we have to ‘view these
various additions to our equipment {rom
that angle.

I should also like to pomt out that
it has been our consistent policy that
with any equipment that we acquire we
always make 1t sure that we eater mto
proper arrangements {or spares etc We
always make an assessment that over
so many years this will be the minimum
requirement of spares and we always
make enough provision for spares Some
hon. Member said ‘You first purchase
the equipment and then negotiare about
the spares” He seems to be completely
misinformed about that We always
make a proper assessment with regard
to spares I may even agree to have some
more spares than necessary because for
want of some spare the whole eqguip-
ment may become ideal Theie may be
some PAC 1nvestigation later on or
something like that But after all these
1s such a thing as nsutance and for non-
availability of a particular spare the
whole equipment which 15 hundred times
its value remains idle and therefore it
1s always better to carry that extra piece
of spare rather than to run the risk of
the equipment remawning 1dle. So we
always take care that along with the
equipments that we get we also get the
matching spares At the same time it
1s our policy that we imtiate action on
the production front, to make that
equipment ourselves Take for nstance
the Soviet planes, both the MIG as also
the later one type 22 as we call 1t or

[RAJYA SABHA]

of Mimsiry of Defence 276

7 P.M.

SU-7 about which everybody knows
It 1s our ntention to make arrange-
ments for its overhaul, for 1ts mamnten-
ance completely n our own couniry. So
far the Mg aircraft 1s concerned, the
House 1s fully aware that we have ai-
ready started the manufacture of this
and now we are at a siage where we
are manufacturing from the raw mate-
rials We greatly value association with
a country which not only supplies equip-
ment but also 1s prepared to supply us
the knowhow to enable us to maunufac-
ture that equpment. That 15 an 1deal
arrangement and 1t 18 precisely on that
basis that we are proceeding May be
that 1f our requirements are not suffi-
cient to justify production, we may con-
tinue to get it from abroad and if we
can earn enough foreign exchange to
repay that, that 1s also self-1eliance,

It was mentioned by some Members
that we got some consignment of air-
craft from the Soviet Union on a rupee
account and later on we are paying 1n
gold I do not know what 15 the source
of information of the Jan Sangh leader
This 1s a matter for checking. He could
always ask me It 15 entirely incorrect
All the supplies we have got are entnely
on the same basis that we make the
payment in rupees and that they can
make use of for making purchases
this country That has been the normal
pattern of all our purchases and [ do
not know why the ian Sangh lcader
made this statement without verifying it
from anyone 1 cannot really find out
the reason but I want to clarify that
all these purchases have been made on
a well-recogmsed method which  has
been explained to the House from time
to time We assess 1ts value and we
repay, may be over instalments or ac-
cording to a deferred term of pavment

About production generally, judged by
any standard, I think that we have done
reasonably well Both on the actual
quantum of production as also on the
economics of production, we have a re-
cord which 1s quite creditable I would
not like to burden this debate with any
figures but perhaps it might be of inte-
rest to Members to know that m our
public sector undertakings on the De-
fence Production side, our nvesiment
on 31st March 1969, which 1s the opera-
tive year, whch will give us the produc-
tion m 1969 70, the total 15 of the order
of, share capital Rs 6580 crores and
loans Rs 64 35 crores, totalling Rs. 130
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crores or Rs 13015 to be exact It 1s
quite Interestin r that our total produc-
tion 1n 1969-7C that 5, the production
for which the base mvestment was on
31st March 19 9, gives you a figure
which 1s also »ractically of the same
order and the ratio of investment to
production 18 <lmost 1 1 It 1s a tew
crores slightly nore than the actual -
vestment So his shows that they are
doing reasonab y well It you compare
the value of prduction as compared to
the investment, 1t 18 1 very creditable
figure

SHRI MOPF AN LAl GAUTAM
(Uttar Pradesh  Does 1t include pio-
duction by the .nallary industries also?

SARDAR SV/ARAN SINGH  This
1s the total procuction 1n the public sec
tor undertaking  If ancillary 18 not a
public sector ur dertaking 1t will not be
reflected 1n this For mstance, Ordnance
Factories are n t wncluded n this [his
1s only of tho e for which there are
companies or Corporations, Public Sec-
tor Corporation and the figures regard
ing Ordnance 1 actories are also quite
mmpresstve  Fo nstance, the total pro-
duction of amn unition, vehicles, tanks,
etc during this year 1s about Rs 90 50
crores and ano her Rs 20 crores of
clothing gener.| 1items, etc  So 1t 1s
Rs 110 crores 11 the Ordnance Faciories
plus about Rs 130 crores in the State
undertakings wt ch 1s a good figure and
this 1s meeting our essential reqguire-
ments My friead Shrit R T Parthasa-
rathy, | do not know why he got a
Little angry with our Defence employees
1 the Defence 1 ndertakings and he said
that it 1s time that we do not make
even the labour laws applicable to them
and we should ¢« nforce some more rigo-
rous discipline I am all for disuiphine
but 1 these undertakings the right
approach would be to carry the wilhing
cooperation, con.ent and 1 sense of par-
ticipation by thc labour and T am glad
to say that by nd large the employees
i the Defence undertakings whether
they are 1n the Corporations or
Ordnance Factor ies, have generally been
very cooperative I do not want to deny
them the norma trade union rights that
they have of ¢ollective negotiation If
they have any rievances We should
provide an answ °r to them and there 1s
no use wielding the big stick agawmst
those who are dc y 1n and day out engag-
ed 1n the rather stiznuous difficult task
of keeping our production apparatus
going So I do not share his concern
when he says t}%_atyl should take away
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the normal trade union rights that they
enjoy

SHRI CHITTA BASU (West Bengal)
[ wish that you should have some woids
of praise for the Defence Services also

SARDAR SWARAN SINGH I
thought I did it He nught have taken
off his earphone I said that they are
doing good work, they are showing a
great deal of discipline and whenever
there was any occasion, for instance
when there was the aggression, say at the
time of the Chinese or Pakistani aggies-
sion, they were prepared to work over-
time and then they produced even
beyond our normal jyardstick 1hat 1s
the best praise that can be given That
1s the word of praise that can be said
that they did their duty to the country
for which all of us are happy and we
greatly appreciate their cffort It 1s tiue
that n certain factories during the co-
urse of Jast year, there was some trouble
but we should get accustomed to this
type of trouble and we should be able
to find a satisfactory solution by mutual
negotiation, by discussion and this 15 a
better way or approach rather than
wrielding the big stick as suggested by
Shr1 Parthasarathy

Having said all this in a general way,
1 am not sure whether some of the
spectfiic points mentioned require any
special reply but I will try to touch up
on some of the points that have been
mentioned More than one hon
Member has mentioned about the NCC
and 1 would like to say that the present
strength 1s 1n the Senior Division 7 30
lakhs and in the Tuntor Division 6 60
lakhs  Although the NCC now is
available for the first two years of the
Degree course and not 1n the final yea,
still the number has not fallen very
much In reponse to the request that
had been made by several State Govern-
ments and several Universities we had
to give this relaxation that 1t should be
made optional 1 was personally not
very happy about 1t but it was pointed
out to me thatif we switched over to the
voluntary aspect the reduction i the
number was not likely to be much but
at the same time discipline will be up
and those who are not mterested will
drop out They will go erther to national
service or sports and we will be left
with those who are genuinelv interested
And 1t 18 a good ndex of the response
from the student communitty that not-
withstanding the fact that we made 1t
voluntary the number did not fall very
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much and they are taking Dbcetter advan-
tage of the training facilities that are
provided.

In order to create defence concious-
ness among tiie people there are serval
steps that we have taken. NCC is one;
encouragement of territorial army is
another; then the organisation of the
institute of Defence Studies and Ana-
lysis is yet another. Sometime they put
forward papers which are even incon-
venient from my point of view beacuse
sometimes they give some information
even though they do not have the en-
tire information or they put across
some viewpoint but 1 encourage that
because it is better to have two view-
points, better to have discussion and
thereafter we can evolve something
which is broadly acceptable to the
country. Then as I mentioned earlier
we are now giving more information in
the Report itself and above all the level
of discussion in Parliament itself makes
the country more defence-conscious
than I think any other single factor and
the way these problems are now becing
dealt with by Parliament helps very
much in making the peopie understand
defence problems in a much more
realistic manner.

Shri Bhandari has quietly slipped
away and so it is not necessary for me
to reply to all his points but T have al-
ready menticned about the mode of
payment for the planes that we acquired
from the Soviet Union.

Mention has been made by more than
one Member about standardisation of
equipment. It is a desirable objective
and we have more or less been trying
to achieve this by reducing the number
of various types of equipment. whether
vehicles or even aeroplanes but there are
certain limitations to this also which
we must fully realise. Even in respect
of the various types of egipment which
are installed it is our effort to introduce
a measure of standardisation in items
which are not necessarily of defence
nature, even in gencral things like
batteries, bulbs, etc. It is the general
objective to introduce stand-ardisation as
much as we can,

He aiso mentioned about the constru-
ction of border roads in Rajasthan. As
I pointed out when he was speaking, we
had entrusted this work to the Govern-
ment of Rajasthan and they were con-
structing these roads through their PWD.
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If anything has been raised in the Vidan
Sabha of Rajasthan I am sure the Raja-
sthan Government will look into that,
| will also make enquires because it will
be my duty to see that if the money had
been provided to them bv us, it is pro-
perly spent,

Hon. Members have made mention
ubout the Emergency Commissioned
Officers. 'This is a matter which has
been engaging our very serious con-
sideration and [ have been keeping the
House informed from time to time
about the factual position and I would
like to take this opportunity of giving
some facts in this connection now. Up
to 31st March 1970 the total number of
ECOs who have been released is 7991,
‘released’ means they had becoine due for
release. As the House is no doubt aware
we had decided that all these ECOS
should go before a regular Selection
Board and as many of them as can
make the grade for permanent absorp-
fion should be given permanent Com-
mission. Tt is true that these young men

responded to the call of duty for
which we are all grateful and
1 would be failing in my duty

if T were not to mention that at the time

when we had to recruit these large
anumber of oflicers we had deli-
berately  relaxed certain standards
because if we had applied rigo-

rously the normal standards then we
would not have got the number that
were badly required at that time.
Whereas it is one thing to have them
to meet an emergency but to have
them all the time in the regular army
particularly when it creates a huge age
block is a very serious matter for any
army and it was after a very great deal
of thought and consideration that we
came to the conclusion that in the long
run it will not be proper to carry this
large number of officers of a particular
uge group because problems of promo-
tion, problems of bulk retirement etc,
will arise and that will create more pro-
blems. So we had to take this decision
and T would like to tell this House that
they form practically one-third of the
total strength of officers in the army. Tt
is a very large number in one age group
and you cannot carry them indefinitely.
T am glad however to inform the House
that out of 7991 as many as 3702, which
roughly comes to about 40 per cent
earned the right to the grant of perma-
nent Commission and they have been

granted permanent Commission.
Another 2228  have either heen
rehabilitated in civil posts under
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the Centre or the States, public
sector or the private sector, or they
have reverted to their civil appointments
or they have been self-employed. So
out ot 7991 who had become due for
release those who have still to be reha-
bilitated is 1576 It is a large number
but if you comp .re it with 7991 you will
appreciate the vurious steps that we have
taken to conside' them for grant ot per-
manent Commis+ion, to get them absor-
bed in the Boar.! Security Force, in the
Railway Protect-on Force, in the Indu-
strial Security F rce, in the Central Re-
serve Police and even in the higher posts
on the civil side like the IPS, 1AS, the
Central Services, State Undertakings and
so on. I would like to say here that
the States have :ilso cooperated Their
total employing capacity is limited but
still they have re erved a certain number
of posts for thes: ECOS. Where there
is internal competion between the ECOS
themselves if they qualify which they
generally do, then those reserved posts
go to them. This is the real problem
and we continu! to take this matter
up with the State Governments and
with my colleagu:s in the Central Gov-
ernment who arc¢ in charge of public
sector undertakings. In this respect I
will appreciate v-hatever help the lea-
ders of parties cculd give because some
of the parties are in power in the seve-
ral State Governments and they could
help a great deal in finding for these
young men alternative means of either
employment or rchabilitation. Mr, Alva
made an excellert speech full ot emo-
tion. 1 would lile to correct only one
small figure. He said that the expendi-
ture on the Navy is only Rs. 58 crores,
as compared to Rs. 211 crores on the
Air Force. It i true that the total
expenditure on th: Navy is less, but he
has looked at oile page ot the state-
ment only. He will see that there is
another sum of ks. 2273 crores which
is under another head for equipment.
So, the total comes to Rs. 80.73 crores
and not Rs. 58 crores as he mentioned.

My hon. frien<, Mr. Mani, is not
here, T am surprised at what he said
about the mountzin gun and T do not
know from where he got the informa-
tion. Himself being a newspaperman
Mr. Mani always quotes a newspaper
and he said that we cannot make even
a mountain gun. That is incorrect. We
have a fully ind:genously developed
mountain gun and Mark I was the hrst
model. This was hardly in regular pro-
duction when we produced the Mark (1.
which made 1t the best mountain gun

¥
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compared to any mountain gun in the
world and we are producing it. It fs
true that there have been delays in
actual production and the number that
rolls out from our production units
could be improved upon but it is wrong
to suggest that we have not been able
to develop or manufacture the moun-
tain gun. He attaches more importance
to newspapers than to the Reports al-
though today we are discussing the Re-
port basically.

Then, mention has been made about
the research and development effort. We
attach very great importance to the Re-
search and Development Organisation.
I would like to say that now we have
built up, in the course of a year, a
sufficiently large number of really good

scientists. I would like to intorm the
Hqusq that we have got about 1700
scientists who can be described as

scientists, who get emoluments which
can be described as officer level emolu-
ments, although 1 hate to divide scien-
tists into officers and non-officers. 1
would like to say that in the higher pay
scales we have got about 1.700 scientists
and along with them we have got
another about 5,000 scientists, all of
them practically post-graduates. Many
of them have post-graduate degrees and
even doctorates and they are suppor ting
the essential work. ‘These young and
bright people carry most of the load
and I had occasion to make a refernce
to them when I was in Poona the other
day to inaugurate the big complex, viz.,
the Armament Research and Develop-
ment Establishment and the FExplosives
Research and Development Laboratory.
Two very good cstablishments have
come up there and there I had to tell
the Senior Scientific Officers that their
real strength depended on their capacity
to get the 5,000 young scientists, who
were working under them, sufficiently
motivated and to get the maximum from
them. It is our aim to create conditions
in which they feel that they can pursue
their scientific research with all possible
encouragement and help. It is a fairly
large body of scientists and if they are
properly utilised, as they are being utilis-
ed. I have no doubt that this will be
a source of real strength to our research
and development effort.

I would like to say that comparison
of expenditure, 1n terms ol percentages,
is not always a very ideal wav of com-
paring eftorts. Not only the research
and development wing of the Defence
organisation, but also the eatire rescarch
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and development undertaken by the uni-
versities and the siring of laboratories
which are functioning under the Coun-
cil of Scientific and Industrial Research
adds to our basic knowledge of science.
Everything should be util_ised.. 1t is our
effort, by proper co-ordination, to see
that we utilise whatever knowledge 1s
available trom these national laborato-
ries that are functioning under the
CSIR. Take, for Instance, metals and
chemicals. The CSIR laboratories are
doing excellent work and we get bene-
fit from them also. We have to look
into the efforts as a whole which the
country is putting on research.ar}d de-
velopment generally. although it is true
that in regard to defence research and
development it has to be oriented to
certain objectives. This aspect I have
been highlighting to our scientists.
Whereas in purely research laboratory
or in a university, the pursuit of purely
academic objectives is good and that is
the function of the research laborato-
res of the universities, in the case of
research and development related to
defence, it has to be oriented to cer-
tain objectives, certain targets and to
produce concrete  results. It s s
aspect that has been highlighted anq it
is this aspect which T have been im-
pressing on them.

Mention has been made of the former
Scientific Adviser. ‘The best thing would
be not to bring in names. Dr. Bhaga-
vantam did good work and he retired
after getting some extension. He retired
at the age of sixty. We thought that
perhaps a younger man would do. Tt
is true that we took a little longer and
I would be quite frank. When the rules
were studied we found that the appoinf-
ment of the Scientific Adviser also had
to be routed through the Union Public
Service Commission. We are taking
some steps, now after this experience,
to take it out of the purview of the
UPSC. In this case the advice given
to me was that it has to be Trouted
through the UPSC. So, we made a
reference to them and, for a varietv of
reasons, they took a pretty long time.
They have made a recommendation.
Although various names have been
mentioned in newspapers, no final deci-
sion has been taken. Tt is our intention
to give the Scientific Adviser the status
of Secretary to Government. The press
report that it is going to be Cabinet
Secretary is not correct. I do not

[RAJVYA SABHA]

know how the pressmen picked it up
What 1 said in Poona was that it was !
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my intention to give him the status of
Secretary to Government, so that the
scientists working under him should
have a feeling that their leader is their
own scientists. I told them also that I
wanted the scientists to be denied the
alibi that they were being over-shadow-
ed by bureaucrats. Therefore, I am
making a scientist their leader and I
hope they will be able to produce resu-
Its. We are interested in results. not
in the methodology or in the structure,
Howsoever good a structure 1aay be on
paper, unless it produces results it is of
no use.

1 have tried to cover some ot the
important points and T would like to
assure you that, if any other points
have been left out, we will very care-
fully eamine them and try to take
benefit from them.

SHRI R. T. PARTHASARATHY :
Many of the Members who spoke made
a reterence to the Governments nucteat
policy and 1 also asked whether the
Minister would be pleased to place a
White Paper on the Table of the House.

SARDAR SWARAN SINGH :
About the nuclear policy which is in
the hon. Member’s mind, T have stated
on more than one occasion that it is the
Government’s considered policy that we
develop our nuclear technology for
peaceful purposes. We have taken a
national decision not to utilise and not
to develop nuclear energy for purposes
other than peaceful. That is our policy.
I know that there is another viewpoint,
but it is no use repeating the argument
again and again. Some days back 1
stated the position clearly and T thought
that to repeat it would be boring to the
House and would be trying their pati-
ence if T were to repeat it again.

SHRI S. N. MISHRA: On the
basis of the indications available so far,
may I know whether the hon. Minister
can say in regard to the Indian Ovean
whether it going to be Russian lake,
American lake or Chinese lake? That
is a matter or great concern to us. We
had it as British lake earlier. T would
require information as to which country
at the moment has the largest naval pre-
sence in the Indian Qcean. ‘That is
Number one. Number two on the
other side, we have now the silk road
connecting Sinkiang with Gileit. You
can throw light on this because the

t whole question of defence is an integra-

ted one. On the one side we have got
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the Indian Ocein problem arising and
on the other wu have got the Silk Road
which has beein constructed hy China
connecting “inkiang and Gilgit.
Whether the Hca’ble Minuster has given
some thought t this whether it is not
meant for militwry objectives, not only
the trade objective which has been
mentioned, may please be stated.
Thirdly, you m¢ntioned, and that is the
claim which is always made, that you
have got |:1 capital output ratio so far
as defence prcduction is concerned.
Now it may be an average ratio of the
whole but therc may be capital inten-
sity of certain industries of a very high
order. The later would give us an i1dea
which industries are of a very sophisti-
cated nature. ~ herefore, 1 would like
to know whether he can give us, at a
later date, the v.rious degree of capital
intensity so that we can have an idea of
the relative cap tal imensity,

SARDAR SWARAN SINGH: 1
would like to mrention the points very
briefly, just sort of a telegraphic reply.
So far as the Ind an Ocean is concerned,
this matter has been discussed here
more than once My colleague Shri
Mishra made a tatement and then the
External Affairs Minister also made a
statement, Our policy has been clear
that we would live this area to be free
from tensions. but we also should be
realistic enough t» remember that other
forces are not li.ely to listen to us or
likely to fall in | ne with our own way
of thinking. Bu that should not de-
tract us from the pursuit of our objec-
tive. About the fictual position, if you
look at the Indi n Ocean as a whole,
then we have go the Australian Coast
where the Austr.lians and the Ameri-
cans will develop, n course of time, suffi-
cient facilities, T . Americans and the
British are also developing vhat they
have described as « Communication Cen-
tre of Mauritius. 1hen there is the British
presence at the inoment in Gang and
that facility is als) being utilised by the
Americans, The British have got facili-
ties in Singapore They have also got
facilities in the Culf area. They have
withdrawn from iden but they are still
there in the Gull area Bahrein, and

&
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also Kuwait to a certain extent. About
the actual facilities, there is no end.

Then at the extreme ead, Cape of Good
Hope, we have got the South African
countries. African countries have got
very little, except that there is something
in the UAR, Israel, Iran, Pakistan,
Burma, Indonesia. These are the coun-
tries which have got some naval forces.
Whether the outside powers, i.c. the big
piwers, will come into this area in a
big way is anybody’s guess and I think
it will be premature for us to imagine
that this area is likely to be saturated.
It depends on a developing political
situation and a variety of other circum-
stances.

SHRI S. N. MISHRA: At the pre-
sent moment which country has got the
fargest force?

SARDAR SWARAN SINGH: It is
very difficult to say that. It is not possi-
ble for any country to keep track of
the actual naval craft that might be
present.  About the Sinkiang-Gilgit
Road, this matter has been explained
here. 1t 1s not only the silken road as
it used to be called, the former trade
route, between Sinkiang and Gilgit.
What 1s disquieting is that another link
road is bemng provided, Khunjerab—
Morkhund Road. This is a matter of
which we have to take serious note of.
Actually, on this issue the External Af-
tairs Ministry have taken up the matter
with Pakistan. They have actually
lodged a protest. This does create a
problem for us of which we have taken
full note of in our defence arrangements.
About the third question, it is true that
the capital ratio to production will vary
from unit to unit, but [ have not got
that analysis with me at this moment.

THE VICE-CHAIRMAN (SHRI
BANKA BEHARY DAS): The House
stands adjourned till 11 am. of day-
after-tomorrow.

The House then adjourned at
thirty-six minutes past seven of
the clock till eleven of the clock
on Friday, the 22nd May, 1970,



